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GROWTH OF DEPOSITS WITH NON-RANKING 
COMPANIES, 1992-93 ** 

1. Introduction 

In pursuance of the powers conferred under 
Chapter 111 B of Reserve Bank of India Act. 
1 934, separate sets of Directions have heen 
issued to Financial, Miscellaneous and 
Residuary non-banking companies governing 
their deposit acceptance activity. The activity 
of deposit acceptance in respect of Non- 
banking non-financial companies is being 
regulated by the Government of India, 
Department of Company Affairs under the 
Companies (Acceptance of Deposits) Rules, 
1975 framed under Section 58A of the 
Companies Act, 1956. These four categories 
of non-banking companies submit statutory 
annual schedules/returns to the Reserve Rank 
of India (RBI). Statistical information on 
certain major parameters are culled out from 
these returns and analysed. Housing finance 
companies are heing regulated under Housing 
Finance Companies (IVHB) Direction. 198') 
issued hy the National Housing Bank (NHB). 
The data relating to housing finance 
companies are obtained from the NHB and are 
analysed along with those of the financial 
companies. 

The present article is based on the data 
reported by 8,634 financial and 2,376 non- 
financial companies covering the period from 
April 1, 1992 to March 31, 1993. The 
definitions of various categories of non- 
banking companies and certain important 
terms such as "Deposits", "Regulated 
deposits", "Exempted deposit" and "Nel 
Owned Fund" used in the study are given in 
the appendix. It is pertinent to note that upto 
the survey for the year 1992. money received 

** This article is prepared in the Depanmenl of 
Financial Companies. The earlie article covering the 
period from April 1991 to March 1992 was published 
in the February 1995 issue of the R.B.I. Bulletin. 

in the form of a) horrowings from a foreign 
Government or any othcr authority. h) 
borrowings from banks anct othcr f innnci~l  
institutions and c) money raised hy wrly of' 
issue of secured or convertihle debentures 
were not considered for determining the 
quantum of exempted deposits. However, for 
providing a better estimate of the externnl 
sources of funds available under the disposal 
of these companies, borrowings under the 
above three items lire also heing taken into 
account for the first tlme in the present survey 
for working out the total exempted deposits. 
For this presentation, the figures relat~ng to 
exempted deposits upto the 1992 survey hnvc 
not been changed. 

2. Scope, coverage and limitations of 
data 

The survey is designed to provide data on 
number of accounts and amounts pertilining 
to various types of regulated and exempted 
deposits and net owned funds of the non- 
banking companies at the end of the reference 
year. The data are also anulysed on the basis 
of some classificatory characteristics such as 
i )  StateIUnion Territory in which 
incorporated. ii) status and class of 
companies, iii) nature of business of financial 
companies and industrial classification of' 
non-financial companies. Data on regulated 
deposits have also been provided according t o  
rate of interest and period of maturity. 

According to the information obtained from 
Government of India, the number of 
companies at work stood at 2,75,664 as on 
March 31. 1993. Of the total companies at 
work, 43,835 were financial companies and 
2,3 1,829 were non-financial companies (Table 
1). As mentioned above, the present study is 
based on the data obtained from the statutory 
returns of 8,634 financial and 2,376 non- 
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financial companies. Thus it is evident that 
there is a wide gap between the number of 
companies at work and number of companies 
that submitted returns. The difference may be 
due to the following reasons : 

i) Non-financial companies need not file 
'NIL' returns, 

ii) Newly incorporated companies are not 
required to file returns until they 
commence business, 

iii) Several companies might have become 
dormant1 defunct, 

iv )  Many companies do not file the returns 
and 

V) Some companies file the returns long 
after the due date. 

The number of companies submitting 
returns varies from year to year. About 15 to 
20 per cent of the total reported companies 
is observed to have submitted returns for one 
of the two consecutive years of the survey. 
However, the number of companies 
contributing to the deposits are presented in 
various Tables/Statements so that meaningful 
comparison over years can be made taking 
into account the number of reporting companies. 

3. An overview 

As mentioned above, in the present study, 
the exempted deposits for the year 1992-93 
include the money received by way of a) 
borrowings from foreign government or any 
other authority, b) borrowings from banks and 
other financial institutions and c) money 
raised by way of issue of secured or 
convertible debentures in addition to the other 
items of exempted deposits considered for the 
199 1-92 survey. Therefore, substantial 
increases are observed in exempted and 
aggregate deposits. The aggregate deposits of 
non-banking companies stood at Rs. 
1,48,097.4 crore, of which Rs. 44,956.4 crore 
was from financial companies and Rs. 
1,03,14 1.0 crore was from non-financial 

companies (Table 2). 

The regulated deposits of non-banking 
companies during 1993 recorded a higher 
growth rate of 22.4 per cent (1 1 . I  per cent 
in previous year) and stood at R$. 9,177.9 
crore (Rs. 7,496.5 crore in 1992). The 
deposits of scheduled commercial banks 
recorded a comparable growth of 19.0 per 
cent. The exempted deposits stood at Rs. 
1,38,919.5 crore at the end of March 1993 
(Table 3). 

The number of companies which held 
aggregate deposits of Rs. 25 lakh or more 
formed 44.1 per cent of the total reporting 
companies while they accounted for 99.7 per 
cent of the total deposits. Their shares in 
regulated and exempted deposits remained 
high at 99.2 per cent and 99.8 per cent 
respectively (Table 4). 

The financial companies including 
miscellaneous non-banking companies 
garnered regulated deposits to the tune of Rs. 
4,287.8 crore of which Rs. 3,250.0 crore (75.8 
per cent) was mobilised at an interest rate of 
14 per cent and more while only Rs. 167.6 
crore (3.9 per cent) of deposits were bearing 
interest between 13 to 14 per cent. In case of 
non- financial companies, the major portion 
of the deposits (Rs. 3,477.1 crore, 71.1 per 
cent) was mobilised at an interest rate of 14 
per cent and more per annum and Rs. 1,366.4 
crore (28.0 per cent) was accepted with 
interest rate between 13 and 14 per cent 
(Table 5). .. 

A major portion of the regulated deposits 
(Rs. 1,622.7 crore, i.e. 37.8 per cent) of the 
financial companies had the maturity period 
between 2 and t3 years. Deposits with maturity 
period ranging from 3 to 5 years constituted 
40.0 per cent of the total regulated deposits. 
Deposits having maturity period of more than 
5 years accounted for 20.2 per cent. In case 
of non-financial companies, deposits to the 
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tune of Rs. 3,877 crore (79.3 per cent) had 
the maturity period of 3 years and there were 
no deposits with maturity of more than 4 
years (Table 6). 

4. Deposita with financial companies 

The aggregate deposits of financial 
companies at the end of Match 1993 stood at 
Rs. 43,446.5 crore as against &. 19,304.4 
crore in the previous year. This spurt is 
mainly due to inclusion of bank borrowings 
and money raised by way of secured or 
convertible debentures etc. for working out 
the exempted deposits as mentioned earlier. 
The exempted deposits amounted to Rs. 
39.1 59.3 crore at the end of March 1993. The 
regulated deposits increased by Rs. 1.463.7 
crore to Rs. 4,287.2 crore, exhibiting a rise 
of 51.8 per cent. The regulated deposits of 
financial companies accounted for 46.7 per 
cent of the total regulated deposits of all 
reporting companies - financial and non- 
financial while in 1992, the share of regulated 
deposits of financial companies was 37.7 per 
cent. Fixed deposits etc.of financial 
companies constituted 79.0 per cent of the 
total regulated deposits. It is, however, worth 
noting that the 7,310 financial companies 
constituting 66.4 per cent of the total 
reporting companies accounted for 46.7 per 
cent of the regulated deposits while 2,376 
(21.6 per cent) non-financial companies could 
mobilise 53.3 per cent of the regulated 
deposits (Statement-I). 

According to nature of business, the hire 
purchase finance companies had a significant 
portion of the regulated deposits amounting 
to Rs. 1,864.6 crore (43.5 per cent) of the 
total regulated deposits of financial 
companies followed by loan companies 
accounting for 23.4 per cent (Rs. 1003.8 
crore). Housing finance companies and 
equipment leasing companies mobilised Rs. 
868.6 crore and Rs. 380.4 crore respectively. 
Deposits of investment companies and mutual 

benefit finance companies stood at Rs. 60.4 
crore and Rs. 109.4 crore respectively 
(Statement-I). 

The ceilings stipulated on acceptance of 
deposits are related to net owned funds (NOF) 
of the company and are different for differant 
types of companies. For loan and investment 
companies, it was 40 per cent of NOF while 
for hire purchase finance and equipment 
leasing companies it was 10 times of their 
NOF,. The Housing Finance Companies were 
allowed to accept deposits upto 10 to 15 times 
of NOF. While computing the ceiling of 
deposits, for hire purchase financelleasing 
and housing finance companies, loan received 
from banks and financial institutions and 
money raised by issue of debentures secured 
by mortgage of immovable properties or 
convertible debentures are also taken into 
account. The comparative positions of 
regulated deposits vis-a-vis NOF for various 
types of companies during the period from 
1991 to 1993 are set out in Statement 
II(A.B.C.) 

The number of public limited financial 
companies (including deemed public) 
increased by 168 to 2,106, as at the end of 
March 1993. Their regulated deposits stood 
at Rs. 3,973.3 crore recording a noticeable 
increase of 54.7 per cent. The increase was 
quite significant (256.5 per cent) in the case 
of loan companies while the deposits declined 
for investment companies. Regulated deposits 
held by the 5,204 private limited companies 
amounted to Rs. 31 3.9 crore registering an 
increase of 22.7 per cent over the previous 
year (Statement 111). 

5. Deposits with miscellaneous non- 
banking companies 

Prize Chits and Money Circulation 
Schemes (Banning) Act, 1978 was effective 
from December 12, 1978 throughout the 
country (except Jammu and Kashmir). After 
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the withdrawal of the Bank's Directions in 
May 1979 consequent on the enactment of the 
said Act, the obligation of prize chit 
companies to file returns with the Bank has 
ceased. The position regarding deposits held 
by conventional chit fund companies, the only 
remaining category of miscellaneous non- 
banking companies is discussed below. 

The aggregate deposits held by 1,324 
companies (12.0 per cent of reporting 
companies) in this category stood at Rs. 
1,509.9 crore which formed only I .O per cent 
of the aggregate deposits of all reporting 
companies. Of the aggregate deposit of Rs. 
1,509.9 crore, only Rs. 0.6 crore was held as 
regulated deposits and the balance, Rs. 
1,509.3 crore was accounted for by exempted 
deposits. The exempted deposits of these 
companies mainly comprised subscriptions 
received from the subscribers to the Chit 
Fund Schemes floated by them (Statement I). 

6. Deposits with non-financial companies 

The regulated deposits of 2,355 companies 
at the end of 1991-92 stood at Rs. 4,672.4 
crore and these deposits for 2,376 companies 
at the end of 1992-93 worked out to Rs. 
4,890.1 crore. The exempted deposits for 
1992 were Rs. 26,073.9 crorc. As mentioned 
above, due to the inclusion of items of 
exempted deposits viz., a) money received 
from foreign Governments and authorities, b) 
bortowings from banks and financial 
institutions, and c) money received by issue 
of secured or convertible debentures, the 
exempted deposits stood at a significantly 
high level of Rs. 98,250.9 crore at the end of 
1992-93 (Table 4). Of these exempted 
deposits, Rs. 52,797.7 crore, Rs. 14.362.6 
crore and Rs. 7,422.4 crore were accounted 
by way of borrowings from banks and 
financial institutions, issue of secured or 
convertible debentures and borrowings from 
foreign Government and authorities 
respectively. 

The regulated deposits of Rs. 4,890.1 crore 
formed 9.7 per cent of their net owned funds 
which was significantly lower than the 
combined statutory ceiling of 35 per cent (10 
per cent by' way of deposits from shareholders 
or guaranteed by directors etc. and 25 per cent 
by way of other deposits from public) of net 
owned funds as laid down in the Companies 
(Acceptance of Deposits) Rules, 1975. 

The ,industry-wise distribution of regulated 
deposits (Rs. 4,890.1 crore) indicated that the 
largest share of 24.2 per cent (Rs. 1,182.8 
crore) was held with Engineering industry 
followed by Iron and Steel industry with 21.5 
per cent. The Chemical industry accounted 
for 13.4 per cent (Rs. 657.0 crore) of 
regulated deposits. The companies in the 
residual group "Other Industries" continued 
to hold a large share of 25.6 per cent (Rs. 
1,254.3 crore) of the regulated deposits. The 
net owned funds of the reporting companies 
increased by Rs. 3,300.7 crore to Rs. 50,222.5 
crore (Statement 11-C). 

The public limited (including deemed 
public) companies ( I  840) though formed only 
16.7 per cent of the reporting non-banking 
companies, held 52.3 per cent (Rs. 4,802.5 
crore) of the regulated deposits of all non- 
banking companies. The share in regulated 
deposits of private limited non-financial 
companies (536) though constituting 4.9 per 
cent by number, was a meagre 1.0 per cent 
(Statement 111) . It may be observed from 
Statement IV that 39 Government public 
limited companies held regulated deposits of 
Rs. 1,749.9 crore in 1993 as against Rs. 
1,866.9 crore for 46 companies in 1992. 

7. Deposits with public sector companies 
a 

The regulated deposits of 26 public sector 
financial companies increased to Rs. 930.1 
crore from Rs. 300.0 crore of 24 companies 
during 1992. These deposits for 42 non- 
financial companies stood at Rs. 1,751.7 
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crore. Thus the total regulated deposits of 
Government companies worked out to Rs. 
2,681.8 crore. The exempted deposits of 
Government financial companies stood at Rs. 
17,620.0 crore while these deposits for 
Government non-financial companies were 
Rs. 29,133.4 crore (Statement IV).  he 
exempted deposits of one Government 
Miscellaneous non-banking company stood at 
Rs. 139.2 crore and it did not have any 
regulated deposits. 

8. State-wise deposits 

The distribution of reporting companies 
with their amounts of deposits in various 
states is presented in Statement V. The 
reporting companies were concentrated more 
in 9 states viz. Andhra Pradesh, Gujarat, 
Karnataka, Kerala, Maharashtra, Punjab, 
Tamil Nadu, Uttar Pradesh and West Bengal, 
and the Union Territory of Delhi. They 
accounted for 10,424 (94.7 per cent) reporting 
companies. These states and the Union 
Territory also accounted for 97.8 per cent (Rs. 
8978.3) of the regulated deposits. Companies 
situated in Maharashtra contributed .the 
largest portion (31.0 per cent) of the regulated 
deposits followed by companies at Delhi (23.0 
per cent) and Tamil Nadu (22.7 per cent). 
These two states and one union territory 
constituted 76.7 per cent of the total regulated 
deposits. 

During the year under review, the accretion 
to the regulated deposits was the highest in 
Tamil Nadu (Rs. 685.4 crore) followed by 
Delhi (Rs. 555.3 crore) and Maharashtra (Rs. 
412.2 crore). Sizable reduction in regulated 
deposits of companies was noticed in the case 
of companies in Gujarat, West Bengal and 
Punjab. 

9. Distribution of deposits by types of 
deposits 

The distribution of deposits according to 

their sources has been set out in Statement V1. 
It may be observed that the regulated deposits 
formed only 6.2 per cent of the total deposits. 
Of the total regulated deposits of Rs. 9,177.9 
crore, Rs. 7,897.6 crare (86.1 per cent) were 
collected by way of "fixed deposits etc.". The 
total regulated deposits increased by 22.4 per 
cent. 

As mentioned earlier, starting from this 
annual survey. three additional items of 
deposits viz. a) borrowing from banks and 
specified financial institutions. b) money 
received by issue of secured or convertible 
debentures. and c) borrowings from foreign 
Government or any other authority have also 
been included for working of the total 
exempted deposits. In this context, it is 
worthwhile to mention that the resources 
derived by way of bank and institutional 
borrowings and issue of secured or 
convertible debentures as at end of Murch 
1992 stood at Ks. 44,780.9 crore and Rs. 
12,972.4 crore respectively. 

At the end of March 1993, the amounts 
raised by the financial companies (including 
Miscellaneous Non-Banking Companies) by 
way of a) borrowings from banks and 
financial institutions, b) issue of secured or 
convertible debentures and c) borrowing from 
foreign Government and other authorities 
were Rs. 12,415.9 crore, Rs. 3,861.4 crore 
and Rs. 5504.6 crore respectively. The 
amounts of borrowings in respect of Non- 
financial companies relating to the above 
three items of deposi'ts were Rs. 52,797.7 
crore, Rs. 14,362.6 crore and Rs. 7,422.4 
crore (given above). 

It may be observed that the borrowings 
from banks and other specified finansial 
institutions constituted the single most 
important source of funds (44.0 per cent). 
Money received by issue of secured or 
convertible debentures (12.3 per cent) and 
funds from Central/ State Governments (10.8 
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per cent) formed the other two important 
items of exempted deposits for the reporting 
companies. 

10. Deposits with Residuary Non- 
Banking Companies 

The Reserve Bank of India issued a new 
set of directions titled as "Residuary Non- 
Banking Companies (Reserve Bank) 
Directions, 1987" effective from May 15, 
1987, to regulate the deposit acceptance 
activity of residuary non-banking companies 
which were accepting deposits akin to 
recurring deposit schemes of banks. These 
directions have not imposed any restriction on 
the quantum of deposits. However, 
stipulations were made regarding the 
minimum and maximum period of deposits 
(ranging between one and 10 years), minimum 
rate of interest payable (10 per cent per 
annum to be compounded annually) and the 
investment pattern for the deposits received 
together with accrued interest thereon. The 
forfeiture clause in deposit schemes was 
abolished and such companies were required 
to disclose the liabilities including accrued 
interest and other essential parameters in the 
advertisement and balance sheet. Effective 
April 1993, the maximum period of deposits 
had been further reduced to seven years. 

During the year 1993, 135 residuary non- ' 

banking companies had submitted annual 
returns, of which 74 companies had not 
reported any regulated deposits. The regulated 
deposits of these companies increased by Rs. 
386.3 crore to Rs. 2,124.3 crore from Rs. 
1,738.0 crore. Of the regulated deposits an 
amount of Rs. 553.7 crore was received prior 
to May 15, 1987 i.e., the date of issue of 
Bapk's directions and Rs. 1,570.6 crore was 
mobilised subsequently. The exempted 
deposits of these companies stood at Rs. 4.9 
crore. The net owned funds of these 
companies was Rs. 9.7 crore which is 
discouragingly low in comparison to the huge 

regulated deposits of Rs. 2,124.3 crore 
mobilised by them. It is pertinent to note that 
out of the 135 reporting companies, 117 
companies disclosed negative or zero net 
owned funds. 

APPENDIX : Definitions 

1. Equipment Leasing Company : Any 
company which is carrying on as its principal 
business, the activity of leasing of equipment 
or the financing of such activity. 

2. Hire Purchase Finance Company : 
Any company which is carrying on as its 
principal business hire-purchase transactions 
or the financing of such transactions. 

3. Housing Finance Company : Any 
company which is carrying on as its principal 
business the financing of the acquisition or 
construction of houses including the 
acquisition or development of plots of land in 
connection therewith. 

4.-Investment Company : Any company 
which is carrying on as its principal business 
the acquisition of securities. 

5. Loan Company : Any company which 
is carrying on as its principal business the 
providing of finance whether by making loans 
or advances, or otherwise for any activity 
other than its own. This category does not 
include an equipmeat leasing company or a 
hire-purchase finance company..or a housing 
finance company. 

6. Mutual Benefit Financial Company : 
Any company which is notified by the Central 
Government under Section 620A of the 
Companies Act 1956 (1 of 1956). 

7. Non-banking Financial Company : 
Any hire-purchase finance, housing finance, 
investment, loan, equipment leasing or mutual 
benefit financial company, but does not 
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include an insurance company or a stock 
exchange or a stock-broking company. 

8. MkellPaesus Non-banking Company: 
A company carrying on all or any of tbe 
following types of business. 

8.1) Managing, conducting or supervising as 
a promoter, foreman or agent of any 
transaction or arrangement by which the 
company enters into an agreement with 
a specified number of subscribers that 
every one of them shall subscribe a 
certain sum in instalmants over a definite 
period and that every one of such 
subscribers shall in his turn, as 
determined by lot or by auction or by 
tender or in such other manner as may 
be provided for in the agreement' be 
entitled to the prize amount. 

8.2) Conducting any other form of chit or 
kuri which is different from the type of 
business referred to in sub-paragraph 
(8.1) above. 

8.3) Undertaking or carrying on or engaging 
in or executing any other business 
similar to the business referred to in sub- 
paragraphs (8.1 ) and (8.2). 

9. Residuary Non-banking Company : A 
company which receives any deposit under 
any scheme or arrangement, by whatever 
name called, in one lump-sum or in 
instalments by way of contributions or 
subscriptions or by sale of units or certificates 
or other instruments, or in any other manner 
and which, according to the definiti-ons 
contained in the Non-Banking Financial 
Companies (Reserve Bank) Directions. 1977 
or the Miscellaneous Non-Banking 
Companies (Reserve Bank) Directions, 1977, 
as the case may be, is not 

i) an equipment leasing company 
ii) a hire purchase finance company 

iii) a housing finance company 

iv) aa insurance company 
v) an investment company 

vi) a loan company 
vii) a mutual benefit financial company, and 
viii) a miscellaneous non-banking company. 

10. Non-banking Non-fiaandrl Company : 
An industrial concern as defined in Industrial 
Development Bank of India Act or a company 
whose principal activity is agricultural 
operations or trading in goods and services or 
real estate and which is not classified as 
financial or miscellaneous or residuary non- 
banking company. 

11. Depodt : The term 'deposit' denotes 
any money received by a non-banking 
company by way of a deposit or a loan or in 
any other form. 

12. Regulated Deposit : A deposit which 
is subject to certain ceilings and other 
restrictions as imposed by the regulatory 
measures is termed as regulated deposit. For 
the purpose of this survey it included (a) 
unsecured debentures, (b) deposits received 
by public limited companies from its 
shareholders, (c) deposits guaranteed by 
directors in their personal capacity, and (d) 
fixed deposits etc. received from public. 
Debentures secured by movable assets, even 
though fall under the category of regulated 
deposits, have been shown under the category 
of exempted deposits for the purpose of this 
survey. 

13. Exempted Deposits : It signifies those 
types of borrowings which are outside the 
scope of the regulatory measures. It includes 
(a) money received from Centralistate 
Government (b) money received from Foreign 
Government and authority (c) borrowings 
from banks and financial institutions (d) inter 
company borrowings (e) money received from 
shareholders and directors (including private 
companies) (f') security deposits (g) advances 
received against orders (h) money received by 
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issue of secured/convertible debentures 
(i) money received by way of subscription to 
sharestdebentures pending allotment 
(j) money received in trust or in transit and 
(k) amount relating to conventional chit fund. 
However, for the purpose of surveys upto 
1992, items (b),(c) and (h) above were not 
considered for working out the exempted 
deposits. Effective April 12, 1993 inter- 
company borrowings and money received 

from directors/shareholders of private 
companies constitute regulated deposits. 

14. Net Owned Fund : The aggregate of 
the paid-up capital and free reserves as 
appearing in the audited balance sheet of the 
company as reduced by the amount of 
accumulated balance of loss, deferred revenue 
expenditure and other intangible assets, if 
any, as disclosed in the balance sheet. 
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TABLE 1: NUMBeR OF JOINT 8tOCK COYRANK8 4T WORK AND NlJM8WI OF JOINT STOCK 
COMPANIES W B M m  RETWINB TO RESERVE BANU OF lNOM, W61-100S 

Hear 
TOW FhuncM NQn- ToblFinrndd Non- mw Flnmcid Non- 

Finrncial Fkunckl Flnad.l 

(1 (2) (3) (4) (5) (6) (7) (8) (9) (10) 

Numbr of companlas .t work* 
1'981 8,930 1,064 
1982 9,731 1,283 
1983 11,631 1,687 
1984 12,953 2,266 
1985 14.419 2,576 
1986 15,981 2,935 
1987 17.428 3.337 
1988 16.332 3,192 
1989 19.382 3,373 
1990 20,626 3,783 
1991 27,133 6,255 
1992 29,231 6.680 
1993 34,114 8,523 

Number of companier which rubmlttod mtums to RUHV~ Bank of India0 
1981 2,382 819 1,563 3,840 2,624 1,216 
1982 2,083 527 1,556 3.337 2,143 1,194 
1983 1,955 41 6 1,539 3.401 2,383 1,018 
1984 2,394 843 1,551 4.404 3,397 1.007 
1985 2,571 1,005 1,566 4.937 3,993 944 
1986 2.880 1.235 1,645 5.861 4,826 1.035 
1987 3,206 1,485 1,721 6.710 5,628 1,082 
1988 3.357 1,624 1.733 6,966 5,974 992 
1989 3,482 1,631 1,851 6,664 5,984 680 
1990 3,716 1.832 1,884 6.509 5,952 557 
1991 3,763 1.921 1.842 6,364 5,837 527 
1992 3.800 1.992 1.808 7.478 6.931 547 

Notes : Excludes insurance and banking companies. 
O Excludes companies which have submitted NIL returns. 

Financial companies Include Miscellaneous Non-banking companies. 
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TABLE 2: NUMBER OF DEPOSIT ACCOUNTS AND AMOUNTS OF AOGREQATE DEPOSITS 
W l l l l  NON-BANKING CORPORATE SECTOR DURINQ 19614991) 

- - 

No. of accounts (In thousand) h u n t  (Rs. crore) Qrawth In amomt (percentage) 
Year 

Total Flnanclal Non- Toml Flnsncial Non- TOW F i n ~ c i a l  Non- 
Flnanclal Flnandal Financial 

Notes : (a) The data of thls table relate 'to both regulated and exempted deposits. 
(b) For the year 1993, three additional Items of deposlb vlz. I) money received from foreign Government and 

authorlty It) borrowings from banks and financial lnstltutions lii) money recelved by issue of secured or 
convertible debentures are Included for calculation of exempted deposits and total deposits. 

(c) Flnanclal companies Include Miscellaneous Non-banking companies. 
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TABLe 9: aRQWTn tN MIQRRaMte Dmusrs wml $CHBDuaa CoMsrUICIAL 
BANKS AND N O W K l t J Q  CORPORATE ZIECTOR DURWQ 1011-1- 

Year nbae 

banks Exempted RegJemJ Total banks Exempted Regulated Wl to 
deposlts depostts depostts d.posltl d.posits depoalh cd.(2) 

Note: Exempted deposits and total deposits are as defined In item(b) of notes to Table 2 
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TABLE 4 : DEPOSITS OF COMPANIES WHICH REPORTED REGULATED &ND EXIMP'IED , 

DEPOSITS AQQREQATING Rs. 25 LAKH AND OVER IN RELATKIN TO THE COMPANIES 
SUBMITTED RETURNS, 1992 AND lBQ3 

(Rs. crore) 

Number of companies Exempted deposits Regulated deposits Total deposlts 

1992 1993 1992 1993 1992 1993 1992 1993 

(1) (2) (3) (4) (5) (6) (7) (8) (9) 

1. Ail reported companlrs 

(a) Flnancial 7,556 7,310 16,480.9 39,159.3 2,823.5 4,287.2 19.304.4 43,446.5 

(b) Misc. Non-banking 1,367 1,324 1,133.5 1,509.3 0.6 0.6 1,134.1 1,509.9 

(c) Non-financial 2,355 2.376 26,073.9 98,250.9 4,672.4 4,890.1 30,746.3 103,141.0 

(d) Total 11,278 11,010 43,688.3 138,919.5 7,496.5 9,177.9 51,184.8 148,097.4 

2. Companirs which reported 
regulated and exempted 
deposits aggregatlng 
Rs. 25 IaW rnd  over 

(a) Financial 1,801 2,176 16,242.5 38,930.1 2,746.6 4,223.4 18,989.1 43.153.5 

(b) Mlsc. Non-banking 644 669 1,073.3 1,458.0 0.2 0.3 1,073.5 1.458.3 

(c) Non-financial 1.597 2.012 26,030.5 98,229.8 4,647.7 4.884.6 30.678.2 103,114.4 

(d) Total 4.042 4,857 43,346.3 138,617.9 7,394.5 9.108.3 50.740.8 147,726.2 

3. Percentage of 

(a) 2(a) to 1 (a) 23.8 29.8 98.5 99.4 97.3 98.5 98.4 99.3 

(b) 2(b) to 1 (b) 47.1 50.5 94.7 96.6 33.3 50.0 94.7 96.6 

(C) +I to l(c) 67.8 84.7 99.8 99.9 99.5 99.9 99.8 99.9 

(dl 2(d) to 1 (dl 35.8 44.1 99.2 99.8 98.6 99.2 99.1 99.7 

Note: Exempted deposits and total deposits are as defined in Item(b) of notes to Table 2. 



TABLE 5: M8TRIC)VCIOW W MPOBerS Um NON.BAWm COURAMM) ACCORMNQ 
TO DIFFERENT RATES OF MEREST AS ON MARCH 91,1992 AND 1995 

(Rs. crors) 

Flnnncbl companies  on-flnrmckl companies 

Amount - -we Amount bmtlor 

(1) (2) (3) (4) (5) (6) (7) (8) (9) 

Less than 1 1  per cent 273.9 481.3 9.7 11.2 32.7 31.7 0.7 0.6 

11 per cent to 13 per cent 81.9 388.9 2.9 9.1 23.4 14.9 0.5 0.3 

13 per cent to 14 per cent 118.6 167.6 4.2 3.9 2,752.0 1368.4 58.9 28.0 

14 per cent and above 2,349.7 3250.0 83.2 75.8 1 .864.3 3477.1 38.9 71 .I 

Total 2,824.1 4287.8 100.0 100.0 4,672.4 4690.1 100.0 100.0 

Financial companies include Miscellaneous Non-banking companies also. 

TABLE 6: PERIOD-WISE DISTRIBUTION OF DEPOSITS WITH NON-BANKING 
COMPANIES AS ON MARCH 31, 1992 AND 1993 

(Rs. crore) 

Financial companies ' Non-flnanclal cmpanles 

Period of maturity Amount Percentage Amount Percentage 

1992 1993 1992 1993 1992 1993 1992 1993 

Repayable on demand or 22.6 31.4 0.8 0.7 28.1 25.4 0.6 0.5 
on notke or otherwise in less 
than 6 months 

6 months or more but 17.0 23.8 0.6 0.6 32.7 53.9 0.7 1.1 
less than 1 year 

1 year or more but 
less than 2 years 

2 years or more but 1,129.6 1,622.7 40.0 37.8 205.6 219.1 4.4 4.5 

less than 3 years 

3 years 963.0 777.8 34.1 18.2 4,163.0 3,877.0 89.1 79.3 

More than 3 years but 189.2 203.3 6.7 4.7 9.4 140.0 0.2 2.8 
less than 4 years 

4 years or more but 
less than 5 years 

5 years 206.2 462.9 7.3 10.8 - - - - 
More than 5 years 155.3 867.5 5.5 20.2 - - - - 

Total 2,824.1 4,287.8 100.0 100.0 4,672.4 4,1190.1 100.0 100.0 
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STATEMENT I : GRQWTH OF DEPOSITS MXOFU3e)(Q TO TYPE 
OF COMPANIES DURING 1992-93 (ConM.) 

(Rs. Crore) 

At the end of March 1993 

Number of Exempted Regulated depoeits Aggregate 
Companies depostts deposits 

reporting Fixed Others* Total 
deposits etc (4+5) 

A. Financial Companies 

1. Hire Purchase Finance Companies 

2. Loan Companies 

3. Investment Companies 

4. Housing Finance Companies 

5. Mutual Benefit Financlal Companies 

6. Equipment Leasing Companies 

0. Miscellaneous Non-banking Companies 

C. Non-Financial Companies 

Note: Exempted deposits and total deposits are as defined in item(b) of notes to Table 2. 



(Ra Cmn) 

At ch. .nd d 1992 

Number ol Rypllrtrd - 
Companies 

Mmm 
mofcompuy W b  

npwtlno Flxod C#)wnm 'TbtJ 
hpocrftr rtc (4+5) 

(1 (2) 8 (4) (5) (6) CI) 

A. Flnurc(.l Companies 

1. Hire Purchase Flnpncs CMpankr 

2. Loan Companies 

3. Investment Companies 

4. Houslng Finance Comp.nles 

5. Mutual Benefit Financlel CofnpnW 

6. Equipment Leasing Companler 

8. MixeHaneous Non-banklng Compantes 

C. Non-Financial Companies 

A. F i m l a l  Companies - 246 22,878.4 740.0 723.7 1,463.7 24,142.1 
1. Hire Purchase Finamx ComparJes - 38 1,702.7 373.0 - 35.1 337.9 2,100.6 

2. Loan Companies 40 12,838.3 35.6 648.5 884.1 13,522.4 

3 ,  investment Companies - 291 917.8 -34.3 1.1 -33.2 884.8 
4. W n g  FIIWUB Compani08 33 '3,915.2 306.5 1 .O 307.5 4.222.7 
5. Muhrol Benefit Financial Companies - 113.4 0.8 108.6 108.4 222.8 
6. Equipment Leedng Companies 10 3,131.0 58.4 -0.4 58.0 3,189.0 

6. Miscdlaneoue Non-banWng Cornpenlee - 43 375.8 -0.1 0.1 - 375.8 

C. Non-~n8nckrl C~mpanhp 21 72,177.0 261.2 4 3 . 5  217.7 72,394.7 

T O T A L  - 2~ esjral.2 1001.1 ma 1,681.4 ~1,9126 

Noter : ' O h m  indud. k.ns gwMt..d by Dlrecbn. um.anrd debentures etc. 
Figures in bndcas indicate pen?entags to the conespondkrO totals. 
E # m p t e d ~ m d l o t a l ~ . r o m ~ L n w b ) d n o t e s t o  TPMe2. 
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STATEMENT Il-C : COMPARATIVE POSITION OF DEPOSITS AND N R  OWNED FUNDS 
OF THE NON-BANKING COMPANIES AS ON MARCH 31, 1993 

(Rs. Crore) - 
Number of Exempted Regulated Total Net-owned Col. 4 Col. 5 

Type of company / Industry Companles deposlts deposits deposits funds as per- as per- 
reporting (3+4) centage centage 
deposits of C01.6 of C01.6 

(1) (2) (3) (4) (5) (6) (7) (8) 

A. Flnanclsl Companler 7,310 39,159.3 4,287.2 4a,446.1 8,644.7 50.2 508.5 

1. Hire Purchase Finance 
Companies 822 2,207.0 1,864,6 4,071.6 760.3 245.2 535.5 

2. Loan Companies 2,357 21,563.2 1,003.8 22.567.0 4,810.4 20.9 469.1 

3. Investment Companies 3,860 3,129.4 60.4 3,189.6 688.2 8.8 463.5 

4. Housing Flnance Companies 63 5,205.7 868.6 6,074.3 1,015.4 85.6 598.2 

5. Mutual Beneflt Flnanclal 
Companies 96 475.5 109.4 584.9 4.9 2,232.7 11,936.7 

6. Equlpment Leaslng Companles 112 6.578.5 380.4 6,958.9 1,265.5 30.1 549.9 

B. Mlrcelirnaour Non-Banking 
Comprnler 1,324 1,509.3 0.6 1,500.9 14.7 4.1 10,271.4 

C. Non-Flnrnclrl Comprnler 2,376 98,250.9 4,890.1 103,141.0 50,222.5 9.7 205.4 

1. Colton Textiles 231 4,167.2 11 0.0 4,277.2 1,240.3 8.9 344.9 

2. J@ Textlles 9 354.6 5.5 360.1 247.1 2.2 145.7 

3. Sllk, Rayon & other 
Artiflclal Flbre 

4. Other Textiles 

5. Sugar 

6. Iron and Steel 

7. Non-Ferrous Metal 

8. Electricity Generatton and 
SUPP~Y 13 2,502.4 124.9 2,627.3 1,102.8 11.3 238.2 

9. Engineering 670 26,558.6 1,182.8 27,741.4 10.747.3 11.0 258.1 

10. Chemicals 302 12,239.4 657.0 12.896.4 7,656.1 8.6 168.4 

11. Coal Mining 3 13.5 0.5 14.0 19.4 2.6 72.2 

12. Paper and Paper Products 57 1,512.9 63.1 1,576.0 487.9 12.9 323.0 

13. Cement 21 1,204.5 25.3 1.229.8 335.3 7.5 366.8 

14. Tea, Coffee and Rubber 
Plantations 71 1.383.3 114.2 1.497.5 1.140.9 10.0 131.3 

15. Shlpplng & other Transport 28 1.284.1 51.6 1.335.7 232.0 22.2 575.7 

16. Trading 86 101.6 11.8 113.4 80.7 14.6 140.5 

17. Other lndustrles 707 23.1 81.7 1,254.3 24,436.0 15.883.3 7.9 153.8 

Note: Exempted deposits and total deposits are as defined in item(b) of notes to TaMe 2. 
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STATEMENT *A : COMPARATIVE POSmON OF Mwsm MJD Nm OWN&0 FUNDS OF 
NOKBANKiNQ COMPANIES AS ON MARCH 91, lOO1 

(Rs. Cmn! 

Numbor of Exempted Regulated rohl Netswnod Cd. 4 Cd. 6 
Type of ComWnY I Industry C ~ m p r n i e ~  drpoaltt, deposlts depositlr funds as por- 88 prr- 

W O W 3  rxntaga contaw 
deposlts of cd.6 of cd.6 

(1 (2) (3) (4) (5) (6) (7) (8) 

A. Financial Companin 6,714 14,284.3 2,040.3 16m4.6 4,911.0 41 -6 3324 
1. Hlre Purchase Flnance 

Companies 828 321.2 1,274.0 1.508.1 406.0 314.0 383.1 

2. Loan Companles 1 3 1  1 7,143.9 169.4 7,313.3 2.724.9 8.2 280.4 

3. Investment companies 3,855 2,089.0 66.0 2,155.0 762.2 8.6 282.7 

4. Housing Flnance Companles 22 1,053.5 247.3 1,300.8 531.8 46.5 244.6 

5. MuMl Benefit Financial 

Companles 89 242.9 0.0 242.0 4.6 - 5,280.4 

6. Equlpment Leaeing Companies 1 1  1 3,433.8 282.7 3.716.5 481.5 58.7 771 .9 

B. Mlrcollanaoua Non-Banking 

Companiaa 1,044 91 1.2 0.4 91 1.6 8.0 5.0 11,396.0 

C. Non-Flnanoirl Cornpanlea 2,389 22,131.0 4,706.2 26,837.2 39,193.4 12.0 68.5 

1. Catb3n Textlles 234 170.0 150.5 321.4 1,057.4 14.2 30.4 

2. JUe Textlles 14 56.4 6.9 63.3 167.7 4.1 37.7 

3. Sllk. Rayon & Other 

Artificlal Fibre 

4. Olher Textiloe 

5. Sugar 

6. Iron and Steel 

7. Non-Ferrous Metal 

8. Electricity Qeneration and Supply 

9. Engineering 

10. Chemicals 

11. Coal Mlnlng 

12. Paper and Paper Products 

13. Cement 

14. Tea. Coffee and Rubber 

Plantations 69 44.5 1 1  7.9 162.4 738.8 15.9 22.0 

15. Shipplng & other Transport 25 25.5 5.7 31.2 314.2 1.8 0.9 

16. Trading 58 35.8 19.8 55.6 146.9 13.5 37.8 

17. Other lndustrles 607 3,213.4 713.2 3.926.6 7,606.8 9.4 51.6 -- 
T O T A L ( A + B + C )  10,127 3732e.s e.74s.s 44,073.4 44,112.4 16.3 88.9 
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$7-ENT IC 8: COMPARAmVIP! POSlI'lON OF DfPOSCrS AND NPT QWNeD FMD8 
OF THE NON-BANKINQ C O M B  AS ON MARCH 51,18@2 

(Rs. Crore) 

Number of EJ(@mpted Fbgukited TOW kht-OWW Col. 4 Col. 5 
TLp. of company I Industry Companies deposits dopoob doporltr funds u per- pr per- 

1-9 (MI centre. cenags 
hPo* of cd.6 of cd.6 

1. Hire Purchase Flnance 
Companielr 860 444.3 1,526.7 1,971 .O 848.4 235.5 304.0 

2. Loan Companies 2,317 8,724.9 319.7 9,044.6 3,529.0 9.1 256.3 

3. lnwrtmmt oompanles 4,151 2,211.6 93.6 2,305.2 1,244.6 7.5 785.2 

4. Housing Flnance Ccnnpanles 30 1,290.5 561.1 1,851.6 658.1 85.3 281.4 

5. Mutwl Benefit Financial 
Companies 96 362.1 - 362.1 5.6 - 6,466.1 

6. Equipment Leasing Companies 102 3,447.5 322.4 3,769.9 653.6 49.3 576.8 

B. Mlraolkmous Non-Banklng 
Comprnlr 1,367 1,133.5 0.6 1,134.1 16.8 3.6 6,750.6 

C. Non-Flnanckl Compantes 2,355 26,073.9 4,672.4 50,746.3 46,921.8 10.0 65.5 

1. Conm Textiles 234 265.3 141.0 406.3 1.287.0 11 .O 31.6 

2. Jub Textiles 11 30.2 5.8 36.0 207.8 2.8 17.3 

3. Sllk, Ryon a other 
Arlclal Flbre 

5. Sugar 35 156.5 68.5 225.0 451.0 15.2 49.9 

6. lmn and Steel 47 6,280.8 1,097.1 7.377.9 5.999.3 18.3 123.0 

7. Non-Ferrous Metal 5 23.2 8.4 31.6 861.6 1.0 ' 3.7 

8. Electricity Generation and 
SUP@Y 18 1,1.51.5 196.4 1,346.9 1,985.8 9.8 67.6 

11. Coal Mining 3 4,015.1 34.0 4,049.1 5,544.7 0.6 73.0 

12. Paper and Paper PIoducts 70 393.5 63.5 457.0 548.6 11.6 83.3 

13. Cement 25 468.0 112.2 580.2 816.3 13.7 71.1 

14. Tea, Coffee and Rubber 
Plantations 68 85.8 91 .O 176.8 690.3 13.2 25.6 

15. Shtpplng a ather Transport 30 174.3 6.3 180.6 109.0 5.8 165.7 

16. Tradlng 94 50.4 10.0 60.4 98.9 10.1 61.1 

17. Other Industries 583 3,729.4 687.5 4,416.9 10.095.9 6.8 43.8 

T O T A L ( A + B + C )  11.278 45,688.3 7,m.S 81,164.8 SS.677.B 14.0 95.4 
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OF THE CO-8 AS ON MARCH $1, lOlP AND im 
(fk. m) 

of EmvtuJ drpodtll Rogula1.d dopo&a TOW dopanr 
8 6 a ~ O f C M p u r y  

1992 1883 1882 1983 1392 1993 1992 1993 

(1) (2) (3) (4) (5) (6) (7) (8) (0) 

1. -ic Compmler 3,800 4,001 4i,an.6 isa.ui.1 7,ms.o 8,m.o u .s~s.6  14i,ai7.1 
(33.7) W.3) (04.7) (96.4) m.1) (96.6) (B4.e) (96.4) 

I) Rnancld Companies l , Q M  2.106 15,510.9 38,056.5 2,867.5 3,973.3 18,078.4 40.929.8 
(17.2) (10.1) (35.6) (26.6) (34.3) ( 3  (35.3) (27.6) 

a) Hlm Purchase Flnance 
Companies 164 176 306.7 1,987.0 1,305.6 1.040.8 1,762.3 3,635.8 

( 1.5) (1.6) ( 0.9) (1.4) (18.2) (17.9) ( 3.4) (2.4) 
b) Loan Companicw 659 707 8.405.0 20.526.4 262.4 935.7 8,667.4 21,462.1 

(5.8) (6.4) (19.2) (14.8) (3.5) (10.2) (16.0) (14.5) 
C) lmrsrtment Companies 919 084 1,616.5 2,197.1 61.2 37.6 1.677.7 2,234.9 

( 8.2) (8.0) ( 3.7) (1.6) ( 0.8) (0.5) ( 3.3) (1.5) 
d) Housing Flnance Companies 27 63 1.289.7 5,205.7 680.8 868.6 1,850.5 6,074.3 

(0.2) (0.6) (3.0)  (3.8) (7 .5 )  (g.5) (3.6)  (4.1) 
e) Mutual Benefit Flnanciel 

Companies Q4 92 361.6 473.9 - 108.6 361.6 582.5 
( 0.8) (0.9) ( 0.8) (0.3) - (1.2) ( 0.7) (0.4) 

1) Equipment Leasing 
Companles 75 84 3.441.4 6,506.4 317.5 373.8 3,758.9 6,040.2 

(0.7)  (0.7) (7.8)  (4.7) (4.3) (4.0) (7.4) (4.7) 
ii) Miscellaneous Non-Banking 

Companies 54 55 226.2 236.1 0.1 0.2 226.3 236.3 
(0 .5 )  (0.5) (0.5) (0.2) (0.0) (0.0) (0.5)  (0.1) 

Ill) Non-Financial Companies 1.808 1,840 25,635.4 95,348.5 4,635.4 4.802.5 30,270.8 100,151.0 
(16.0) (16.7) (58.7) (68.6) (81.6) (52.3) (59.1) (67.7) 

2. Prlvrte Umitod Cornpanlee 7,478 7,009 2,315.8 8,378.4 293.6 401.9 2,609.3 6,780.3 
(66.3) (63.7) ( 6.3) (4.6) ( 3.9) (4.4) ( 5.1) (4.6) 

I) Flnanclal Companies 5,616 5,204 970.0 2,202.8 256.0 313.9 1,226.0 2,516.7 
(49.8) (47.3) (2.2) (1.6) (3.4) (3.4) (2.4)  (1.7) 

a) Hlre Purchase Finance 
Companies 696 046 47.6 220.0 161.1 216.8 208.7 435.8 

( 6.2) (5.0) ( 0.1) (0.2) ( 2.1) (2.4) (0.4) (0.3) 
b) Loan Companies 1,658 1,650 319.8 1.036.8 57.3 68.1 377.2 1,104.9 

(14.7) (15.0) ( 0.7) (0.7) ( 0.8) (0.7) (0.8) (0.7) 
c) lmeament Companies 3.232 2,876 595.1 832.3 32.4 22.6 627.5 Q54.0 

(28.7) (26.1) (1.4) (0.7) (0.4)  (0.2) (1.2) (0.7) 
d) Houdng Finance Companies 3 - 0.8 - 0.3 - 1.1 - 

( 0.0) - ( 0.0) - ( 0.0) - (0.0) - 
e) Mutual Boneflt Finendal 

Companlrs 2 4 0.5 1.6 - 0.8 0.5 2.4 
( 0.0) (0.0) ( 0.0) (0.0) - (0.0) (0.0) (0.0) 

f) Equlpment Leasing Companies 27 28 6.1 12.1 4.9 6.6 11 .O 16.7 
( 0.2) (0.3) ( 0.0) (0.0) ( 0.1) (0.1) (0.0) (0.0) 

ii) Miscellaneous Non-Bmklng 
Companies 1,313 1,269 907.3 1.273.2 0.5 0.4 907.8 1,273.6 

(1 1.6) (1 1.5) ( 2.1) (0.9) ( 0.0) (0.0) (1.8) (0.9) 
Ill) Non-Financial Campanlea 547 536 438.5 2,902.4 37.0 87.6 475.5 2,990.0 

(4.9)  (4.9) (1.0)  (2.1) (0.5) (1.0) (0.9) (2.0) 

1-1 (1 + 2) 11.278 11,010 43,ssa.a iaa~1~19.s 7,486.5 9,in.o n , i~ . r  irrr,w7.4 

Notr: Eumptod depmb d total depoeltl, are u do(lned In W b )  of nalrr b Ta#o 2. 
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STATEMENT IV : DISTRIBUTION OF DEPOSITS ACCORDING TO TYPE 
OF COMPANIES AS ON MARCH 31, 1992 AND 1993 

(Rs. crore) 
-- - - - 

Number of companies Exempted deposits Regulated deposits Total depoerts 
Status of Company 

1992 1993 1992 1993 1992 1993 1992 1993 

1. Financial Companies 7,556 7,310 16,480.9 39,159.3 2,823.5 4,287.2 19,304.4 43,446.5 
(67.0) (66.4) (37.7) (28.2) (37.7) (46.7) (37.7) (29.3) 

(a) Govurnment Compan~es 24 26 8,232.8 17,620.0 300.0 930.1 8,532.8 18,550.1 

(0.2)  (0.2) (18.8) (12.7) (4.0) (10.1) (16.7) (12.5) 
I) Public L~mited Compan~es 24 24 8,232.8 16,988.1 300.0 929.8 8.532.8 17,917.9 

( 0.2) ( 0.2) (18.8) (12.2) ( 4.0) (10.1) (16.7) (12.0) 
~ i )  Prlwte Limited Companies - 2 - 631.9 - 0.3 - 632.2 

( W) - (0.0) - ( 0.5) - (0.0) - ( 0.5) 
(I) Non-Government Companies 7,532 7,284 8,248.1 21,539.3 2.523.5 3,357.1 10,771.6 24,896.4 

(66.8) (66.2) (18.9) (15.5) (33.7) (36.6) (21.0) (16.8) 
I) Public Llmited Companies 1,913 2,082 7,277.7 19.968.3 2,267.5 3.043.5 9,545.2 23,011.8 

(17 0) (18.9) (16.7) (14.4) (30.3) (33.2) (18.6) (15.5) 
it) Private Limitud Companies 5,619 5.202 970.4 1,571.0 256.0 313.6 1,226.4 1,884.6 

(49.8) (47.3) ( 2.2) (1.1) ( 3.4) ( 3.4) ( 2.4) ( 1.3) 
2. Miscellaneous Non-Banking 1,367 1,324 1,133.5 1,509.3 0.6 0.6 1,134.1 1,509.9 

Companlem (12.1) (12.0) (2.6) (1.1) (0.0) (0.0) (2.2) (1.0) 
(a) Government Co~npan~es 2 1 115.1 139.2 - - 115.1 139.2 

( 0.0) ( 0.0) ( 0.3) (0.1) - - (0.2)  (0.1)  
i) Public Limited Companies 2 1 115.1 139.2 - - 115.1 139.2 

( 0.0) ( 0 0) ( 0.3) (0.1) - - (0.2) (0.1)  
ii) Privato Limited Companies - - - - - - - - 
(b) Non-Government Companies 1.365 1.323 1,018.4 1,370.1 0.6 0.6 1,019.0 1,370.7 

(12.1) (12.0) ( 2.3) (1.0) ( 0.0) (0.0 ) ( 2.0) ( O.?) 
I) Public Llmitod Companres 52 54 111.1 96.9 0.1 0.2 111.2 97.1 

( 0.5) ( 0.5) ( 0.3) (0.1) ( 0.0) ( 0.0) ( 0.2) ( 0.1) 
i ~ )  Private Limited Companies 1,313 1,269 907.3 1,273.2 0.5 0.4 907.8 1.273.6 

(11.6) (11.5) (2.0) (0.9) (0.0) (0.0) (1.8)  (0.8)  
3. Non-Financial Companies 2,355 2,376 26,073.9 98,250.9 4,672.4 4,890.1 30.746.3 103,141.0 

(20.9) (21.6) (59.7) (70.7) (62.3) (53.3) (60.1) (69.7) 
(a) Governn~ent Companies 46 42 16.324.4 29,133.4 1,866.9 1.751.7 18,191.3 30,885.1 

(0.4) (0.4) (37.4) (21.0) (24.9) (19.1) (35.6) (20.9) 
i) Public Limited Companies 46 39 16,324.4 28,212.3 1,866.9 1,749.9 18.191.3 29.962.2 

(0 .4)  (0.4)  (37.4) (20.3) (24.9) (19.1) (35.6) (20.3) 
ii) Private Limited Companies - 3 - 921.1 - 1.8 - 922.9 

( @ee)- - - (0.7) - (0.0) - ( 0.6) 
(b) Non-Government Companies 2.309 2,334 9,749.5 69,117.5 2,805.5 3,138.4 12,555.0 72.255.9 

(20.5) (21.2) (22.3) (49.7) (37.4) (34.2) (24.5) (48.8) 
I) Public Limited Conlpanies 1.762 1,801 9,311.0 67,136.3 2,768.5 3,052.6 12,079.5 70,188.9 

(15.6) (16.31, (21.3) (48.3) (36.9) (33.2) (23.6) (47.4) 
Ii) Private Limited Companies 547 533 438.5 1.981.2 37.0 85.8 475.5 2,067.0 

( 4.9) ( 4.9) ( 1.0) ( 1.4) ( 0.5) ( 1.0) ( 0.9) ( 1.4) 

T o l . 1 ( 1 + 2 + 3 )  11,278 11.010 43,688.3 138,919.5 7,496.5 9,177.9 51,184.8 148,097.4 

- .  . - . . .  . . . .  . ... . .  .. ,.. , . . - . .  - 
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RESERVE BANK OF INDIA BULL8TlN 

~A~~ VI : DISTRIBUTION OF TQTAL m m  ACCOR#NQ TO 
TYPE OF DEPOSIT AS ON MARCH 31, lam AND 1993 

Number of accountr Amount Incnrrscl (+) or 
(in thowand) (Rs. mm) 

Type of depasl 
damme (-1 

durlng 1892 - 93 

1992 1993 1992 1993 Accounts Amount 

(in thousand) (Rs. crore) 

(1 1 (2) (3) (4) (5) (7) 

1. R8gul.t.d Doposlb 
(a) Unsecured Debentures 27.9 23.1 55.0 682.1 - 4.8 627.1 

( 0.1) ( 0.1) ( 0.1) ( 0.5) 
(b) Deposits inciudlng unsecured 361.7 333.0 447.2 534.0 - 28.7 86.8 

lotans received from sharehddercr 1.9) ( 1.0) ( 0.9) ( 0.4) 
of public limited companies 

(c) Deposits including unsecured 101.4 59.3 96.6 64.2 - 42.1 - 32.4 
loans guaranteed by dlroctors ( 0.5) ( 0.2) ( 0.2) ( 0.0) 
in their personal capacity 

' (d) Total (a+b+c) 491 .O 415.4 598.8 1.280.3 - 75.6 681.5 
( 2.5) ( 1.3) ( 1.2) ( 0.9) 

(e) Fixed Deposits etc 5,323.8 5,671.1 6.897.7 7,897.6 347.3 999.9 
(27.9) ( 16.9) (13.5) ( 5.3) 

(1) Total (d+e) 5.814.8 6.086.5 7,496.5 9.177.9 271.7 1.681.4 
(30.4) ( 18.2) (14.7) ( 6.2) 

2 Exempted depoalta 
(a) Money recelved from central I 60.1 76.0 19,139.6 15.952.6 15.9 -3,187.0 

state I local Government ( 0.3) (0.2) (37.4) (10.8) 
(b) Money received from directors 20.0 128.0 238.4 1,048.3 108.0 809 9 

( 01) ( 04) ( 0.5) ( 0.7) 
(c) Money received from shareholders 40.0 118.3 585 7 480.4 78 3 -105.3 

of prlvate limited companies ( 0.2) ( 0.3) ( 1.1) ( 0.3) 
(d) Security deporlts from employees 44.3 60.8 19.6 25.3 16.5 5.7 

( 0.2) ( 0.2) ( 0.0) ( 0.0) 
(e) Money received from purchasing1 7,119.6 7.305.2 10.907.8 11,295.7 185.6 387.9 

selling or other agvnts for (37.3) (21.8) (21.3) ( 7.7) 
the purpose of buslness 

(1) Money received from Joint Stock 16.6 20.1 9,683.1 10.861.9 3.5 978.8 
Companlrs (Including companies (. 0.1) (0.1) (18.9) ( 7.2) 
in the same group) 

(g) B o m l n g  from banks and other - 35.5 - 65,213.6 35.5 86.213.6 
soedfied financial InstiMlons ( 0.1) (0.1) (44.0) 

(h) Money received by issue of - 16,949.0 - 18,224.0 16,949.0 18.224.0 
secured and convertible debentures (75.2) (50.5) (1 2.3) 

(I) Other sxernpted borrowings and 5.884.7 2.756.4 3.114.1 16,017.7 -3.228.3 12.803.6 
receipts not counted as deposits (3 1.4) ( 8.2) ( 6.1) (10.8) 

U) Total (a+b+c+d+e+f+g+h+i) 13.285.3 27,449.3 43,688.3 138.91Q.5 47,524.0 95.231.2 
(89.6) (81 .e) (85.3) (93.8) 

Total (1+2) 19,100.1 33,536.8 61,104.8 148,097.4 47,796.7 W,912.6 
(1 00.0) (1 00.0) (1 00.0) (100.0) 

Nag  : m t r d  and total deposits am u defined in It.m(b) of nobr to Table 2. 

Data 0nth.w Hema were not presented upto 1991-92 
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SPEECH 

R)BSBRVE BANK OF iND1A B t ~ ~  

RURAL INDIA : THE ROLE OF CREDIT* 

It is a great honour and privilege to be 
asked to deliver the first Ravi Matthni 
Memorial Lecture. I have known Ravi Matthai 
intimately for well over two decades. Ravi 
will be remembered for his many 
achievements in his life. He gave shape to the 
Indian Instituta of Managtar -snt, Ahmedabad, 
and in so doing, steered the course of 
management education itself in this country. 
At the time of his untimely death in 1984 , 
I had written, and 1 quote : 

'Ravi Matthai is no more. A life. of 
dedication and commitment has been 
brought to an abrupt end. His was a 
remarkuble career; changing course more 
than once drumaticullv hec.ause of his inner 
convictions. His liJe epitonrises in N sensc. 
the con,flict evcry sensirive lnclian 
intellectual faces-the desire to pursue 
one's own professional career and the 
compulsion honestly felt to do something to 
improve the lot of those who are less 
fortunately placed. At a stuge in onrh 
career when one hopes to reach new 
heights, Ravi turned his face against it and 
threw hirnsev into the task of ,findin,q 
solutions ro India's rural problems through 
self-help. A remote village in Hujasthun 

* First Ravi Matthai Memorial Lecture, delivered by 
Dr. C.  Rangarajan, Governor, at thc Indian Institute ot 
Management, Ahmedabad organised by the Academy of 
Human Resources Development, Ahmedabad on, March 
8, 1996. The assistance o f  Udaibir Saran Das, P.D. 
leromi o f  the Reserve Bank of India and Ashok Sharrna 
o f  National Bank o f  Agriculture and Rural 
Development in writing the paper i s  gratefully 
acknowledged. 

become his centre for experimerrt and 
educution. I n  this, he did not seek uny 
public r~cognit ion; he shunned public-iiy. 
However, bv its very n u ; u r ~ ,  his e x p e r i r n ~ t  
could rtot bur attract wide uttenrion. His 
dedication did not spurt his health which 
gave wuy before he could complete his 
task. I n  a world c?f fulling vu1ur.s and 
personul ~ l o r i j i c u r i o ~ t ,  he remuir~cd 
steurlfbsr holding on to certain husic. 
principles. ' I  

His key preoccupation during the last years 
of his life was on how to bring about rural 
transformation quickly. k e  called his 
experimental projecl at Jawqja as i~ rurul 
university, a process of  learning. I t  was Kavi'h 
conviction that i f  rural devcloprne~~t was to 
become real, it should be bused on sell' 
reliance. Of course. he also had 111s ow11 
doubts. For instance, he was not sure, that 
given the present power structure in  our 
villages, i t  would be possible for the benefits 
of poverty alleviat~on programmes to reach 
the poor. That was why he felt, that the 
durability of any change that was in~tiatad 
must rest on the self confidence und self 
reliance of the people. Thc related quevtiok 
o f  course, was how to inculcate these qualities 
in people who are economically and socially 
disadvantaged. Kavi wrote : 

'But Lumha sti l l  has u very long way to go 
on the road to self reliance. And the more 
people like him who ure helped ro stand on 
their feet und take the initiutivc to  work out 
their own destinies, the sooner wi l l  it he 
possible to change, or  at least bring about - 
some change in rhe present system of power 

I .  Economic iYr Political Weekly, Vol. 19. NO. 10. 
March 10, 1984. that has hitherto rested on the shoulders 14 
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the weak, weary but long suffering 
Lumbararn the captive 12. 

Here are words of hope, combined with 
anguish. 

It is therefore in Ravi's memory, that I wish 
to avail this occasion and reflect on some 
issues relating to rural finance. In any design 
of rural development, an efficient rural credit 
delivery system has to be an integral part. 
Given the tremendous changes that are taking 
place, and are likely to take place in the rural 
economy, the role of rural finance will also 
undergo a change. Let me therefore look at 
the progress that has been made in the area 
of rural finance in the last 30 to 40 years. 
assess the earlier thoughts in light of the 
subsequent evolution of this sector, and 
finally, indicate some of the measures that are 
necessary to revitalise these institutions to 
enable them to play the role that is expected 
of them. 

The role of credit and credit institutions in 
augmenting production and productivity is 
well recognised. The main thrust of Indian 
public policy towards rural credit has 
therefore been to ensure that sufficient and 
timely credit, at reasonable rates of interest, 
is made available to as large a segment of 
rural population as possible. The strategy of 
developing rural financial services was thus 
a three pronged one. consisting of: 

(i) Expansion of institutional structure; 
(ii) Directed lending and 

( i i i )  Concessional or subsidized credit. 

This approach has resulted in an impressive 
growth of rural banking in India over the last 
four and half decades in terms of its outreach, 
credit disbursement and support to the poverty 
alleviation programmes. 

Broadening the Instttntional Base 

The chosen institutional vehicles for this 
purpose have been: the promotion of co- 
operatives, a concerted push to establish 
branches in rural areas by commercial banks 
and the creation of a new instrumentality in 
the form of Regional Rural Banks (RRBs). 
The foundations for the building of a broad 
credit infrastructure for rural credit were laid 
by the Report of the All India Rural Credit 
Survey of 1954.3 The main attempt was to 
expand rural credit and displace the money 
lender. It viewed rural credit in India then as 
being 'inadequate and unsuitable'. The 
Committee therefore recommended an 
integrated scheme of rural credit based on the 
co-operatives. The Committee envisaged 
development of co-operative credit system as 
an exclusive agency for providing agriculture 
credit supplanting the money lender. The 
chief merit of the co-operative banking 
structure was seen to be in fulfilling the twin 
objectives of (i) providing a credit delivery 
system operating at the door steps of the 
farmer and, (ii) making such credit available 
at relatively cheaper rates in view of the 
economy in the operating costs. It was for this 
reason that despite the uneven and tardy 
progress of co-operatives in the preceding 
fifty years, the Committee came to the much 
quoted conclusion: 'co-operation has failed 
but co-operation must succeed'. It must 
however be mentioned that the Committee 
also urged for a well defined role for 
commercial banks in providing credit for 
agriculture in specialised areas, such as 
marketing, processing, storage and 
warehousing. Towards this end, the 
Committee recommended the establishment 
of the State Bank of India in the place of 
Imperial Bank of ,India, with a wide network 
of branches to undertake rural banking. 

3. Reserve Bank o f  lndia (1954). All-India Rural Credit 
2. Economic & Political Weekly. Vol. 19. No. 10. Survey-Report of the Committee of Direction, Rercrvc 
March 10. 1984. Bank of  India. Mumbai. 
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Despite the implementation of the 
recommendations of the Committee, several 
shortcomings came to be observed in the 
rapidly changing environment of the mid- 
sixties. Agricultural sector was being exposed 
to modem technology and innovations 
relating to production, processing and 
marketing. Clearly, the co-operative credit 
system was found to be wanting and 
inadequate to meet the new and growing 
needs. Furthermore, the co-operative stMeture 
had began to develop several weaknesses in 
the form of overdues and organisational 
ineffectiveness. Efforts of the co-operatives. 
thus, had to be supplemented. The All India 
Rural Credit Review Committee ( 1966) 
undertook a comprehensive review of the 
agricultural credit system and recommended 
for a substantial contribution to come from 
the commercial banking sector in order to 
provide credit for both current production and 
long term development. The specific 
recommendation of the Committee was: 

'the requirements of the agricultural sector 
was so large and diverse that commercial 
and co-operative banks can both pluy a 
mutually complementary role without 
getting into conflict with each other':' 

With the nationalisation of the major 
commercial banks in 1969, branch banking in 
the rural areas acquired a new momentum. 
Very soon, the commercial banking system 
was able to broaden considerably the credit 
delivery system. Even as this expansion was 
occurring Narasimham Working Group ( 1975) 
made a recommendation for the setting up of 
Regional Rural Banks (RRBs) - known as 
'Small Man's Bank'.5 The main motivation to 
set up the RRBs is best conveyed in the 
following observation of the Narasimham 
Working Group: 

4. Reserve Bank of India (1960). Report of  the All- 
India Rural Credit Review Committee. Reserve Bank 
of India, Mumbai p. 999. 

'the main disabil i t ie~ in  the co-operatives 
in purveying the needed q u a n t a  of credit 
arise from their inability to mobilise 
adequate dsposir resources, their 
managerial weaknesses and the chUra(~(er 
of their functioning marked by dominancc 
of the vested interests which have came in 
the way of their efficient functioniniy, 
specially cffcctive supervision of credit and 
the inadequate coverage of the small und 
marginal farmer. Yet another weakness has 
been of the limited absorptive capacity of 
refinance from the h i ~ h e r  tiers of the co- 
operative structure because of the 
inadequate non-ovedue cover. ... efforts at 
rehabilitation of the co-operative credit 
structure urged repeatedly and attempted 
over the last rwo decades do not appear m 
have yielded any appreciable results and 
there was probably an urgent need to try 
out new experiments, specially in credit 
starved areas of the country .... the 
commercial banks suflered from two basic 
weaknesses in dispensation of rural credit 
i.e. ( i )  their high cost structure and ( i i )  
their attitudinal character, basically urban 
oriented. ... in a country of the size und 
regional diversity as India, no singlt 
pattern be it  cummercial banking or co- 
operative credit can be expected to meet u11 
the emerging requirements in all areas. A 
degree of adaptation and improviscition is 
called for and the range of institutional 
alternatives widened.'" 

RRBs were expected to combine local feel 
and familiarity with the rural problems which 
the co-operatives possessed on the one hand, 
and degree of business, organisation and 
modernised outlook of commercial banks, on 
the other.' They were also conceived as low 

5. Government of India (1975), Rcpon of the Working 
Group on Rural Banks, Government of India, New 
D,elhi. 

6. ibid, p. 2-3. 

7. ibid, p. 4 
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cost institutions. There thus emerged by the 
end of 1977, three separate institutional 
arrangements for providing credit in the rural 
areas, very often described as the 'multi- 
agency' approach. 

Targeting of Funds and Interest Rate 
Structure 

Public intervention in rural credit was 
considered essential to overcome 'hostile 
factors' which could normally discourage 
lending to agriculture, such as absence of 
collateral, particularly among the poorer 
sections, high cost of servicing geographically 
dispersed customers, lack of trained and 
motivated rural bankers and seasonal nature 
of agricultural activities. Consequently, 
special credit programmes were drawn up for 
channelling subsidised credit to the rural 
sector. 

The concept of 'priority sector' was 
evolved in the late sixties to focus attention 
on the credit needs of certain neglected and 
under-privileged sectors. After an initial 
experiment with the Preferential Refinance 
Scheme, the principal instrument chosen for 
directing the credit flow into the priority 
sector, including agriculture, was the 
stipulation of the proportion of the total net 
bank credit to be deployed in these sectors by 
specific target dates. Public sector banks were 
asked to extend credit to the priority sector 
to the extent of at least one-third of their total 
credit outstanding by March 1979. The target 
was raised further to 40 per cent to be 
achieved by March 1985. It was also 
stipulated that advances to the weaker 
sections should reach a level of 25 per cent 
of the total bank credit outstanding by March 
1985. The target for lending for agriculture 
and allied activities was set at 15 per cent of 
the total credit to be achieved by March 1985, 
16 per cent by March 1987, 17 per cent by 
March 1989, and 1 8 per cent by March 1990 
[of 18 per cent, direct loans 13.5 per cent 

(minimum) and indirect loans 4.5 per cent 
(maximum)]. These stipulations continue, 
which is a recognition to the imperfections of 
the credit market. 

Offering credit at concessional rates has 
been one of the elements of the strategy for 
the deployment of rural credit. The principal 
justification for charging lower interest rates 
to certain category of borrowers was that farm 
based investment activity in the short run 
does not always yield a return which enables 
regular servicing of loans and at the same 
time meet the minimum consumption 
requirements." Since, concessional lending 
affects the profitability of the rural financial 
institutions, a policy of cross-subsidisation 
and refinance from the Central Bank has to 
be put in place simultaneously. 

A special role was envisaged for the 
Reserve Bank right from the beginning in 
relation to rural credit. Efforts have been 
made from the '40s to give refinance to the 
co-operative banking system. The refinance 
facility was made available directly by the 
RBI until the establishment of NABARD in 
1982. Since then, the facility has been routed 
through NABARD. The refinance facility is 
given both in relation to short-term and long- 
term credit. The General Line of Credit (GLC) 
I and I1 provided to NABARD by the RBI 
facilitates refinance of short term credit. The 
aggregate limit under the General Lines of 
Credit, which stood at Rs. 1,300 crore in 
1985-86 rose to Rs. 3,350 crores in 1990-91. 
During 1995-96, the limit stood at Rs.5.250 
crores. At present, GLC I funds are given to 
NABARD at an average rate of 4.5 per cent 
per annum, whereas the Reserve Bank charges 
an interest rate of 6.0 per cent per annum for 
the refinance provided out of the limit under 
the GLC 11. Thi long-term refinance facility 

- - - - - -- - - - - - - - 

8. Reserve Bank of India (1971). Report of the 
Committee on Differential interest Rates. Reserve Bank 
of India, Mumbai 
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was provided by the RBI under two funds 
namely, National Agricultural (Long-term 
operations) Fund and the National 
Agricultural Credit (Stabilisation) Fund. Even 
though these allocations have been stopped 
now, the capital base of NABARD has been 
widened from time to time. The capital which 
is contributed in equal proportion by the 
Government and the RBI has risen from 
Rs.100 crores in 1991-92 to Rs.500 crores in 
1995-96. The capital base will be further 
widened in the coming years. 

Quantitative Dimensions of Growth 

The growth in primary agricultural credit 
societies has been truly staggering. The 
number of Primary Agricultural Credit 
Societies (PACS) stood at 90,783 in 1994-95 
with a membership of around 890 lakhs. 
These apart, 2,200 Primary Land 
Development Banks (PLDBs) also came up in 
the co-operative sector. 

After the first phase of nationalisation of 
commercial banks in 1969, a vigorous rural 
branch expansion was undertaken to create a 
strong institutional base in rural areas. At the 
time of nationalisation of commercial banks 
in 1969, the total number of offices stood at 
just 8,187 and the number of rural offices at 
1,443 (17.63 per cent). Today, there are over 
62,000 commercial bank branches, including 
RRBs, of which 35,000 (56.00 per cent) are 
operating in the rural areas. Geographically. 
almost all the block headquarters are having 
bank branches. The combined reach broadly 
works out to one outlet for every 4.3 villages 
and about 5000 of rural population for each 
outlet. 

To a considerable extent, institutional 
credit has pierced the stronghold of the 
informal agencies. According to the All-India 
Debt and Investment Survey 1981-82, the 
relative share of institutional sources in total 
cash debt of the rural households, rose sharp- 

ly from 7.1 per cent in 195 1-52 to 61.2 per 
cent in 1981. However, in respect of rum1 
non-cultivator households, institutional 
sources accounted for only 36.7 per cent of 
the total cash debt in 1981 which was just 5.0 
per cent in 195 1-52> However, a recent World 
Bank study carried out in Western Uttar 
Pradesh reveals an unexpected trend in that 
the share of institutional agencies in the 
availment of total credit was as poor as 16 
per cent among the surveyed people living 
below poverty line.Iu 

A substantial expansion has taken place in 
credit flows to the agriculture and allied 
sectors. The total direct loans issued by all 
the three institutions rose from Rs.938 crore 
in 1970-7 1 to Rs.2 1,3 17 crore during 1994-95. 
It has been projected that the total 
disbursements would reach Rs.25.433 crore 
by the end of 1995-96. 

The co-operative credit institutions 
accounted for u preponderant share of nearly 
56.9 per cent in total direct institutional credit 
disbursed for agriculture and allied activities 
during 1994-95 and the amount of loans 
issued by the co-operatives rose from 
Rs.743.8 crore during 1970-7 1 to Rs. 12,120 
crore during 1994-95 and it  is expected to 
reach Rs.14,000 crore by 1995-96. 

The proportion of loans extended by RRBs 
in the total loans issued by all the institutions 
for agriculture and allied activities has been 
quite small and it stood at around 5.9 per cent 
in 1994-95. Notwithstanding their smaller 
size, the relative expansion in their lending 
portfolio has been quite impressive especially 

9 .  Reserve Bank of India (1987). All-India Dcbt and 
Investment Survey, 1981-82, Reserve Bank o f  India, 
Mumbai. 

10. The World Bank (1995). Report on Financial 
Services for the Rural Poor and Women in India: 
Access and Suctainabitity. T h e  World Rank. 
Washington D.C. 
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during the first half of 1990s. The loans 
disbursed by the RRBs rose from Rs.167.6 
crore during 1981-82 to Rs.1,252.0 crore 
during 1994-95 and it is expected to reach a 
level of Rs.1,400 crore. 

The past two decades have witnessed an 
impressive growth in credit disbursed by 
commercial banks which amply suggests their 
extensive and deeper participation in the 
financing of agriculture and allied activities. 
The amount disbursed by banks rose from a 
meagre Rs.219.2 crore during 1973-74 to as 
high as Rs.7,945 crore during 1994-95. The 
disbursement during 1995-96 has been 
targeted at Rs. 10,033 crore. 

Although the short-term loans of scheduled 
commercial banks expanded during the first 
half of the 1990s. the medium and long term 
loans declined. Given the fact that defaulters 
are not eligible for fresh loans and as the 
incidence of defaults is higher among the 
medium and long-term loan borrowers, banks 
have been unable to expand their long term 
loans. Further, this change in the lending 
pattern could also be due to higher risk 
perception in medium and long term credit as 
compared to short term loans. The banks are 
expanding their advances to the allied 
activities at a more rapid pace than that. for 
agriculture. This could partly be a reflection 
of the changing pattern of rural demand for 
credit. 

Contrary to popular belief, it is found that 
marginal farmers (land area upto 2.5 acres) 
and small farmers (2.5 acres to 5 acres) 
accounted for more than half (54.59 per cent) 
of the total loans issued by scheduled 
commercial banks for agriculture during 
1993-94. These two groups' combined share 
in short term finance stood at 66.3 per cent 
and 34.8 per cent in case of medium and long 
term loans, though they are operating only 
32.2 per cent of total cultivated area. The per 
hectare credit availed by the marginal and 

small farmers was relatively high at Rs.533.17 
and Rs.409.61, respectively, compared to 
Rs.184.3 for large farmers (having land 
holding of more than 5 acres). This bears 
testimony to the significant contribution of 
commercial banks in meeting the credit 
requirements of marginal and small farmers. 

Quantitative and Qualitative 
Shortcomings 

The strategies followed have undoubtedly 
helped to build up a broad-based institutional 
infrastructure for the delivery and deployment 
of credit. However, the emphasis throughout 
has been on achieving certain quantitative 
targets. 

As a consequence, inadequate attention was 
paid to the qualitative aspects of lending 
resulting in loan defaults and virtual erosion 
of repayment ethics, to a greater or lesser 
extent, by all categories of borrowers. The 
end result was the disturbing growth in 
overdues which not only hampered the 
recycling of scarce resources of banks. but 
also affected the profitability and viability of 
the financial institutions." 

Out of the 369 District Central Cooperative 
Banks, only 171 were operating in profit as 
on March 31, 1994. The overdues at Rs.3.874 
crore constituted 33 per cent of the demand. 
As regards PACS, out of 90,783 units, only 
52,211 (58 per cent) had been identified as 
being viable as on March 31, 1994. Overdues 
of PACS at Rs,3,875 crore constituted 38 per 
cent of their outstanding loans. The picture 
as regards the RRBs was no better. During 
1994-95, 32 RRBs had made profit while 164 
RRBs showed a loss aggregating Rs.423.21 
crore. The annual loss increased from 
Rs.94.05 crore in  1991 to Rs.425.65 crore in 

1 1 .  Reserve Bank of India (1991). Report of the 
Committee on the Financial System. Reserve Bank of 
India. Mumbai. 
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1994-95 while the accumulated losses of 
RRBs aggregated at Rs.1.686.61 crore as on 
31st March 1995. 

The Overdue Syndrome 

Overdues have been an all-pervasive 
phenomenon among all the institutions and in 
fact, during the 1980s, the rate of growth of 
overdues has been more than .the rate of 
growth of loans. Overdues have risen fast in 
the case of RRBs followed by the Land 
Development Banks and PACS. This build up 
has severely impaired the capability and 
eligibility of the credit agencies for availing 
of refinance from the NABARD. The share of 
recovery of direct agricultural advances made 
by the public sector banks as percentage of 
demand, though marginally higher in recent 
years, is still hovering around 55 per cent. 

Various studies on overdues conducted by 
NABARD reveal that the build-up of overdues 
could partly be explained in terms of 
deficiencies in lending policies and 
procedures such as (a) lack of rescheduling1 
rephasing of loans in years of natural 
calamities, (b) absence of initial grace period. 
(c) short-term maturities and (d) faulty clas- 
sification of borrowers. However, institutional 
weaknesses, lack of accountability and several 
environmental factors also created an 
atmosphere of permissiveness leading to 
wilful defaults. 

The co-operative credit system is far from 
a healthy situation. The system suffers from 
a number of problems, such as - 
(a) excessive reliance on funds from higher 

level StruCNre 
(b) undue State control 
(c) poor deposit mobilisation and 
(d) poor recovery of loans. 

In the co-operative structure, the weakest 

link in the chain is the %ma@ Agricultunl 
Credit Societies. A major weakness of the co- 
operative system lies in the weakness of the 
base level institutions. These societies have 
neglected the basic responsibility of 
mobilising deposits. About 68 por cent of the 
funds of PACS come i n  the form of 
borrowings, The lower tier institutions look 
up to the higher tiers for refinance at all 
levels. Their problem has been further 
compounded by the all-pervasive controls of 
a financial and administrative nature by the 
State Governments. Over the years, progrrasive 
officialisation has caused considerable damage 
to the co-operative system.12 

Even though the success stories of co- 
operatives vary from Slate to State, they 
nevertheless provide hope for the future. They 
have the structure and we should create an 
environment in which they can function 
efficiently. Mere wishing and hoping will not 
do. We should be bold enough to identify 
where things have gone wrong and we sllould 
be willing to adopt measures that are 
necessary to correct them. A better appraisal 
of applications for lending, stress on 
mobilization of rural saving, greater 
autonomy on the decision making process, 
restoration of democratic process, freedom 
from bureaucratic controls and financial and 
operational diversification should be the 
elements of any future programme of action. 

The problems associated with the RRBs are 
low interest rates, poor margins, high 
operating costs involved i ~ .  handling of small 
loans and lending exclusively to the weaker 
sections in backward regions. As the salary 
structure of staff of RRBs is now equal to the 
commercial banks, their operating cost has 
increased considerably thereby eroding the 
profitability of the banks. 

12. Raerve Bank of India (1987), Report of' the 
Agricultural Credit Review Committee, Reserve Bank 
of India. Mumbai. 
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Most RRBs are in the red. The revamping 
of selected RRBs has been undertaken. The 
proposition of merging them with the sponsor 
banks has not found favour. RRBs need to be 
revitalized with new ethos of commercial 
banking and should benefit from the 
environment of change around them. RRBs 
should be allowed to engage in all types of 
banking business. As aggressive bankers, they 
need to move out of the premises of their 
branches to the door steps of the borrowers. 
Many a working procedures of Bank Rakyat 
Indonesia(BR1) in Indonesia (viz.. incentive 
for better performance, simplification of 
procedures, innovative saving product) needs 
to be emulated by them.lR 

Re-examining Public Policy relating to 
Rural Credit in India: Some 
Propositions 

The financial sector reform that is currently 
underway encompasses the institutional rural 
credit delivery system as well. The essence 
of these measures is to improve the efficiency 
and productivity of all credit institutions 
including rural credit institutions whose 
financial health is far from satisfactory. 
Institutional development is an evolutionary 
process. Continual self assessment and 
adaptation are crucial. The progress of rural 
financial institutions will have to reflect the 
trends towards greater efficiency and 
effectiveness. The specific measures needed 
to improve the organisational effectiveness 
will vary from one type of institution to 
another. However, any programme of 
revitalising rural credit institutions must deal 
with the following issues. 

Recapitalisation 

The weight of the cumulative losses on 
the performance of rural financing institutions 

13. Reserve Bank of India (1995), Report of the Study 
Team on Indonesia. Reserve Bank of India. Mumbni. 

(RFIs) continues to be overbearing. Many 
institutions have seen a substantial erosion of 
their own capital coupled with locking up of 
a large portion of their funds in overdues and 
facing serious resource constraints and 
liquidity problems. Cleaning up the balance 
sheets of the co-operatives, on the lines of the 
commercial banks will, therefore, be crucial. 
A similar effort must be made in relation to 
the RRBs and the process has begun. The cost 
of recapitalisation of the co-operatives will be 
significant and perhaps beyond their own 
capacities. However a part of the resources 
can come through collection of overdues, 
mobilisation of deposits and making full use 
of available refinance assistance. Suitable 
recapitalisation mechanisms will have to be 
evolved. 

Recovery of Dues 

A more conducive climate for recovery has 
to be built. In this, the major initiative of 
recovery of dues has to come from the RFIs 
themselves. Innovative schemes must be 
drawn up including giving due weightage to 
recovery performances in staff appraisal. On 
the legal side. State Governments must assist 
the RFIs by instituting mechanisms for 
expeditious disposal of cases filed. The Union 
as well State governments will have to resolve 
that no across the board waivers will be 
announced. 

Cost Control 

The provision of credit as well as the way 
in which credit is tailored to suit the 
requirements of the poor are equally 
important. The objective is not only the 
financial transfer of resources to the rural 
borrower but the creation of an enduring and 
responsive financial system which can 
continue to provide access to credit. This 
implies, among others, the establishment of a 
system of credit distribution and supervision 
whose costs are consistent with sustainable 
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operations. The marginal transaction costs 
incurred by banks in delivering credit to the 
rural sector should fall. This would also help 
to bring about improved profitability of the 
RFIs. 

Interest Rate Structure 

The rationalisation of the lending rate 
structure must take into account the cost of 
raising funds as well as transaction costs. The 
demand of cross subsidisation which is 
available to commercial banks is absent in the 
case of RRBs and co-operative credit 
societies. The flexibility given to the co- 
operatives to determine interest rates need to 
be exercised by them. 

Debureaucratisation and Strengthening 
of Management 

Functional and operational autonomy of 
the RFIs, is a major issue, particularly, for the 
co-operative sector. This needs to be granted 
to the institutions either through legislation or 
through self denial by the government so that 
these institutions can truly function as 
financial intermediaries with a professional 
ethos and orientation. 

Human Resources Development 

Significant strengthening of human resources 
needs to be carried out in RFIs. Rural lending 
requires a specific type of organisational 
ethos, culture and attitude. At present, this is 
the weakest organisational element in the 
growth and development of RFIs. Appropriate 
and adequate attention by a14 concerned will 
have to be paid to training of personnel and 
technical upgradation. 

Legal Amendmeate 

Ciiven the present institutional health of the 
co-operatives, it would be no exaggeration to 
say that the future of rural credit depends 

much on the appropriateness and the degree 
of response to the maasurns already taken. 
These are likely to be strengthened if 
appropriate amendmants to the B.R. Act 1949 
am carried out so as to make the compliance 
of the recommendations of inspections mports 
mandatory, strict compliance with prudential 
financial norms, professionalisation of Boards 
of Management and non-interference of the 
State government. Empowering NABARD to 
issue directives under the Banking Regulation 
Act would significantly enhance the 
effectiveness of its institutional development 
initiatives. The State Governments, on the 
other hand, should incorporate as many 
suggestions form the Model Co-operative Act 
as possible in the respective state legislation. 

Rigorous Monitoring of MoU Covenanb 

The exercise of Development Action Plan 
(DAPs) for every co-operative bank and the 
consequent Memorandum of Understanding 
(MoU) signed between NABARD, the State 
Government and the State Co-operative Bank/ 
State Land Development Bank has been the 
most significant institutional intervention in 
the recent period. A similar MoU exists 
between the RRBs and the sponsor banks. 
Strict adherence to the agreed covenants and 
targets of its MoUs should help to contribute 
in strengthening the organisational base and 
the operating practices of the concerned RFIs. 

Linkages with the Non-Governmental 
Organisations (NGOs); Voluntary 
Organisations (VOs) and Sell Help 
Groups (SHGs) 

The rural financial sector is s t iH not an 
integrated one. Despite the growth of formal 
institutional agencies, informal institutions 
continue to play a role in the market. In 
relation to the formal sector it needs to be 
noted that credit for agriculture and allied 
activities is not a single market. Provision of 
credit for high-tech agriculture is no different 
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from providing credit to industry. Provision 
of credit to farmers with surplus is also of a 
similar nature. Commercial banks in 
particular should have no hesitation in 
providing credit to these segments where the 
normal calculation of risk and return applies. 
Only with spect to the provision of credit 
to small and marginal farmers and persons 
with low income, special attention is required. 
Low income groups generally do not have the 
aecass,~ry capabilities to deal with organised 
cratlit institutions. It is in this context that the 
issue of linking formal credit institutions with 
the rural and urban poor through 
tntermzdii~r~es such as self-help groups and 
volrintury organisations has been raised. 

Sclf Help Groups (SHGs) have been found 
to help inculcate among their members sound 
habits of thrift, saving and bank~ng. What is 
perhaps most relevant in the case of SHGs, 
is the pccr pressure they are able to exert i n  
order to ensure that credit is utilised for the 
purpose for which i t  has been taken and is 
repaid according to schedule. The coilcept of 
people's part~cipution has been tried by 
several developi~~g countries such as 
Philippines, Indonesia and Bangladesh. The 
experience of NABARD with their pilot 
project launched in 1992, linking SHGs with 
formrtl credit ~nstitutions, has also been found 
to be lmnlensely successful, particularly, in 
the case of groups formed by women. A 
measure of the success of the pilot project is 
the fact that as on date 2,112 SHGs have been 
linked with banks supported by NABARD 
refinance assistance of around Rs. 2.4 crores. 
The repaynlent performance of members has 
been found to be overwhelmingly satisfactory, 
at around 95 per cent, compared with roughly 
50 per cent in the case of normal bank 
lending. Apart from helping to improve levels 
of income and savings, SHGs have also been 
able to bring about positive improvement in 
3 number of social indicators such as literacy 
and health. 

Normally, the SHGs get established as a 
response to a perceived need besides being 
centred around specific productive activities. 
The main advantage to the banks of their link 
with the SHGs and VOs, is the externalisation 
of a part of the work items of the credit cycle, 
viz., assessment of credit needs, appraisal, 
disbursal, supervision and repayment, 
reduction in the formal paper work involved 
and a consequent reduction in the transaction 
cost. Improvement in recoveries will lead to 
a wider coverage of the target group. 

In this regard the role of VOs is somewhat 
distinct from SHGs. VOs have a role in 
organising the rural poor into SHGs and in 
ensuring their proper functioning. So fir, in 
the Indian context, most of the VOs have 
concentrated their activities in the areas of 
education and health, and to some extent, 
with other general development activities. 
Their role in providing an effective link 
between orgiinised credit disbursing agencies 
and those who have the need and are eligible 
to obtain credit from such institutions, has 
been minimal. Today, we have a fairly large 
number of programmes aimed at providing 
credit to the poor. Effective utilisation of 
credit by eligible borrowers can be enhanced 
if VOs can forge links with the formal credit 
agencies on the one side and the poor on the 
other. Their mediatory role can go beyond 
facilitating the obtainment of credit to include 
its effective use and recovery. 

Linkages between banks and SHGs can be 
either direct or indirect. Banks can make 
available credit to SHGs which, in turn, can 
make credit available to their members. 
Alternatively, banks can work through VOs, 
which can provide credit to SHGs to be 
passed on to themembers. The route chosen 
by a bank will depend upon the strength of 
the SHGs and the support they may need from 
vos .  
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In institutionalising the SHG concept .and 
operationalising the SHGs-bank linkages, 
certain issues however do arise for 
consideration. Since the SHGs lar~ely tend to 
be informal groups, within the existing 
provisions of law and practice, banks have 
difficulties in dealing with them. Perhaps, in 
course of time, SHGs may assume a more 
formal character, say, through registration. 
However, in the immediate period, there does 
exist a problem. There is also the issue 
regarding the size of the SHGs and the 
company law requirements. If the basic 
concept of mutual support and supervision is 
to be maintained the groups cannot also be 
large. However, I understand that in many 
cases, to avoid the problem regarding legal 
status of SHGs, banks are providing credit 
directly to individuals based on the 
recommendations of the SHGs. The group 
that was appointed by the Reserve Bank to 
look into the issues relating to linking of 
commercial banks with Self Help Groups has 
come up with a model set of documents 
including inter se agreement between 
members, loan agreement formats, loan 
application forms, etc. This should go a long 
way in facilitating the linkage. 

Another issue relates to the purpose for 
which credit is granted. It is understood that 
in the case of SHGs not linked to the formal 
credit agencies, credit provided is by and 
large to meet consumption needs. In the case 
of SHGs linked to banks, the proportion of 
credit for consumption needs has been found 
to be around 75 per cent in the first year 
which gets reduced in the subsequent years. 
While recognising that credit for consumption 
needs is unavoidable in the case of the poor, 
this cannot form the basis for sustainable 
development and institutionalisation of SHGs. 
Currently, the loan size is also very small, 
primarily because it is intended to meet 
consumption needs. However, as the main 
purpose of providing credit is the promotion 
of economic activity and the improvement of 

income levels, the size of the loan will have 
to increase. 

SHGs will need to move to the second 
phast of providing credit for supporting 
economic activities and help their members to 
increase their income levels. It is in this 
situation VOs will have to play a much 
greater role. Productive activities will nquirc 
stronger support in terms of marketing, 
distribution, etc. 1 understand, that somc 
experiments in areas such as watershed 
development with the SHGs, a\ready having 
links with the banking system have been 
embarked upon. SHGs thus will have to make 
a transition from seeking consumption 
oriented finance to production oriented 
finance. 

Conclusion 

The rural credit system stands today at an 
important stage in its evolution. It needs to 
meet the growing requirements of agriculture 
which is becoming input intensive and getting 
diversified. Thus, the demands on the system 
will increase. At the same time, the 
requirements of the poorer sections to create 
productive assets have to be met. Obviously, 
the strategy and approach of the credit 
delivery system to meet the needs of the 
various segments has to be different even 
when the same institution is required to cater 
to all the segments. The basic concern is to 
ensure adequate and timely credit. On the rate 
of interest, reasonableness must be combined 
with the need to ensul,: that it is not below 
cost. While recognising the role of refinance 
and the support that the Reserve Bank and 
NABARD can give, the RFIs must function 
as financial intermediaries mohilising 
resources, besides lending. Better ,:ypntisall of 
loan applications and greater cortcern for 
recovery of loans have to become part of the 
ethos of lending. An attitudinal change on the 
part of lenders and an improved climate for 
recovery need to form part of the change. In 
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effect, we need to put the RFIs on a sound 
footing both financially and organisationally 
so that they can meet effectively the credit 
needs of a wide spectrum of borrowers. 

Development implies change. As Ravi once 
pointed out, change has four dimensions - the 
content of change, the structure in which 
change tokes place, the process of change and 

the timing of change. In the context in which 
he was working, he laid stress on the process 
of change. If change is to bring about the 
desired results, we need to pay attention to 
all the four dimensions. This is as true in 
relation to reforming the rural financial 
institutions as in any other sphere of 
economic activity. 
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FINANCIAL SECTOR REFORM: RETROSPECT AND PROSPECTt 

S.S. Tarapore* 

At the outset, I must record the signal 
service provided by Professor P.M. Sapre by 
so generously instituting the E.F. Schumacher 
Memorial lecture series. E.F. Schumacher was 
a much venerated practical economist of his 
generation. There is hardly anyone of my 
generation that had not imbibed the path- 
breaking work of Schumacher. I did not have 
the privilege of meeting Schumacher but in 
the criss-cross of life i t  is indeed sad how I 
narrowly missed meeting the late E.F. 
Schumacher. The year was 1955, 1 had just 
reached London to pursue my undergraduate 
studies in economics. I stayed in the house 
of Sam Campbell who was the Legal Adviser 
to the National Coal Board. Hearing of my 
initiation into economics, Sam Campbell told 
me "young man, let me know if you would 
like to meet our Economic Adviser Fritz 
Schumacher after he returns from Burma". 
Uninitiated as I was, 1 could neither spell nor 
pronounce the name! While I moved on to the 
Midlands, I maintained close contact with 
Sam Campbell but because of infelicity of 
speech, I could not broach the subject. I went 
on to develop a special interest in monetary 
economics and when 1 joined the Reserve 
Bank of India in 1961, 1 was presumptuous 
enough to think that I would straightaway 
deal with matters of monetary policy but to 
my dismay I was banished for many years to 
work on the transfer of technology and it was 

t The Second E.F. Schumacher Memorial Lecture 
delivered by%hri S.S. Tarapore, Deputy Governor, at 
Nagpur on April 29, 1996. 

I am indebted to Smt. Asha P. Kannan, Director and 
Smt. Sarojini Venkatachalam. Manager. Credit Planning 
Cell. Reserve Bank of India, for their invaluable help. 

here that 1 once again came across the work 
of Schumacher. For the past two decades I 
have been assigned to work on monetary 
policy. Now that I am close to the end of my 
career, 1 cannot express my sense of gratitude 
at being invited by the Nagpur University to 
deliver the Second E.E Schumacher Memorial 
Lecture. 

I. Backdrop to the Reforms 

2. In this lecture today, I would like to 
attempt an assessment of the financial sector 
reforms and the future course of these 
reforms. While this subject is somewhat 
distant from Schumacher's primary interest, 1 
do hope to draw on the spirit of Schumacher's 
approach. Monetary and banking policy in 
lndia necessarily became adjuncts to the 
overall objectives of the planned economy 
and in a sense financial efficiency became 
subsidiary to the overall objectives of a 
directed economy. It was all along recognised 
that finance was indeed important and no 
where else was the system as tightly 
controlled as in the financial sector. 

3. It was felt necessary, as early as 1955, 
to have State ownership of banks and 
progressively virtually the entire financial 
system was State-awned. State ownership of 
the financial system served a number of vital 
objectives. First, it was felt necessary to 
ensure that distribution of credit was 
equitable and was supportive of productive 
activity. Secondly, the organised financial 
system was, as part of conscious policy, 
expanded to cover all parts of the country and 
the banking system became a major vehicle 
of mobilising savings. Thirdly, the financial 
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system de-emphasised predatory profit 
maximisation and the stress was on the social 
aspects cf banking. These were indeed 
Iaudatlc, objectives and much of what was 
sought to :,c achieved was indeed achieved 
but there was a price which inevitably had to 
be paid. 

4. Interest rates were kept artificially low 
and therc was a complex proliferation of 
interest rate prescription under 'the 
administered structure both for deposits and 
lending, and characteristic of the system was 
the cross-subsidisation of interest rates on 
lending to different sectors. Money and credit 
being fungible, seepage of credit from sectors 
with low interest rate prescriptions to sectors 
where the interest rate prescriptions were 
high was inevitable. 

5. While direction of credit for supporting 
productive activity was legitimate and 
desirable, it inevitably degenerated into a 
system of behest lending on a patently 
unviable basis. As pre-emptions became a 
major tool of policy, such pre-emptions 
became unsustainable. In 1991, the statutory 
pre-emptions under the cash reserve ratio and 
the statutory liquidity ratio, on an incremental 
basis, reached a level of 63.5 per cent and 
even of the balance 36.5 per cent there were 
pre-emptions under the priority sector of 40 
per cent, export credit, food credit and other 
formal or informal pre-emptions. As such, of 
the banking system's funds, only a very small 
fraction of the deployment was determined by 
the banks. Since investments in Government 
paper were undertaken principally under 
directions, and the rates of interest on 
Government paper were at sub-market levels, 
the banks were not required to mark to market 
these securities. Furthermore, with fairly lax 
accodnting and prudential norms, the balance 
sheets and profit and loss statements of banks 
and financial institutions did not reveal the 
true position. Illustratively, even on loans that 
had gone bad banks used to apply interest 

notionally and treat it as income and then pay 
taxes on income which was never even 
realised! The maze of regulations and controls 
were creaking under the weight of their own 
unwieldiness. 

11. The Reforms: 1991-96 

6. The comprehensive financial sector 
reforms which have been undertaken in the 
past few years have been part of the overall 
economic reform and it would be useful to 
discuss the key financial sector reforms and 
their rationale, and to critically evaluate the 
achievements. This would, in Nm, enable us 
to discdss the ingredients of future reforms. 
The overall rationale of the reform was to 
improve the allocative and financial 
efficiency of the financial system and to put 
in place a diversified and competitive system 
which would facilitate the development and 
growth of the real sector. 

7. When the definitive history of the 
financial sector reform is written, 1 urn 
convinced that it will be recognised that the 
keystone of the reform was the acceptance by 
Government of the need to moderate the 
automatic monetisation of the budget daficit 
and to move to market riltes of interest on 
Government borrowing. The instrument of ad 
hoe Treasury Bills was an innovation 
introduced during World War I1 to finance the 
war effort. But the World War II ad hoe 
Treasury Bill and its new avatar in the era 
of planning were of an entirely different 
genre. The World War I1 ad hocs were created 
money but they were quickly replaced by 
borrowing against dated securities from the 
market; moreover, the ad hocs were created 
on the strength of the sterling balances and 
therefore the entire loop had safeguards 
against imprudelit creation of money. This 
useful instrument of ad hoc Treasury Bills 
later evolved into a Frankenstein monster 
during the period of planning as the 4.6 per 
cent ad hoc Treasury Bill became a permanent 



source of financing &d was, therefore, an 
open invitation for cheap unlimited 
monetisation. When a system, however 
imprudent, gets established for close to fpny 
years it is not easy to dislodge it. Wiser 
counsel prevailed through the persuasiveness 
of the Report of the C h a k r a v a r ~  Committee 
to Review the Working of the Monetary System 
(1983,  Dr. C. Rangarajan's Presidential 
Address on Issues in Monetary Management 
at the Indian Economic Association (1988). 
the Narasimham Committee on the Financial 
System (1 991) and finally Dr. C. Rangarajan's 
locus classicus Kutty Memorial Lecture on 
Autonomy of Central Banks (1993). These 
epistles were finally heard and a decision was 
announced in the budget of 1994-95 which 
was formalised into an agreement in 
September 1994 between the Government of 
India and the Reserve Bank of India to phase 
out the instrument of ad hnc Treasury Bills. 
This agreement is sometimes misunderstood. 
What the agreement requires is that if the 
agreed ceiling for increase in ad hoe Treasury 
Bills is exceeded, the Reserve Bank should 
put the Central Government into the market 
with a fresh issue of Government paper. While 
the Government did not have any difficulty 
in staying within the agreed limits in 1994-95, 
there were pressures on the ceilings in 1995- 
96, as these ceilings were frequently 
exceeded. Given the overall monetary 
tightening in 1995-96, it was not unexpected 
that the ceiling came under pressure. The fact 
that the ceiling came under pressure 
underlines the need for fiscal adjustment and 
does not mean that the concept of phasing out 
of ad hoc Treasury Bills was not desirable. 
To argue that the ceiling should never have 
been put in place would be reflective of a 
eomplete obfusaction of the malady, the 
treatment and the cure. 

8. Another closely related matter was the 
conscious reduction in the extent of pre- 
emptions through the statutory liquidity ratio 
from an effective ratio of 37.4 per cent in 

March 1992 to a little over 28 per cent in 
March 19%. Furthermore, the Government 
moved over to a system of market related 
rates of interest on its borrowing. This has 
opened up entirely new vistas for the conduct 
of internal debt management policy end 
monetary policy. The move to market related 
rates of interest has given ur powerful impetus 
to the primary market for Government 
securities and to some extent facilitated open 
market operations by the Reserve Bank of 
India. But, there were obvious limitatio~\s to 
the indirect instruments of monetary control 
becoming the predominant instrument of 
monetary policy. In the past two years the 
excessively large borowing programme of the 
Government created a glut of Government 
paper and thereby blunted the open market 
operations of the Reserve Bank. More 
importantly, the absence of a strong 
institutional structure for the secondary 
market also prevented more effective internal 
debt management policy. In this context n 
number of fundamental reforms have been 
initiated. These include (i) the setting up of 
a comprehensive system of Primary Dealers 
(PDs)-six PDs are expected to be operational 
in the current financial yeor. (ii) an important 
step has been taken to provide liquidity 
support from the Reserve Bank to mutual 
funds exclusively dedicated to Government 
securities to the extent of 20 per cent of the 
holdings of Government securities. This will 
facilitate the emergence of the retail segment 
of the Government securities market. (iii) the 
progressive movement towards sr mark to 
market system for valuation of Government 
securities will result in encouraging a greater 
element of trading in securities and thereby 
impart depth to the market. (iv) the Delivery 
Versus Payments system (DVP) ensures that 
transactions in Government securities are 
secure. (v) greater transparency of operutions 
has been ensured by publishing details of all 
transactions. While all these steps would help 
develop a secondary market, with players 
with different perceptions which would impart 
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an element of liquidity, the criticism has beeti 
that the reform has been too slow. It needs 
to be remembered that institution building is 
the hardest part of any reforms process and 
while it is necessary to spur faster 
development of the secondary market in 
Government securities, it must be stressed 
that it would bc most imprudent to recklessly 
increase the speed of reform in this area 
without adequate safeguards. 

9. The cash reserve ratio has been the most 
frequently used and most powerful instrument 
of monetary policy. Instant monetisation of 
the budget deficit required frequent use of 
this instrument. In the 1980's there was a very 
rapid upward movement in the cash reserve 
ratio and as this put an unbearable tax on' the 
banking system, and to ease this burden the 
interest rate on cash reserve balances was 
progressively raised to 10.5 per cent. In 
retrospect, this turned out to be an erroneous 
policy as a higher CRR and a higher interest 
rate on these balances resulted in a self- 
defeating attenuation of monetary control 
without alleviating the problem of a heavy tax 
on the banking system. The Gordian Knot has 
at last been cut and we have started an 
unwinding of this counter-productive spiral. 
The effective interest rate on CRR balances 
has been progressively brought down to less 
than 3.5 per cent and the effective CRR has 
been brought down from 16.5 per cent in 
March 1992 to around 12.5 per cent by May 
1996. While the CRR will continue to be a 
powerful instrument of monetary policy, it 
needs to be brought down to a level where 
two-way variations in the prescription can be 
effective in ensuring monetary control. 

10. The refinance facilities can be a 
powerful instrument of monetary control but 
in view of the sector-specific concessional 
refinance, monetary control is considerably 
weakned. At the present time the refinance 
facilities are equivalent to 3.8 per cent of the 
net demand and time liabilities of banks and 

while banks are charged a minimum of 11 per 
cent on their refinance, they receive less than 
3.5 per cent on the CRR balances. Thus, a 
trade off between lower refinance and lower 
CRR would not attenuate monetary control 
but it would shore up bank profitability. This 
would, however, require an unequivocal 
commitment by banks that the requirements 
of export credit would be fully met. 

11. The credit delivery system in India is 
characterised by the cash credit system which 
has for years been the bane of the banking 
system. This inheritance from the Scottish 
bankers has made meaningful and efficient 
funds management by banks virtually 
impossible. A number of experts have 
recommended that there should be a move 
away from the cash credit system to a loan 
system. The problem is that there was a 
reluctance to start with a core loan component 
and the recommendations of various 
Committees remained unimplemented for over 
20 years. April 1995 will be a historical 
landmark in the credit delivery system as i t  
signalled the first shift towards a loan system. 
The technique used has been to gradually 
reduce the cash credit component of the 
maximum permissible bank finance rttther 
than insisting on the core component being a 
loan. As part of a phased programme, the cash 
credit component is now 40 per cent and the 
loan component 60 per cent. Thus, what was 
a perennial sterile debate has been resolved. 
One can phase in a programme from top to 
bottom or bottom to top; the lesson is that if 
our objectives are clear, the modalities can 
always be worked out. 

12. Reform of the credit delivery system 
requires a reform of the money market and 
an important reform has been undertaken in 
terms of permitting money market mutual 
funds (MMMFs) to be set up. It is strange that 
there is so much reluctance by banks and 
institutions to the setting up of MMMFs. The 
MMMFs can vary the proportion of their 



investments in ti) short-term Government 
securities up to one year. (ii) call and notice 
money. (iii) certificates of deposit. (iv) 
commercial paper and (v) commercial bills. 
The year 1995-96 was a golden opportunity 
lost for MMMFs as this would have been a 
year of maximum profits for MMMFs. The 
only explanation for the absence of MMMFs 
is the herd instinct which is so strongly 
ingrained into the Indian financial system and 
the dictum seems to be not to do something 
that someone else has not done. Banks and 
financial institutions will, in the next year, 
rue at these lost opportunities. 

13. The introduction of the Basle norms on 
capital adequacy, income recognition, asset 
classification and provisioning has brought 
into the open the weaknesses in the Indian 
banking system. The non-performing assets 
(NPAs) of the public sector banks at the end 
of March 1994 were as high as 25 per cent 
of total advances and this has come down to 
below 20 per cent in March 1995. The 
provisioning requirements of banks have been 
very large and since 1992 the Government has 
contributed over Rs. 12,500 crore by way of 
capital contribution to the nationalised banks. 
The level of NPAs are inordinately high 
relative to other countries and it is imperative 
that the proportion of NPAs is brought down 
quickly. 

111. Some Criticisms of the Reform 

14. All these reforms taken together form 
an impressive package of achievements, yet 
critics of the reform have been unrelenting in 
their attack and have often expressed great 
nostalgia for the dirigiste system. The most 
trenchant criticism has been reserved for the 
move to market related rates of interest on 
Government paper and the phasing out of ad 
hoc Treasury Bills. Some critics have tried to 
use abstruse analytical literature to support 
the doctrine that printing money is preferable 
to Government borrowing at high rates of 

interest, while others have inbqlied tho 
Government's borrowing at market rutes as m 
'immoral act' by the Central Bankl It is 
essential to recognise that the move of thc 
Government to market related interest rates i s  
the keystone of the reform. There are now 
very few countries which take recourse to an 
automatic monetisation of the budget deficit. 
The world wide inflation since the 1940s 
occurred precisely because it was believed 
that financing the Government by created 
money was a lasting and effective method of 
increasing output nnd employment. This is 
what Hayek called an irresistible "seductive 
doctrine". It is now acknowledged the world 
over that history will blame economists for 
providing a faulty theoretical underpinning 
for a disastrous monetary policy. Debouching 
the monetary medium can only result in 
inflation and not growth. Central Banks the 
world over are coming out of the closet to 
declare inflation as public enemy No. I .  It is 
in this context that inflation control is 
becoming a primary mission of most Central 
Banks. The choice is very clear. Do we wish 
to develop a modem efficient financial sector 
or do we wish to hanker for the cozy cocoon 
of artificially low rates of interest which 
implies an unreasonable tax on the financial 
system and an inefficient use of scarce 
resources? 

15. It would not be appropriate if some 
reference is not made to recent issucs on 
which there is considerable debate. In thc 
context of the tight liquidity situation it has 
been explained that the tightness reflects the 
gap between investment intentions and 
savings in the economy. Critics have argued 
that it is nor enough to point to the savings/ 
investment gap but to use 'financial 
engineering and ingenuity' to ensure that 
there are adequate savings to meet investment 
desires. In other words, the printing press 
should be used to cover the resources gap. 
Years of imprudent monetary management in 
a number of countries has proved beyond 
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doubt that created money cannot be: ,he 
saviour who enables the economy to achievr 
a higher rate of investment and a higher renl 
rate of growth. No amount of brilliant 
theoretical debate can produce growth out of 
created money. Ultimately, there is no 
substitute for prudent monetary management 
and it is not proper to blame the high level 
of interest rates to the reform process. High 
real rates of interest are admittedly a problem 
as they would affect the real growth of the 
economy. The answer to the problem is not 
to create more money and lower the real rate 
of interest by a higher inflation rate. To bring 
down real rates of interest in a meaningful 
manner economic agents must believe that 
inflation rates will remain low in the future; 
it is only if this belief is sustained and 
realised that real rates of interest would fall 
to sustainable levels. 

16. It is interesting that the most spirited 
attack by those against the reform process IS 

reserved for the financial sector reform where 
i t  is alleged that the reform is flawed in 
sequencing intent and content. The reason. for 
the vitriolic attack on the financial sector 
reform is probably because it is one of the 
most impressive segments of the overall 
reform. The anti-reform lobby has its 
intellectual moorings in the dirigiste 
controlled economy of the 1960s and 1970s. 
These critics of the reform find the focus on 
monetary growth and open market operations 
to be anathema and hanker for the past when 
the entire focus was on controlling and 
determining credit flows without any attention 
on the deleterious inflationary effects of 
excessive created money and the disastrous 
effect that the pre-reform system had on the 
viability of banks and financial institutions. 

IV. The Future Course of Financial 
Sector Reform 

17. We are now at a stage where after 
tak~ng stock of the reform process we have 
to consider the ingredients of the next stage 
of reform. The central objective of the next 
stage of the reform should be to remove 
various hindrances to the efficient working of 
the financial system. What I propose to set 
out is not a specific agenda of reform but a 
broad framework within which a programme 
can be chalked out. The conditions in the 
economy would vary from time to time and 
as such the specific policy measures would 
need to vary. Thus, what we need to consider 
is the broad thrust of the reform in the 
ensuing period. 

18. At the outset, we need to nave a 
coherent action plan based on our specific 
predilections. It is necessary to recall the 
Robertsonian dictum that productivity gains 
can be achieved under rising prices, failing 
prices and constant prices but each of these 
price scenarios have different distributional 
and welfare effects. In this context we need 
to clearly reveal our policy preference and 
broad objectives. I would postulate that the 
objective should be to bring about a 
significant and enduring reduction in the 
inflation rate from an average of a little over 
9 per cent per annum, during the period 
March 199 1 to March 1996, to say, an average 
rate of 4 per cent per annum in the next five 
years. It is not enough for the monetary 
authority to havg this as a desire. There must 
be a national mandate which is then given to 
the Central Bank to implement. It is not as 
if the national mandate cannot be chungecl 
But to the extent it is altered, there should 
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be a conscious and transparent change in the 
mandate. 

19. Consistent with a low inflation rate 
should be a gradual reduction in the gross 
fiscal deficit by an average of 0.5 percentage 
point per annum over the next five years. In 
accord with the agreement between the 
Governnlent and the Reserve Bank of India, 
the instrument of ad hoc Treasury Bill should 
be phased out and the market borrowing 
programme should be consistent with il 

realistic estimate of investible resources. W~th 
a specific action plan t,) Wract the retail 
investor, to the Government securt:y market 
and with investors of different pct.-ltpt~ons 
there would be greater liquidity in thc riurket. 
In such a milieu, it could be expected that 
open market operations would become the 
major instrument of monetary control. ' 

20. The CRR is a heavy tax on the banking 
system and a reduction in the CRK should be 
high on the agenda for reform in the next five 
years. There is much to gain by way of 
efficiency of operations if there is a trade off 
under which the CRR and refinance are both 
reduced. The CRR is a powerful yet blunt 
instrument of monetary control and given that 
the banks bear the load of the CRR, a de- 
emphasising of the CRR would work towards 
a more level piaying field between banks and 
non-bank institutions. To the extent that non- 
banks raise resources at the short end, they 
should be subject to reserve requirements. 

21. On the question of interest rates, i t  
would be best to deregulate all interest rates 
and use the Reserve Bank's interest rate as the 
signalling device and open market operations 
could be the instrument used to achieve'the 
desired result. A question often raised is why 
interest rates do not decline when the inflation 
rate comes down. interest rates would come 
down only when the perception is that the 
overall policy carries credibility of being able 
to keep inflation under control. 

22. While prudcntid norms have been put 
in place, the norms if strictly implemented, 
will slow down the growth of the weak bank 
and non-bank inst~tutions; and this is how it 
ought to be. The weak banks and institutions 
should not be allowed to grow and the fact 
that they are. below the prescribed capital 
adequacy norm would inhibit the flow of 
funds into these institutions. it i s  only by 
increasing their zero risk usseta that they 
would be able to irnprove their profitability 
and eventually improve their capital adequacy 
ratio. If a bank has a very high NPA, ii is clear 
that its credit management team is weak and 
there is no reason to believe that its 
incremental lendings will not generate NPAs. 
Thus, there is an imperative need to follow 
what can be called a darnage containment 
approach by ensuring that weaker units In the 
financial sector grow slower than stronger 
units. The Darwinian princtple of survival of 
the fittest needs to be a l l o ~ c d  to operate in  
the financial sector. In no other area is the 
cost to the economy greater than in the 
financial sector of providing props lo weak 
financial institutior~s. 

23. While in the next stage of reform there 
would be continuing deregulation, it is 
necessary to recognise that deregulation does 
not mean desupervision. In fact, a greater 
degree of deregulation warrants even stronger 
supervision. As part of the reform, the 
minutiae of regulation should be given up and 
there must be a mutually consistent set of* 
minimal regulations but violation of these 
regulations should invite strong adversarial 
action. 

24. Lastly, with the increasing integration 
of the domestic money market and the forex 
market, developments in one market, will 
impinge on the other market and it i s  
necessary to bring about a significant degree 
of improvement not only in the consistency 
of policy responses but also the speed of the 
responses. In this context, monetary policy 
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and exchange rate policy will be increasingly 
intertwined. 

25. Quite often a question asked of the 
Central Bank relates to what the future 
exchange rate would be, what the level of 
interest would be and what the monetary 
expansion and inflation rate would be. Central 
Banks and erudite economists unfortunately 
have no clear cut answers. It is here that we 
can gain solace from Schumacher: 

"When the Lord created the world and 
people to live in it I could well imagine that 
He reasoned with Himself as follows: If I 
make everything prctlictable, these human 
beings, whom I have endowed with pretty 
good brains, will undoubtedly learn to predict 
everything, and they will thereupon have no 
motive to do anything at all, because they will 
recognise that the future is totally determined 
and cannot be influenced by any human 
action. On the other hand, if I make 
everything unpredictable, they will gradually 
discover that there is no rational basis for any 
decision whatsoever and, as in the first case, 
they will thereupon have no motive to do 
anything at all. Neither scheme would make 
sense. I must therefore create a mixture of the 
two. Let some things be predictable and let 
others be unpredictable. They will then, 
amongst many other things, have the very 
important task of finding out which is 
which."* 

26. While much has been achieved as part 
of the financial sector reform, the relevant 
question that would be asked is whether the 

reforms would continue and what shape the 
reforms will take in the future. These arc, no 
doubt, difficult questions to answer but here 
again Schumacher comes to our rescue: 

"To everything there is a reason and a time 
to every purpose under heaven ... a time to 
break down and a time to build up ... a time 
to cast away stones and a time to gather 
stones together, or, as we might say, a time 
for expansion and a time for consolidation. 
And the task of the wise man is to understand 
the great rhythms of the Universe and to gear 
in with them."' 

27. The first stage of the financial sector 
reform is over and we now move on to the 
next stage of the reform. In many ways the 
latter stages of the reform are more difficult 
as the harder problems have to be tackled. 
The cumulative innovation processes, 
however, provide strength and momentum 
through learning by doing thereby generating 
a process of reform which is irreversible as 
it gathers momentum. The people who live in 
the past will inevitably yield to the people 
who live in the future and while there can be 
a debate on how best to implement the reform 
there is no way in which the time clock can 
reverse itself to the static dreams of the past. 
Our generation is privileged to have had a 
person like Schumacher and the Nagpur 
University and Professor Sapre need to be 
lauded for instituting this Memorial Lecture 
Series. I am greatly honoured at being given 
the privilege of being associated with this 
event. 

* Schumachcr E.F. Small is Beautiful: A Study of 
Economics as if People Mattered Chapter IS: A 
Machine to Foretell the Future? 

@ ibid 
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. RBI PRESS RELEASES 

RBI Working Group on on-site 
supervision suggests far reaching 
changes in bank inspections 
(May 6, 1996) 

Targeted appraisals of major portfolios and 
control systems in-between periodical full- 
scope statutory inspections; discriminative 
approach to supervision and inspections by 
separating sound and problem banks, the 
latter receiving larger supervisory attention 
and resources; introduction of a rating 
methodology for banks on the lines of the 
widely adopted CAMEL model; and a focused 
approach to follow up on inspection reports 
and for supervisory interventions are some of 
the major recommendations made by the RBI 
Working Group on on site supervision over 
banks. 

The Working Group was set up in 1995 by 
the Reserve Bank of India to suggest changes 
in the approach, thrust and style of 
inspections and follow-up by the Reserve 
Bank of India. The five member working 
group was headed by Shri S. Padmanabhan, 
former Chairman and Managing Director of 
the Indian Overseas Bank and currently a 
member of the Advisory Council to the Board 
for Financial Supervision of the Reserve Bank 
of India. A fresh review of the Reserve 
Bank's inspection system was considered 
necessary because of the far-reaching 
developments in the banking sector and 
significant changes in the regulatory 
approaches and organisation in the Reserve 
Bank since the last review of the system in 
1991. The organisational change in the 
Reserve Bank refers to the setting up of the 
Board for Financial Supervision for paying 
undivided attention to issues of prudential 
supervision. 

Against the background of the emerging 
banking scenario in which the risk profile of 

banks and their real capital position cun 
change rapidly, the Working Group has 
recommended a shift from the current system 
of periodical inspections as the principal 
instrument of supervision to a strategy of 
continuous or ongoing supervision and 
periodical inspections. The Working Choup 
has recognised that off-site monitoring 
capability being set up in the Department of 
Supervision (DoS) of the Reserve Bank is an 
important step in this direction. 

The Working Group has recommended that 
the strategy of continuous supervision should 
be operationalised by the following key 
elements: 
* In tandem with the system of off-site 

monitoring, the onsite supervision should 
be made an on-going activity with linked 
appraisal exercises undertaken between 
periodical inspections. Such supplementary 
or bridge exercises should target specific1 
identified critical areas that are not 
explored in detail and depth in statutory 
inspections which focus on mandated core 
assessments, i t  has suggested. Such 
linkages and forward integration lead to the 
broader concept and approach of on-site 
supervision. 

* Supervision should be discriminating as 
between banks, based on defined 
parameters of soundness-financial, 
managerial and operational, the last one 
related mainly to risk management und 
internal control systems. To this end, the 
Working Group has suggested that a rating 
system for banks should be set up to help 
calibrate the use of supervisory attention 
and resources such as frequency of 
inspections and coverage in networks and 
by appraisal "thresholds". 

* Extending the role of quditors for 
supervisory purposes. 

* Supervision should be oriented to 
enforcement and correction of deviations 
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which are the raison d'etre of the 
supervisory process and the hall mark of its 
effectiveness. 

The Working Group has opined that there 
is a role confusion between RBI inspections 
and the internal inspections and external 
audits in banks, especially the former-in 
public perception. This tends to misinterpret 
the objectives and scope of prudential 
supervision and has led to an 'expectations 
gap'. The Working Group has indicated that 
the facilitating factor in obviating such 
confusions would be designating the Reserve 
Bank's inspections as supervisory 
examinations in line with such usage in some 
major supervisory regimes. 

Stating that the supervisory examinations 
cannot he restricted only to financial 
assessments nor need they be conducted at 
annual intervals, the Working Group has 
suggested that while the specified core 
assessments are mandatory, the periodicity at 
which such assessments are to be made is a 
matter of judgement for the Reserve Bank. 
The Working Group has recommended that 
supervisory examinations may be conducted 
in two cyclical tracks by dividing banks into 
two categories, based on their reported or 
assessed financial and operational condition 
and compliance record, viz., those which need 
to be examined on an annual cycle, and those 
that can be examined on a wider time cycle- 
mostly biennial. The Working Group has also 
suggested that the rating of the bank would 
be an important input in such categorisation. 
According to the Working Group, supervisory 
examinations should be directed to 
assessment of key areas of supervisory 
interest that are linked ,> the statutory 
mandate. The Working Group has suggested 
examination of three broad areas-(a) 
financial condition, (b) operating condition 
(systems and controls) and quality of 
management and (c) regulatory compliance. 

Through these broad areas, the supervisory 
effort will be able to cover solvency and 
capital adequacy, liquidity, operational 
soundness and managerial prudence, the 
Working Group has stated. 

The Working Group has emphasised that 
the quality of management is an important 
difference between sound and unsound banks; 
and this is essentially related to the corporate 
governance function. The >valuation of the 
role of the bank's board in providing policy 
direction and oversight of its implementation 
is accordingly stressed by the Working Group 
as a key area of examiner assessment. The 
assessment of bank management encompasses 
the adequacy of systems and controls put in 
place and their operational efficacy as well as 
its record in regulatory compliance. 

The Working Group has placed a good deal 
of emphasis on pre-examination planning and 
strategy in which the output/reviews of the 
off-site reporting system will not become a 
major input. These in-house updates coupled 
with the system of targeted appraisals will 
help reduce significantly the time span of the 
examinaton process. 

The Working Group has recommended four 
types of supplementary on-site assessments, 
in between the statutory examinations. These 
are: targeted appraisals; targeted appraisals at 
the control site; commissioned audits and 
monitoring visits. The Working Group has 
said that these will be regular and cyclical 
appraisals-as distinct from ad hoc scrutinies 
and investigations, which are re-active 
exercises responding to reports, complaints, 
articulated industry-wide concerns, etc. 

On follow-up and enforcement, the Working 
Group has suggested that the RBI examinations 
should lead to a monitorable action plan for 
banks based on indentified concerns to be 
agreed with the bank with a time frame. 



May 1996 RESEiRVE BANK OF MDIA BULLETIN 309 

Suggesting adoption of the CAMEL rating 
model with modifications as necessary to the 
Indian context, the Working Group has 
recommended for Indian banks, six rating 
factors, viz., capital adequacy, asset quality, 
management, earnings, liquidity, systems and 
controls (i.e., CAMELS) and for foreign 
banks four rating factors, viz., capital 
adequacy, asset quality, compliance, systems 
and controls (i.e., CACS). The Working 
Group has suggested that each rating factor 
should be scored on a scale of 1 to 5. Based 
on these, composite rating of banks on a five- 
score scale of A to E should be set up 
indicating in descending order, the soundness 
and strength of the banks. The Working Group 
has recommended that instead of accepting 
the rating given by examiners as definitive, 
an integrated rating may be set up at the 
Central Office of the Reserve Bank based on 
a more comprehensive assessment of the 
information available on the bank/s; this will 
be the rating that will be conveyed to the bank 
as also the basis for in-house decision making 
for supervisory attention on banks. 

The Working Group has also profiled the 
emerging supervisory concerns for the Indian 
banking system. These include supervision of 
bank subsidiaries as well as banks in financial 
and mixed conglomerates, consolidated 
supervision of banking groups, interface 'and 
cooperation with other regulators in the 
financial sector, such as. SEBI for securities 
firms and Insurance Regulatory Authority for 
insurance and money laundering. 

The Working Group has also suggested that 
adequate back-up systems, a streamlined 
organisation and a motivated and skilled cadre 
of bank examiners and analysts have ro be 
developed for making supervision effective. 

Four More Primary Dealers in 
Government Securities Market 
Operationalised 
(May 31, 1996) 

Reserve Bank of India (RBI) has granted 
'final' approval to four more entities as 
Primary Dealers (PDs) in the Government 
Securities Market. They are: 

I )  PNB Gilts Ltd. 
2) SBI Gilts Ltd. 
3) Gilt Securities Trading Corporation 

Ltd., and 
4) ICICI Securities and Finance Company 

Ltd. (I-Sec.) 

Two entities viz., Discount and Finance 
House of India Ltd. (DFHI) and Securities 
Trading Corporation of India Ltd. (STCI) had 
been given 'final' approval earlier and these 
two institutions have been functioning as 
Primary Dealers from March 1 ,  1996. Thus, 
with effect from June 1 ,  1996, in all, six 
Primary Dealers in the Government Securities 
Market will be functioning. 

The objective of setting up the system of 
Primary Dealers is to strengthen the 
infrastructure for the Government Securities 
Market, deepen the secondary market, provide 
enhanced liquidity and increase the turnover 
in Government Securities. 
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CREDIT CONTROL AND OTHER MEASURES 
FEBRUARY 1996 

Selected circulars issued by the Reserve 
Bank of lndia during February 1996 are 
reproduced below. 

Ref.No. CPC.BC. 154107.01.279195-96 
dated February 7, 1996. 

To 
All Scheduled Commercial Banks 

Taking into account the developments in 
the exchange markets as also the overall 
monetary and credit situation, the following 
measures are being taken: 

(a) Termination of the Scheme of Post- 
Shipment Export Credit Denominated 
in US Dollars (PSCFC) 

In my circular letter Ref. No. CPC.BC.1441 
07.01.279194-95 dated April 17, 1995, 1 had 
explained that thk post-shipment dollar 
denominated scheme is an anomaly under the 
present structure under which an exporter has 
a choice of either rupee or foreign currency 
export credit. Since, under the dollar 
denominated post-shipment export credit, the 
exporter retains the forward premium, the 
credit is in effect a rupee credit at foreign 
currency rates which is clearly incongruous; 
in fact, at the present time the interest rate 
on this facility, adjusted for the forward 
premium, is tantamount to an effective 
negative rate of interest on such credit. Vide 
my circular letter Ref. No. CPC.BC.153/ 
07 .01.279195-96 dated January 15, 1996, the 
concessional interest rate on PSCFC was 
restricted to 90 days with a view to 
facilitating a faster turnaround of credit under 
this Scheme. Taking into account more recent 

developments in the spot and forward 
exchange markets, the continuation of this 
Scheme creates serious distortions in that the 
effective interest rates on the PSCFC facility 
are significantly lower than under foreign 
currency post-shipment credit. With a view to 
removing this distortion it has been decided, 
efective February 8, 1996, to terminate the 
Scheme of Post-Shipment Export Credit 
denominated in US Dollars (PSCFC) and as 
such no further drawals would be permitted 
under this Scheme. The drawals under this 
Scheme upto February 7, 1996 would be 
allowed to be continued till the due date and 
the corresponding refinance would be available 
on such outstanding credit. Post-shipment rupee 
credit would continue to be available and the 
Scheme of rediscounting of export bills abroad 
(in terms of foreign currency) would also 
continue to be available. Furthermore, the banks 
would be entitled to avail of refinance from the 
Reserve Bank of lndia under the Rupee Export 
Credit Scheme. As such, the overall availability 
of credit to exporters and refinance for banks 
would remain unimpaired. 

(b) Post-Shipment Export Rupee Credit 

At present post-shipment export rupee 
credit is available upto 90 days at an interest 
rate of 13 per cent and the interest rate for 
beyond 90 days and upto 180 days is 15 per 
cent. With effect from February 8, 1996 the 
interest rate on post-shipment export rupee 
credit for over 90 days and upto I80 days is 
being freed and banks can on their own 
determine the inferest rate on such credit. 

A separate communiation is being 
addressed to banks. 
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(c) Interest Rate Surcharge on Import 
Finance 

In my circular letter Ref. No. CPC.BC. 
146/07.01.279/95-96 dated Octoebr 30, 1995 
I had indicated that with a view to 
discouraging the excessive use of bank credit, 
finance for imports could be earmarked under 
a separate sub-limit of the cash credit limit 
and the outstandings under this sub-limit 
would be subject to an interest rate surcharge 
of 15 per cent. Effective February 8, 1996, the 
interest rate surcharge on import finance is 
being raised from 15 per cent to 25 per cent. 
I must mention that bank finance provided to 
meet the cost of imported inputs covered by 
export packing credit would continue to be 
exempted from the surcharge. 

(d) Cancellation of Forward Contracts 

It has been decided to monitor cancellation 
of forward contracts book3d by authorised 
dealers for amounts of US $ 1,00,000 and 
above. Such cancellation will be required to 
be reported to the Reserve Bank of India on 
a weekly basis. The Reserve Bank of India 
will also be closely monitoring the US dollar/ 
Indian rupee intra-day trading transactions of 
authorised dealers. 

Detailed instructions are being issued to 
banks separately. 

2. These measures would help towards 
reversing of the leads and lags in payments 
and receipts which have affected the flows in 
the foreign exchange market. 

Ref.No.RPCD.Plan.BC.83104.09.01195-96 
dated February 8, 1996 

All Indian Scheduled Commercial Banks 
(Except RRBs) 

Rural Infrastructural Development Fund 
(R1DF)-Interest Rates On Deposits And 
Advances 

Please refer to our circular letter 
RPCD.No.Plan.BC. 148104.09.01 194-95 dated 
April 21, 1995, laying down the formula for 
determining interest rates on deposits made hy 
banks in the RIDF. In view of representations 
received hy us the matter has been rc- 
examined and i t  has been decided to fix the 
interest rate payable to hanks on deposits 
placed by them in the RIIIF at 12.5 per cent 
for the current year ending 3 1 st March, 1996. 
As regards the ratels applicable from I st April 
1996, further advice will follow in due course. ' 

Ref.No. I>BOI.) No. BP.BC. 1313 I .01.002/ 
96 dated February 8 ,  1990 

To 
All Commercial Banks 
(excluding RRHs) 

Capital Adequacy Measures 

Reserve Bank of India has recently 
permitted some public scctor as well as 
private sector banks to issue subordinated 
debts in the nature of unsecured redeemable 
bonds qualifying for Tier II capital to enable 
them to achieve the prescribed capital 
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adequacy norms. In this connection, it is 
advised that investments by banks in the 
subordinated debts of other banks shall be 
subject to the ceiling of 5 per cent applicable 
to investments in shares and debenturs of 
corporate bodies. We also advise that 
investments in subordinated debt instruments 
and bonds issued by other banks or Public 
Financial Institutions (vide Section 4A of the 
Companies Act, 1956) for their Tier 11 capital 
will cary 100 per cent risk weight as already 
advised vide para I(iii) of our circular No. 
BP.BC. 912 1.01.002194 dated February 8, 
1 994. 

Ref. No. RPCD.No.BC. 84107.38.0 1/95-96 
dated February 9, 1996 

All State/Central Co-operative Banks 

Deposit Mobilisation Schemes-Offering 
of Incentives 

As you are aware, in terms of paragraph 
20(b) of our directive RPCII.No.RF.DIR.K. 
531D. 1/87-88 dated November 2. 1987. banks 
are prohibited from paying brokerage on 
deposits in  any form to any individual, firm, 
company, association, institution or any other 
person except commission paid to agents 
employed to collect door-to-door deposits 
under a special scheme. Thus, payment of 
brokerage in any form including commission 
or gift. except to the extent permitted, is 
prohibited. 

2. It has come to our notice that some 
banks have recently launchedlproposed to 
launch deposit mobilisation schemes linked 
with prizesllottcry or other form of incentives 
like free travel abroadlprizes, etc. We have 
examined the matter and advise that offering 
incentives in the form of gift or prizes or in 
any other formlmanner even on deposits 
where banks are free to fix the rate of interest, 
constitutes violation of our directive dated 
November 2, 1987 referred to above. 

3. The banks are, therefore, advised that 
they should desist from launching prize- 
oriented deposit mobilisation schemes and 
paying brokerage in the form of commission 
or gift or incentives on deposits in any manner 
or in any other form except as indicated in 
paragraph 20(b) of our directive 
RPCD.No.RF.DIR.BC. 53/D. 1-87-88 dated 
November 2, 1987 referred to above. Any 
violation in this regard will be viewed 
seriously by us and would invite penalties 
under the provisions of the Banking 
Regulation Act, 1949. If any bank has floated 
any such scheme, it should be discontinued 
forthwith. 

4. It has also been brought to our notice 
that large amounts of deposits are offered to 
banks by agents on commission basis. Apart 
from desisting from payment of commission 
on deposits, banks are also cautioned against 
accepting large deposits offered by such 
agents. 

Ref. IECD.No.2 I108.12.01195-96 dated 
February 12, 1996 

All Commercial Banks 

Realistic Assessment Of Credit 
Requirements-Measures to Prevent 
Diversion Of Funds 

In terms of instructions contained in t h r  
circular DBOD.No.BP.BC.6012 1.01.023192 
dated December 21, 1992, banks have been 
advised to ensurs that there is no diversion 
of working capital finance. Banks were also 
advised comprehensive guidelines on lending 
for the purpose of working capital finance, 
vide our circular IECD. No. 1 9108.1 3.09193- 
94 dated October 28, 1993. Our recent 
scrutiny of certain large borrowal accounts 
conducted in a few banks has revealed the 
non-observance of these guidelines and that 
some borrowers have diverted bank finance 
for investment in finance companies., 
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associate companieslsubsidiaries, inter- 
corporate deposits, etc. 

2. With the objective of ensuring lending 
discipline in appraisal, sanction, monitoring 
and utilisation of bank finance, banks are 
advised to implement with immediate effect 
the following measures and in case certain 
measures are already under implementation 
banks must ensure that such measures are in 
conformity with the ones prescribed in  this 
circular: 

(a) Banks must exclude, a t  the time of 
assessing maximum permissible bank 
finance, for the purpose of build-up of 
current assets, investments made in 
shares, debentures, etc., of a current 
nature, units of the Unit Trust of India and 
other mutural funds, and in associate 
companies/subsidiaries, as well as 
investments made and/or loans extended 
as intercorporate deposits. Banks should 
also not make any corresponding 
adjustment in the projected net working 
capital. 

(b) As the current ratio of 1.33 : I is only the 
minimum required to be maintained by 
a borrower and slip-back in the current 
ratio up to this level is permissible only 
for the purposes listed in paragraph 
(ii) under the heading "Method of Lending 
(Minimum Current Ratio)" on page 3 of 
the "Revised Guidelines" contained inthe 
enclosure to circular 1ECD.No. 191 
08.13.09193-94 dated October 28, 1993, 
bank finance for working capital purposes 
is not intended to support long term 
investments. 

(c) Banks should ensure compliance with the 
disciplines mentioned in paragraphs 2(a) 
and 2(b) above not only at the time of 
assessing the maximum permissible bank 
finance, but also at the time of fixing 
operative limits for the relevant period on 

the basis of the returns received under the 
appropriate Information System. 

(d) In case a borrower is found to holve 
diverted finance granted for working 
capital purposes for other activities (e.g., 
inter-corporate deposits/investments made 
in associate compunieslsubsidiarieseul 
estate. etc.) banks must recall the amounts 
so diverted. In addition, banks should 
charge penal interest of not less than 2 per 
cent over and above the lending rate on 
the amounts diverted. 

(e) Where borrowers fail to repay the 
amounts diverted from cash credit 
accounts for uses other than for which 
working capital finance was sanctioned, 
banks should reduce the limits to the 
extent of the amounts diverted. 

(f) In addition to regular monitoring of' 
operations in cash credit/loan/overdraft 
accounts, banks must evolve and 
implement a system to effect scrutiny for 
each drawal of Ks. 50 lakh and above for 
large borrowal accounts, say, with 
working capital credit limits of Rs. I0 
crore and above from the entire banking 
system, and ensure before allowing such 
drnwal that the amount is drawn for 
purposes for which credit has been 
sanctioned. 

3. We reiterate that the guidelines, 
contained in circular IECD.No.20/08.13.08/ 
93-94 dated October 28, 1993, in terms of 
which a bank, which is not a member of a 
consortium/syndicate, shall not open current 
account or extend any banking facility. 
without the concurrence of the consortium/ 
syndicate, should be scrupulously complied 
with. Banks are further advised that when il 

current account is opened with or without 
overdraft or any other credit facility to il 

borrower by such a bank, ofter obtaining 'No  
Objection Certificate' from a consortium/ 
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syndicate, it is incumbent on the part of the 
bank to inform periodically operations in 
their accounts to the leader of the consortium 
or lead manager of the syndicate so as to 
enable the latter to monitor the performance 
of the borrowal accounts. 

Ref.RPCD.No.SP.BC.89109.01.01195-96 
dated February 13, 1996 

All Commercial Banks 
(including RRBs and NABARD) 

Recommendations of the Expert 
Committee on IRDP-System of 
Back-end Suhsidy 

Please refer to our circular 
RPCD.No.SP.BC.ll5109.01.01194-95 dated 
February 7, 1995. 

2. The recommendation of Expert 
Committee on IRDP for introduction of back- 
end subsidy (para 7.2 of Interim Report) has 
been examined by us in consultation with 
Government of India, Ministry of Rural Areas 
and Employment and it  has been decided t o  
introduce the same with immediate effect. As 
per the scheme, the full project cost including 
subsidy would be disbursed to the borrowers 
as loan by banks. The amount of subsidy 
would be kept in the form of fixed deposit 
in the name of the beneficiary subject to the 
bank's lien. The repayment schedule of loan 
would be drawn in such a way that the fixed 
deposit (subsidy) alongwith the interest ac- 
crued for the entire period of the deposit in 
compounded manner would be sufficient for 
adjustment towards the last few instalments. 
Borrowers will not be entitled for any benefit 
of subsidy, if the loan is fully repaid before 
a certain fixed period specified by NABARD 
depending upon the activity. The availability 
of the benefit of subsidy to borrowers would 

be contingent on their proper utilisation of 
loan as also its prompt repayment and 
maintaining the asset in good condition. 

3. The benefit of subsidy would also be 
available to borrowers who prefer to avail 
themselves of required working capital in the 
form of cash credit. The amount of subsidy 
which the borrower is entitled to in such cases 
may also be kept in the form of fixed deposit 
in the borrower's name and interest accruing 
on such fixed deposits periodically credited 
to the cash credit accounts. 

Ref.RPCD.No.PLNFS.BC.90106.04.0 1 /95- 
96 dated February 13, 1996 

All Scheduled Commercial Banks 

Rehabilitation of Sick Small Scale 
Industrial Units 

Please refer to our circularh 
RPCD.No.PLNFS.BC.48/SIU-20-87 dated 
February 6, 1987, RPCD.No.PLNFS.BC. 1221 
SIIJ-20188-89 dated June 8, 1989 and 
PLNFS .BC. 1 34106.02.3 1/93-94 dated May 3, 
1994 prescribing parameters for the grant of 
reliefslconcessions by banks as per the 
packages evolved for rehabilitation of 
potentially viable sick small scale industrial 
units. 

2. With the abolition of the minimum 
lending rates, banks are free to fix their 
lending rates individually, for credit limits 
over Rs. 2.00% lakhs. Accordingly, i t  has 
become necessary to revise the parameters by 
linking the different concessive rates of 
interest for sick industries to the revised 
lending rates. The interest rates under 
rehabilitation packages that will be applicable 
are indicated in the Annexure. 



RESERVE BANK OF INDIA BULLETIN 

3. The stages of applicability of interest 
rates under rehabilitation packages, will be as 
under: 

Stages of Scheme Applicability of 
interest rates 

a Where 
sanctioned 
pacakges are 
already under Interest rates as 
implementation committed in the 

package may 
b Where continue sub.iect to 

sanctioned annual review. 
packages are 
yet to be 
implemented. 

c Where packages Revised RBI 
are yet to be parameters on 
prepared interest rates may be 

made applicable 
subject to annual 
review. 

All interest rate concessions would be 
subject to annual review depending on the 
performance of the units. 

4. All other operative instructions1 
guidelines on rehabilitation of sick SSI units 
mentioned in our circulars indicated in 
paragraph I (of this circular) above, including 
those for interest dues on cash credit and term 
loan, unadjusted interest dues, principal dues, 
cash losses, promoters' contribution. 
guarantee fee etc., remain unchanged. 

Annexure 

ReliefdConcessions under the revised 
interest rates which can be extended by 

banks to potentially viable Sick SSI 
units under rehabilitation 

i) Term Loans: 

The rate of interest on term loan nlily bt, 
reduced, where considered necessary, by not 
more than 3 per cent in the case of' tiny/ 
decentralised sector units and not more thi~n 
2 per cent for other SSI  units, below the 
document rate. 

ii) Working Capital Term Loan (WCTI,) 

In respect of WCTL, the rate of intercsr 
applicable may be 1.5 to 3.0 parcentage points 
below the prevailing fixed ratelprime lending 
rate, wherever applicable, to all sick SSI 
units, including tinyldecentralised sector 
units. 

iii) Working Capital 

Interest on working capital may be charged 
at 1.5 per cent below the prevailing fixed/ 
prime lending rate, wherever applicable. 

iv) Funds for start up expenses and 
margin for working capital 

Interest on fresh rehabilitation term loan 
may be charged at a rate 1.5 per cent below 
the prevailing fixedlprime lending rate 
wherever applicable of as prescribed by 



3 16 RESERVE BANK OF INDIA BULLETIN May 19% 

SIDBIINABARD where refinance is obtained 
from it for the purpose. 

v) Contingency Loan Assistance 

Interest on contingency loan assistance may 
be charged at the concessional rate' allowed 
for working capital assistance. 

Note: Instructionslguidelines (existing) for 
interest dues on cash credit and term loan, un- 
adjusted interest dues, principal dues, cash 
losses remain uncharged. 

Ref.No.RPCD.SP.BC.93109.01.0 1/95-96 
dated February 16, 1996 

All Indian Scheduled Commercial Banks 
(Excluding RRBs) 

IRDP-Enhanced subsidy for educated 
rural youth belonging to the families 
below poverty line 

Please refer to our circuliir 
RPCD.No.SP.BC. 122/C.568A(P)/92-93 dated 
June 3, 1993 forwarding therewith a copy of 
the Government Circular letter No. 28012/20/ 
88-IRl.1-111 (Vol.11) dated April 30, 1993. 

2 .  In pursuance of the interim 
recommendations of the Expert Committee on 
IRDP (Mehta Committee), Government of 
India, Ministry of Rural Areas & Employment 
(MRAE) have recently decided that in addition 
to the existing three categories namely 
( i )  small farmers ( i i )  marginal farmers and 
agricultural labourer and ( i i i )  SCIST and 
physically handicapped people who ,are 
entitled to a subsidy of 25 per cent, 33 113 
per cent and 50 per cent gf the project cost 
respectively subject to a ceiling of Rs. 4,000 
in non-DPAPIDDP areas. Rs. 5,000 in DPAP 
and DDP areas and Rs. 6,000 for SCIST and 
physically handicapped persons to identify 
and include for assistance under IRDP another 
cagegory of educated unemployed rural youth 

belonging to families below the poverty level 
who have read upto Class VIII pass or fail. 
They will be entitled to a subsidy of Rs. 7,500 
or 50 per cent of the project cost whichever 
is less, vide GO1 letter No. I- 120 1 1 I1 195-1RD 
CREDIT dated January 1, 1996. 

3. Necessary instructions have already been 
issued to State Government by Government of 
India. We shall be glad if you will please 
bring the contents of this circular to the notice 
of controlling officeslbranches of your bank. 

Ref.UBD.No.1 & L PCB 4411 2.05.00195-96 
dared February 22, 1996 

All Primary Co-operative banks 

Monitoring of deposit accounts 

Please refer to our circular URI) .No.  
I&L.PCB.28/12.05.00/95-90 dated November 
10, 1995 regarding reporting of transactions 
involving cash depositlwithdrawal of Ks. I 
lakh and above by the branch Manager to thc 
Head Office on a fortnightly basis together 
with full particulars. On a further review i t  
has been decided to raise the cut off point for 
monitoring of cash transactions from Rs. I 
lakh to Rs. 5 lakhs. All other instructions 
contained in the circular referred to above 
remain unchanged. 

Ref.UBD.No.RBL(PCB)45/07.0 1.00195-96 
dated February 23, 1996 

All Primary Co-operative Banks 

Section 23 of the Banking Regulation 
Act, 1949 (AACSbOpening of branches1 
Upgradation of extension counters into 
full fledged branches 

Please refer to our circular UBD.No. 
RBL(PCB)/38/07.0 1.00195-96 dated January 
8, 1996 outlining the revised policy and norms 
for opening new brancheslupgradation of 
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extension counters into full fledged branches 
by primary co-operative banks without prior 
permission of Reserve Bank of India. 

2. Primary Co-operative Banks which 
satisfy the eligibility norms enumerated in 
paragraph 2 of our circular dated January 8, 
1996 may prepare an annual plan of action for 
opening of branches within the next twelve 
months duly approved by their Board of 
Directors. The plan of action accompanied by 
Auditor's certificate regarding the level of 
Non-Performing Assets and adequacy of 
provisions towards Non-Performing Assets as 
at the end of the previous financial year, 
particulars regarding profitability, priority 
sector lending, etc. may be forwarded in the 
prescribed formats to Central office of the 
Urban Banks Department, Mumbai with a 
copy to the concerned Regional Office. On a 
scrutiny of the Action Plan and other 
information/particulars, the banks which 
comply with our prescribed norms will be 
advised of the position. Thereafter, as and 
when the banks desire to open the branches 
at any of the centres included in their plan, 
they may approach our Regional Offices with 
applications in Form V for issue of licence. 
Our Regional Offices will be advised to issue 
licenses without making further reference to 
us unless in the meantime some serious 
deterioration has taken place in the working 
of the bank concerned. 

3. Primary Co-operaitive Banks which do 
not comply with the above norms will be 
allowed to open branches after their proposals 
have been specifically approved by the 
Central Office. With a view to simplify the 
procedure we have since decided that they 
need not approach Reserve Bank of India 
twice, firstly for allotment of centre(s) and 
then again for issue of licence(s). They may 
submit to our Regional Office the application 
in Form V for licensing of branches along 
with information in the formats referred ti, in 
para 2 above. Our Regional Offices will issue 

the licenses after obtaining approval from the 
central Office. 

Ref.RPCD.SP.BC.No.97/09.0l.O1/9S-96 
dated February 28. 1996 

All Indian Scheduled Commercial Banks 
(Excluding RRBs) 

IRDP-Para 5.7 of the Interim Report of 
the Mehta Committee-Raising of the 
expenditure limit for setting up of 
infrastructure 

Please refer to our Circular 
RPCD.No.SP.BC.1 IS109.01.01-94/95 dated 
February 7, 1995. 

2. In pursuance of the recommendations of 
the Expert Committee on IRDP (Mehta 
Committee) (para 5.7 of Interim Report), 
Government of India, Ministry of Rural Areas 
flr Employment (MRAE) have now decided to 
increase the permissible limit for programme 
infrastructure under IRDP from 10 per cent 
to 25 per cent of the budgetary allocation at 
DRDA level in the North-Eastern States 
including Sikkim and to 20 per cent in other 
parts of the country so that the projects taken 
up would be forward and backward linkages. 
Necessary instructions have already been 
issued to State Governments by Government 
of India vide Government's circular letter No. 
1.1201 1/1/95 IRD credit dated 1.1.1996. 

Ref.UBD.No.PLAN.PCB47/09.60.00/95-90 
dated February 29, 1996. 

To All Primary Co-operative Banks, 

Investment in Certificates of Deposit 
(CDs) by Urban Co-operative Banks 

Some of the urban co-operative banks have 
been approching us to permit them to utilise 
their surplus funds to invest in Certificates of' 
Deposit issued by the scheduled commercial 
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banks and other financial institutions. We 
have been permitting urban co-operative 
banks on a case-to-case basis to make 
investments in Certificates of Deposit. We 
have since reviewed the policy and it has been 
decided to permit urban co-operative banks to 
make investments in CDs issued by scheduled 
commercial banks and other financial 
institutions approved by the Reserve Bank 
subject to fulfilment of the following 
conditoins. 

(a) The bank should have reached the level 
stipulated by RBI for lendings to priority 
sector at the time of making investment 
in CDs. 

(b) The bank, with the approval of the Board 
of Directors, may evolve policy guidelines 
governing its investments as advised in 
our circular UBD.No.Plan. l3lUB-8 1-921 
03 dated September 15, 1992 and within 
the overall policy it  should also obtain the 
approval of the Board of Directors for 
placing funds in CDs. 

(c)  The investments in CDs should not result 
in resource crunch necessitating 
borrowings from higher financing 
agencies. In other words the bank should 
not resort to borrowings from higher 
financing agencies while making . i n -  
vestments in CDs. 

(d) The hank should have achieved the level 
of investments In Government and other 
approved securities as required in terms 
of our circular USD.No.BR.CIR.631 
16.26.00194-95 dated June 16, 1995 and 
No.BK.Cir.3.3/16.26.(K)/95-96 dated January 
3, 1990. 

2. In case investments in CDs have been 
made without complying with the conditions 
referred to above, the concerned urban 
co-operative banks will invite penal action 
from the Reserve Bank of India. 

Ref.IECD.No.EFD.22t04.02.0 1/95-96 
dated February 29, 1996 

All Commercial Banks 

Export Credit 

As you are aware, in terms of paragraph !(a) 
of circular No.CPC.BC. 154107.0 1.279195-96 
dated Febnlary 7. 1996, the Scheme of Post- 
shipment Export Credit denominated in  U.S. 
Dollars (PSCFC) has been terminated effective 
from February 8, 1996. With the withdrawal of 
PSCFC Scheme, the exporter will now have the 
option of availing of export credit at the post- 
shipment stage either in rupee or in foreign 
currency under the Rediscounting of Export 
Bills Abroad Scheme (EBR) at LIBOR linked 
interest rates (vide circular LECD.No.EF1). 141 
04.02.1 1/93-94 dated October 6, 199.3). 
Likewise, export credit facility in foreign 
currency under the Pre-shipment Credit in  
Foreign Currency Scheme (PCFC) (vide Lircular. 
IECD.No. EFD.21104.02.15193-94 dated 
November 8, 1993) or in rupee is available to 
exporters at the pre-shipment stage. 

2. We have been receiving representations 
from exporterslexporters' organisations 
regarding non-availability of foreign currency 
export credit under PCFC and EBR Schemes 
for small customers because of ln~nimum lot 
stipulation imposed by banks for transactions 
under the Schemes. In this conection, i t  I S  

advised that although i t  has been lcft to banks 
to stipulate the minimum lot taking into 
account the availability of their own resources 
and the operational convenience, we have 
also reiterated that while fixing the minimum 
lot the needs of small customers should be 
kept in view (paragraph (0) of circular 
1ECD.No.EFD.3~104.02.15193-94 dated 
February 28, 1994). We trust that the needs 
of small exporters are being taken care of. 

3. We have also been receiving 
representations from exporters' organisations 
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that there is delay in the disbursement of 
PCFC credit especially by branches dealing in 
foreign exchange business but not specially 
authorised for the purpose. We shall be glad 
if you will please take steps to streamline the 
procedure so that no separate sanction is 
needed for PCFC once the packing credit 
limit has been authorised and the 
disbursement is not also delayed at the 
branches. 

4. As regards charging of interest on 
foreign currency export credit, banks are 
advised to strictly ensure that the ultimate 
lending rate to the exporter does not exceed 
the spread stipulations indicated by the 
Reserve Bank. These are given below for 
ready reference: 

Export Credit in 
foreign Currency 

I. PCFC Scheme 

a) Banks not having 
overseas branches 

b) Other banks 

11. EBR Scheme 

a) Banks not having 
overseas branches 

' b) Other banks 

Ultimate lending 
rate excluding 
withholding tax 

(LIBOR + Spread not 
exceeding) 

i) 2.5% with recourse 
basis 

ii) 3.0% without 
recourse basis 

i) 2.0% with 
recourses basis 

ii)  2.5% without 
recourse basis 

5. While exporters have the option to avail 
of pre-shipment credit and post-shipment 
credit either in rupee or in  foroien currency 
(under the EBR Scheme), if, the pre-shipment 
credit has been availed of i n  foreign currency. 
the post-shipment crcdit has necessarily to be 
under the EBR Scheme since foreign currency 
pre-shipment credit has to be liquidated in 
foreign currency. Banks are, theret'ore. 
advised to ensure adequate operational flex- 
ibility while extending post-shipment credit 
keeping in view the options open to the 
exporters. 

6. It is needless for us to emphasise that 
the viability of the external payments posit~on 
is crucially dependent on a strong ant1 
substantial growth of exports. In the ohovr 
context, the main objective of our policy huh 
been to ensure tl~nely and adequate credit to 
the export sector and n o  worthwhilc cxporr 
order suffers for want of bank flniincr. I n  
order to ensure that the increasing crcdit 
requirements of export scctor iire fully met, 
banks should extend adequate and timely 
credit to exporters including small exporters. 

Ref.IECD.No.23/08.14.0 1/95-96 dated 
February 29, 1996 

Interest Rate Surcharge on Import 
Finance 

Please refer to the instructions contained i n  
our circular 1ECD.No. 12/OX.14.0119S-Ob 
dated October 30. 1995, read with the clr- 
culars IECDNos. 13.14 and 18/08.14.01/95- 
96 dated November 17, 1995. Ileccmber 1 ,  
1995, and February 8, 1996, respectively, for 
implementation of the ahove measure. 

2. At present, levy of interest rate surcharge 
on import finance is applicable to all types 
of credit extended by a bank and/or a financial 
institution for imports inclusive of import of' 
capital goods. However, export packing credit 
provided to meet the cost of imported inputs 
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is exempt from the levy of interest rate 
surcharge. 

3. It has now been decided that effective 
from March 1 ,  1996, banks should not ievy 
interest rate surcharge on finance extended by 
them for imports in the following cases: 

(a) Import of capital goods by bonafide 
borrower-importers under valid licences 
issued under the Export Promotion Capital 
Goods Scheme (EPCG Scheme); 

(b) All bonafide imports including import of 
capital goods by Export-oriented units 
(EOUs) and units in the Export Processing 
Zones (EPZs); and 

(c) All bonafide imports under Advance 
Licences granted for import of "inputs" 
such as raw materials, intermediates, 
components, etc., by either the original 
holder or a transferee (if transferred under 
an endorsement of the Directorate General 
of Foreign Trade enabling such transfer). 
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EXCHANGE CONTROL 
FEBRUARY 1996 

1. Export of surplus Foreign Currency 
Notes and Coins 

Authorised dealers have been permitted to 
export their surplus stocks of foreign currency 
notes and coins as also those tendered by full- 
fledged money changers to private money 
changers abroad, in addition to their overseas 
branches or correspondents, for realisation of 
proceeds, subject to the condition that either 
the full value of the notes/coins to be exported 
has been credited in advance to the authorised 
dealer's account abroad or a bank guarantee 
from an international bank of repute for the 
full value has been received. 

2. Product Liability Insurance Policy for 
Exports and Errors and Omission 
Policy for Computer Software Exports 

Authorised dealers have been permitted to 
open letters of credit in favour of overseas 
claim settling agents of GIC and/or its 
subsidiaries with a view to facilitating speedy 
settlement of claims relating to Product 
Liability Insurance Policies for Exports and 
Errors and Omission Insurance Policies for 
Computer Software Exports subject to 
submission of statement of claims, survey 
reports or other documentary evidence of 
loss/damage, original policy/certificate of 
insurance. etc. 

3. Precautions for Handling Import 
Documents 

In order to prevent fraudulent transactions 
in imports, authorised dealers have been 
advised to exercise due care while handling 
import documents. They have now been 
advised not to accept import bills received 

directly by the importers from the overseas 
sellers. lnstructions on the disposal/payment 
of import bills should be given at a 
sufficiently senior level at the branch. 
Detailed operational guidelines for handling 
import bills have been issued to the uuthorisad 
dealers. 

4. Import of designs and drawings 

Import of designs and drawings is permitted 
without any restrictions. Authorised dealers 
have been permitted to effect remittances 
towards import of designs and drawings upto 
Rs. 25 lakhs on production of ( i )  suppliers' 
invoice and (ii) postal wrapperslcxchange 
control copy of Bill of Entry as documentary 
evidence in support of import. They have also 
to ensure, among other things, that No 
Objection CertificateITax Clearance 
Certificate from Income-tax authorities has 
been produced, R & D Cess has been paid and 
the valuc of import has been declared to the 
Customs authorities and incorporated on the 
Exchange Control copy of the Bill of Entry. 

5. Release of exchange for travel abroad 
under Basic Travel Quota (BTQ) 

Authorised dealers/full-fledged money 
changers have been advised to keep on their 
records photocopies of relevant pages of the 
traveller's passport where personal particulars 
are available like name, address, date of birth. 
signature, photograph, number, date, place of 
issue and validity period of passport, visa for 
the country of visit and the page where 
endorsement for BTQ has been made 
alongwith the application for release of 
exchange and produce the same to the 
Inspecting Official(s) of Reserve Bank as and 
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when demanded. 

6. Investment of Foreign Currency 
Funds 

Authorised dealers have permission' to 
invest funds mobilised under Foreign 
Currency Non-Resident Accounts (Banks) 
Scheme, Foreign Currency (Ordinary-Non- 
Repatriable) Deposit Scheme, Exchange 
Earners Foreign Currency Accounts and 
Resident Foreign Currency Accounts, in 
foreign currency treasury bilis andlor with 
banks abroad rated for short term obligations 
as A l +  by Standard and Poor or PI by 
Moody's or  utilise them in domestic markets 
for specified purposes. It has been since 
clarified that funds mobilised in other 
accounts in respect of which authorised 
dealers have to manage the exchange risk also 
may be invested or utilised as above. 

7. Investment in Money Market Mutual 
Funds (MMMFs) 

NRIs (and not OCBs) have been permitted to 
invest funds on non-repatriation basis in Money 
Market Mutual Funds floated by commercial 
banks and publiclprivate sector financial 
institutions with prior authorisation from 
Reserve Ban WSecurities and Exchange Board 
of India. 

8. Authorised dealers in Foreign 
Exchange 

The Siam Commercial Bank Ltd., Cho 
Hung Bank, Bank Intemasional Indonesia and 
Arab Bangladesh Bank Limited have been 
issued licences to deal in foreign exchange. 

9. Deferred Payments Protocol dated 30th 
April 1981 and 23rd December 1985 
between the Governments of India and 
erstwhile USSR 

The rupee value of the special currency 
basket has been fixed at Rs. 48.7580 with 
effect from 8th February 1996. 
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- - - -- 
The 'C'lrl-l.('llr S f f l f is t ic .~ ' portion o f . ~ / ~ ~ .  Hll l /t.t irr /hl*t~n e,ypclnt/er/ cr,ltJ 

r ror i tJ i7fr iJ, f iom thr  .4pri l /YYb i.v.tl~p, Sj,r f i rh/Ps co tv~r ing  c ~ ~ , , r  on 

('crpiral . ~ y ~ ~ r ~ c t .  Mo~ l c>~  Mrct.X;c.r irnll (;or-c*r.nmt.n/ ,Yl.c-rtl.irjc.s ,\.f(lpkcf hrl,tc, 

hecn irttr~oduc~ed. T11oj- trrc : ( i )  NOH* C~prtcr I  is.rrrc6.r. h.1. non-pc~~~c~r.nnrc~rrr 

p i ih l ic  1irnitc.d c.onrponic.s, ( i i )  In(/;(-c-s .s/ l r~r.~> pric.c.r., (,,i) (.(I// njnncs,* 

1.OtO.v. (11') P l~t ( / / / . \ .  n/ ~~~~~~Iion.r r ~ ~ ' ~ ; o ~ ~ ~ r ~ ~ ~ ~ ~ ~ ~ /  qf /,lc/jn ; y/ - nfl,l. Trr~rt.r,,l:,. 

hi1l.v. ( 1 . )  Dr'toil.\. of nirc,tio~l.c 01 C;o~vv.trn~c~nr ctf lnclirr : .?ti4 - dm. Trc*tI.vrrr:~~ 

h i l ls  (rrrd ( ~ ' i )  Dc~!uil.s of' ('cn/r.trl G o ~ ~ c ~ r - n r t ~ ~ ~ n t  Muraket hor.ro~c.in,~.v i ~ r r  hc 

~ u t h l i ~ \ h c d  ort n quur.tc.r/~. hrr.\is). TItc) Tlrhfo on ';Monc~v Hntl..\' 61r.\ hc.t.rr 

replrrcctl h?' tr ncw Tcrhlc. viz. .  'Kcblutir.c* f<(rrc*.r o( Rc~trrr.n in  Mcrjor I:rnonr.irrl 

Murkeis ' whit-h pror9ilic.s ilcr/rr o n  rn/t'r.c~.~iidisc.o~in I r.trlc trl[i,i.ell or4 \ p ( ~ ~ . i o l ( ~  

,/~rtrrnc~icrl insrrr~nrents. S i ~ n i i i ~ ~ . l \ . ,  / l11 ,  Tohlt, on ' A s s i s r ~ ~ n c o  provitlc.(I !1\* r / r t -  

R e s c ~ r ~ v  Hcrnk ql'lntlicr ro Sclrc~clrrlc~cl C'ontntc~r~c.icr1 Hunks' Itos hclcan r.cavisc~c/ 

to p ro~ . i dc  infi~r.rncltio11 r r t l  t I !ts rc,/i'nirnc.c, rc-/tcn~r.v rtnder. \ c d r i c . / l  .s(~/rc*rl~rlc~tl 

c.mnimurc~ictl h(~nk.\ arcs pro ~.i t / rc l  r.c~li'n(rtic-c the Hrsc*r.rjr l I ( ~ r r X .  Tlrr 

jbi lowin,q Tohlcls r r~ i l l  / i r e  plrhlislrc,tl on tr clucir~cr' l~' hdsi.r (111 M111.c.li. ./rrrrc., 

Sej7trnrh~r. rrnd Dc~c.c.nrhcnr i.\..srrct.v) : 

( i )  Su~*ings  /)c~po.sit,\ ~ i - i f h  C'ommrrci(r1 f3rrnk.r. t i i )  Sltrwt ( / t i ( /  Mo~Iirtnr 

te rm adr~anc.c..v c?f' tho N A R A H D  t o  1/1c Sturr C ' o - o p i ~ r o t i ~ * r  llrrnk.r.. 

( i i i )  Smcrll Sa i1ing.s (rut/ ( i v )  Urrai l . r  q / '  Cc7ntru/ Go ~lcrnnrrnt MclrX ct 

Borrowings. 

I n  nro,st of'rhc Tc~hles doto huvc hcen prcsc~tr t i~df iom th~./ i 'ncrnc. ial j~car 

1940-Y I .  Tuhlcs (.ontoin ~~~nnth/~~/fi,r.tnightlyiwc~c~klj~ dntii ,for the lorrsr 

\ inclnc.ial !*~YII .  rrnd f i ~ r .  trvrri'rhrcr immrdirrtc pr.c.c*cding f innncinl  j)curs. 

TIlE Footnotes ~ 1 p p r a r i n ~  at rite end of'the Tuhlt1.r have been shi f i rd  to  he 

[jnd O / ' ~ h r  C'rrrr.cnr S t~ t i s t i c s  r.rnder the Itc~rding 'NOICS on Tables '. 

Theprc..s~nfation (!j'(;roph.\. hos also heen i.efinc~rl/modifi<.d to depict tht1 

movpments o f0  j l '~ '  i n t l ~ o r t ~ ~ r t  ecr~nomic indic.crrnrs. 

- Editor 



RESERVE BANK OF INDIA BULLETIN 

CURRENT STATISTICS 

Title Table No. 

General 

1. Selected Econom~c Indicators 

Money And Banking 

2. Reserve Bank of lndia - Issue Department and Banking Department 

3. All Scheduled Banks - Business in India 

4. All Scheduled Commercial Banks - Business in India 

5. State Co-operative Banks maintaining Accounts with the Reserve Bank of lndia 

6. Reserve Bank of India's Accommodation to Scheduled Commercial Banks 

7. Cheque Clearances - Centres managed by Reserve Bank of lndia (Revised Series) 

8. Cheque Clearances - Centres managed by Agencies other than Reserve Bank of lndia 

9. Money Stock Measures 

10. Sources of Money Stock (M3) 

1 1. Reserve Money and its Components 

12. Sources of Reserve Money 

13. Relative Rates of Return in Major Financial Markets 

14. Call Money Rates of Major Commercial Banks - Mumbai 

Public Finance 
15. Government of lndia : 91 - day Treasury Bills 

16. Government of lndia : Auctions of 91 - day Treasury Bills 

17. Government of lndia : Auctions of 364 - day Treasury Bills 

Production 

18. Group-wise lndex Numbers of lndustrial Production 

19. lndex Numbers of lndustrial Production 

Capltal Market 

20. New Capital Issues by non-Government Public Limited Companies 

21. lndex Numbers of Ordinary Share Prices 

22. lndex Numbers of Security Prices - All lndia (Averages) 

23. lndex Numbers of Security Prices - Regional 

24. Gross Yields on Government and lndustrial Securities - All lndia 

25. Gross Yields on lndustrial Securities and their lndex Numbers - All lndia and Regional 

Prices 
26 Bullion Prices (Spot) - Mumbai 

27. Consumer Price lndex Numbers for Industrial Workers - All lndia and Selected Centres 
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r Table No. Tino 
Prlorw ((=urn-) 
28. hnsurner Price Index Numbers for Urban Non-Manuel Employ- - All In& and 

Selected Centres 

29. Consumer Price Index Numbers for Agricultural Labourers 

30. Index Numbers of Whdesale Prices in lndia - by Groups and Sub-Groups (Average) 
31. Index Numbers of Wholesale Prices in lndia - by Groups and Sub-Groups 

(Month-endyear-end data) 

Trade And Balance of Payments 

32. Foreign Trade (Annual and Monthly) 

33. India's Overall Balance of Payments 

34. Foreign Exchange Reserves 

35. Daily Foreign Exchange Spot Rates 

36. Indices of REER and NEER of the Indian Rupee 

Quarterly Tables 

37. Savings Deposits with Commercial Banks 

38. Short and Medium Term Advances of NABARD to State Co-operative Banks 

39. Small Savings 

40. Details of Central Government Market Borrowings 

Notes on Tables S 356 

Notes : (1) The Coverage of data will be expanded from time to time to include new statirtical Information am and when It becmgr 
available. 

(2) Some of the figures included in the tables are provisional and may be revised in later issues. Gxh isrue cocltdnr rH the 
revisions made upto the date of publication of the Bulletin. 

(3) The following symbols have been used throughout this Section : 
.. = Figure is not available 
- = Figure is nil or negligible 
P = Provisional 

(4) Where necessary, each figure has been rounded off to the nearest flnal M R .  For this re-, there may b, in romo trbkr 
a silght discrepancy between the sum of the constituent Items and the total. 

(5) A line drawn across a cdrmn between two consecutive figures indicates that the figures above and below the lh ham boon 
mpl led  on dliferent basis and are not &rWy mparable. In each cam, a wlta#e footnote ir added. 

(6) For definitions of important items, sourns d data, werage, soops, m&md of compUeUon, 0%. a rmbtwa may be mrk 
to the Explanatory Notes, issued as a supplement to the October 1976 lseue of the Bulletin. 

(7) 1 Lakh = 1,00,000 1 Million = 10 lakhs 1 CIore = 10 MiUkm. 
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NO.l : SELECTED ECONOMIC INUICATORS 

Mar. Apt. May 

1 2 3 4 5 6 7 8 8 10 

Outpul 
1. C3w Domeatic Product R8.h cram, 2,12,263 2,24,887 2,36,064 2,51,010 2,88,671 

at Factor Coet (at 1980-81 prkea) (P) (PI (PI (PI (QE) 

2. Index number of Aqrlcullunl Triennium ended 
PIoduction (All crow) 1980-81-100 148.4 151.6 157.3 164.6(P) 166.1 (P) 
a. Foodgralnr Production mllllon tonne8 176.4 179.5 184.3 191.1 190.4 (P) 

3. General lnder of 
Induatrlal Production (9) 1980-81-100 212.6 218.9 232.0 252.9 

Monoy and Ranking 
-8.nfroflndk(4) 
4. Notm in clrculatlon Rs.ln crorea 53,784 69.781 83,825 1,M,302 120,073 1,20.073 1,26.823 1,29,072 
5. Rupso Securities (1) 86,035 96.640 95,136 98,091 1.17,169 1,17,169 127.936 1,29,590 
6. Loan8 md dlurount 19,900 14,390 17,151 20,170 16,496 16,496 18,950 17,481 

(a) Sohduled commercial banks (2) 8.169 2,357 4.070 7,415 4.847 4.847 4,8S 6,412 
(b) State co-ogeratlve banks (2) * 38 19 5 5 1 1 24 18 
(0 )  BlHs purchased and discounted 

(Internal) - - - - - - - - 
BCMW &rntmreht &n&s 
7. A~regate deposits (5) Rs.Incrores 1,92.542 2,68372 3,15,132 3,86.859 432,345 4.32,345 4,34325 4,37.001 
8. Bank credit (5) 1,16.301 1,51,982 1,64,418 2.1 1,560 2.52.100 2.52.100 2,52548 2.!50,726 
9. Investment In Govt. Socuritlee (5) 49,998 75,845 1.01,201 1.17,685 131,876 1.31,876 1,32.9%6 1,13.679 

10. Chsque cleannoc#l(3) 
11. Money Stock measures (6) 

( I )  M1 
(b) Mg 

lnhnrrt CklYI 
12. Inter-bank call money rate per cent 

(Mmbd) (7) per annum 21.18 14.42 6.99 9.40 17.73 28.75 11.38 10.80 
13. YIdd on Zero Coupon Bond 1999 .. 14.74 13.93 
14. Yh# on 1 1 .S% Loan 2008 .. 13.08 14.38 
PubM P l ~ w  (4) 

15. Oovl. of India 91-Day treasury M 1  Rs.ln cr01es .. 20,399 31,715 32.331 41,841 41.S41 54,018 56.430 
(Tot81 outstandinqs) 
(I) 01 ~ h ~ ~ h . a d - h o c s ( ~ ~ t ~ n d l n ( y )  ' .. 15,430 21,730 23,480 27,595 -27,595 41.025 43.550 

FthlndlQH 
18. Whohale prices (8) 1961-82-100 

(a) AN comrnodlties 182.7 228.7 247.8 274.7 .. 298.7 (P) 
(b) Pimary articles 184.9 234.6 250.9 203.2 .. 907.3 (P) 
(c) Fuel,power,llght and lubdcmte 175.8 227.1 262.4 280.4 .. 28$.7(P) 
(d) Manufactured products 182.8 225.6 243.2 268.8 .. 286.4(P) 

(0) bOdamh8 178.2 242.4 260.7 2932 .. 320.9 (PI 

See 'Notes on Tables'. 



(1) Edible db 1981-82400 223.3 284.9 2S4.3 279.9 .. rS7.3 (P) 
'(0) wr,khandsari h our 152.3 179.7 237.3 259.0 .. 928.3 (P) 
(h) cotton raw 145.5 218.0 245.1 388.3 .. sol .B (P) 

17. Consumer price8 (Ablndia) (9) 
(a) lndustdal Worken 1982.1100 1 93 240 258 264 31 9 
(b) Urbr~i Non-Manual Employem 1984-85-100 161 202 216 237 
(c) A~dcultural Labourers July 1WO- 

June1981-100 830 1.073 1,147 1263 

18. Swurlty prbes (ordinary rharea) (8) 
Tnd .  
19. Value ot imports 

20. V a b  of expom 
21. Balance of trade 
2. Foreign exchange reserver (10) 

(a) Foreign currency assets 

(b) Gdd 
(c) SDRs 

Employmcwrt ExchMg. W.thUce 
23 Number of rsgiotratione 
24. Number dappkkmb 
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NO. 2 : RESERVE BANK 

Iew@ Deplbftlwnl 

LWHtkr 

Notes In drculatlon 

Notes heM in Banklng Department 

Tow IhbIHth (total notoo lurml) or maaeta 

Aueb 

Gold cdn and bullion 6,654 1 1,477 13,751 

Foreign oecurlties 200 10,200 10,200 

Rupee coin (1 ) 29 116 115 

Qovemment of lndla rupee securities 48,024 80,550 96,041 

Bankln# apr r tmml  I 

LwInk8 

ape* v m m  m m  
Central Government 61 1,209 54 

State Owemmenta 33 216 18 

Scheduled Commercial Banks 33,484 60,029 50,6&7 

Scheduled State Co-operative Banks 244 576 705 

Non-scheduled State Co-operative Banks 13 12 25 

Other banks 88 800 800 

NABARD 

(I) Natlonal Rural Credlt (Long-Term Operations) Fund - - - 
(11) National Rural Credk (Stabilisation) Fund - - - 

Others 4,819 9,621 6,238 

Other IiaMItties (2) 28,342 30,856 39,176 

ford lmllnlw or .ustr 86,884 1,03,118 07,481 

See 'Notes on Tables'. 
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No. 2 : RESERVE 8AM 
C 

Last Friday/ Friday 1890-91 1994-95 1985-98 May Oecember 
1 2 3 4 5 6 

Aawm 

Notes and d n s  

Balances held rbrord (3) 

Lorna 8nd Advance8 

Central Govemmnt 

State Governmnt (4) 

Scheduled Commorckl Banks 

State Go-opbratlve Banks 

lnduslrial Dbwlapment Bank d India 

NABARO 

EXlM BANK* 

bthers 

0llh Pwcn#rd and Macounted 

Internal 

Government Trcrarury Bllls 

Investments 
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NO. 3 - ALL SCHEDULED BANKS, 

- 
1995 

Last Reporting Friday(in case of March) I - 
Last Friday 1990-91 1994-95 1995-96(P) May 

1 2 3 4 5 

Number of reporting banks 299 309 310 309 

Lbbllltlss to the banking rystem (1) 6,673 15,388 17,651 13,843 

Demand and time deposits from banks (2) 5.598 1 1,848 13,419 10.374 

Borrowings from banks (3) 998 1,401 3,807 1,475 

Other demand and time liabilities (4) 77 2,139 425 1,994 

Liabilltier to others (1) 2,13,125 4,29,281 4,79,131 4,17,609 

Demand 34,823 79,449 82,154 70,930 

Time 1.64,820 3,23,103 3,66,997 3,20,692 

Borrowings (5) 645 287 685 21 7 

Other demand and time liabilities (4) 12,838 26,442 29.296 25,770 

Borrowings from Reserve Bank (6) 3,483 7,460 4,892 4,723 

Against Usance billslpromissory notes -- - - - 

Others (7) 3,483 7,460 4.892 4,723 

Carh In hand and balances wlth Reserve Bank 25,995 64,123 54,846 57,384 

Cash in hand 

Balances with Reserve Bank (8) 

Aueta with the Banking System 6,848 16,551 17,842 14,923 

Balances with other banks 

In current account 

In other accounts 1,421 4,576 5,388 4.395 

Money at call and short notice 

Advanoes to Banks (9) 

See ' M e $  on Tables'. 
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IN INDIA 

December Jarmary(P) February(P) MaM(P) W l ( p )  M~Y(P) 
6 7 8 9 10 11 
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NO. 3 - ALL SCHEDULED MW, 

1995 - 
Last Reporting Friday(in case of March) / - 
Last Friday 1990-91 1994-95 1995-W(P) May 

1 2 3 4 5 

Investment 76,831 153,093 168,485 15S,039 

Government securities (10) 51,086 120,321 134,937 122,197 

Other approved securities 25,746 32.772 33,528 32,842 

Bank cradlt (1 1) 1,25,575 2,28,229 2,70,507 2,24,799 

Loans, cash-credits and overdrafts 1,14,982 2,03,084 2,40,880 1,99589 

Inland bills-purchased 3,532 5,406 4,543 4,362 

Inland bills-discounted 2,409 6,216 9.358 7,378 

Foreign bills-purchased 2,788 8,217 9,091 7,829 

Foreign bills-discounted 1,864 5,305 6,635 5,641 

Cash-Deposit Ratio 13.0 15.9 12.2 14.7 

Investment-Deposlt Ratio 38.5 38.3 37.5 39.6 

Credit-Deposit Ratio 62.9 d . 7  60.2 57.4 
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No. 4 - ALL SCHEDULED COMMERCIAL BAWKS, 

1995- 
Last reporting Friday (in case of March)/ - 
Last Friday 1990-91 1994-95 1995-96 (P) May 

1 2 3 4 5 

Number of reporting banks 

Liablllties to the banking system (1) 

Demand and time deposits from banks (2).(13) 

Borrowings from banks (3) 

Other demand and time liabilities (4) 

Llabllitles to others (1) 

Aggregate deposits 

Demand 

Time 

Borrowings (5) 

Other demand and time liabilities (4),(13) 

Borrowlngs from Reurve Bank (6) 

Against Usance bills/promissry notes 

Others 

Cash In hand and balances with Reserve Bank 

Cash in hand 

Balances with Reserve Bank (8) 23,861 60,029 50.667 53,454 

See 'Notes on Tables'. 
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NO. 4 - ALL SCHEDULED COMYUlCUL BANKS. 

1995- 
Last Reporting Friday (in case of March)/ - 
Last Friday 1990-91 1994-95 1895-96 (P) May 

1 2 3 4 5 

Aaeets wRh the Banklng Syatem 5,582 14,271 15,821 13,060 

Balances with other banks 

In current account 

In other accounts 

Money at call and short notice 1,445 3,327 5,216 4,308 

Advance to Banks (9) 902 1,801 1,464 1.167 

Other assets 388 1,774 1,632 1,444 

Investment 

Giovernment securities (1  0) 

Other approved securities 

Bank credlt (1 1),(12) 

Loans, cash-credits and overdrafts 

inland bills-purchased 

Inland bills-discounted 2,336 6,007 9,146 7,200 

Foreign bills-purchased 

Foreign bllls-dlscounted 

Cash-Deposit Ratio 

Investment-Deposit Ratio 

Credit-Deposit Ratio 



December January(P) February(P) March(P) W l ( P )  M~Y(P)  
6 7 8 9 10 11 
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- 

1 994 
Last Reportlng Friday(in case of March)/ 
Last FrldayIReportlng Frlday 1990-91 1993-94 1994-95 July Aug. 

1 2 3 4 5 6 

Number of reporting banks 

Demand And Tlme Llabllltler 

Aggregate Deporltr (1) 

Demand Llabllltler 

D.porltr 

Inter-bank 

Others 

Borrowings from banks 

Others 

Tlme Ihbllltbr 

Dep08lt8 

Others 

Borrowings from banks 

Others 

Borrowings from Reserve Bank 

Borrowlngr from State Bank andlor a 
notlflod Bank (2) and State Government 

Demand 

Tlme 

See 'Notes on Tables'. 
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. M A I W T A ~  MCWNTS THE RESERVE BANK OF INMA 

May June July 7 July 21 July 28 Aug. 4 Aug. 18 Aug .25 
7 8 9 10 11 12 13 14 
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w. 5 - STATE CO-OPERATIVE BANKS - 
- 

1994 
Last Reporting Friday(in case of March)/ 
Last FrldaylReporting Friday 1 990-91 1993-94 1994-95 July Aug. 

1 2 3 4 5 C 

Cash In hand m d  balancer with Reserve Bank 334 7M 65f 368 340 

Cash in hand 24 39 55 70 59 

Balance with Reserve Bank 310 727 596 298 201 

Balances wlth other banks In current account 93 174 251 386 649 

Investments in Government securlties(3) 1,058 2,662 2,110 3,311 3,440 

Money at call and short notice 498 1,198 1,294 2,451 2.334 

Bank credlt(4) 2,653 3,861 5,310 4,311 4,391 

Advancer 

Loans, cash-credlts and overdrafts 2,528 3,829 5,277 4,294 4,375 

Due from banks(5) 5,560 6,350 8,067 6,412 6,663 

Bllls purchased and discounted 25 32 33 17 16 

Cash -Deposit Ratio 15.5 22.4 16.9 7.4 7.1 

Investment-Deposit Ratio 49.1 77.7 54.8 66.9 71.4 

Credlt- Deposit Ratlo 1 18.6 1 12.7 137.9 87.1 91.2 
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~INTAININQ ACCOUNTS THE RE SERVE BANK OF l W A  

May June July 7 July 21 July 28 Aug. 4 Aug. 18 Aug. 26 
7 8 9 10 11 12 13 t 4 
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No.6 : RESERVE BANK'S ACCOMMOOA'WN TO SCHEDULED COMMERCIAL BANKS 

(Rupees in crores) 
Export Credit Refinance Government Securities Grand Total 

Refinance 
A6 on last Rupee denominated Dollar denominated Total 
reporting 
Friday of Limit Out- Limit Out- Limit Out- Limit Out- Limit Out- 

standing standing standing standing standlna 

1992-93 

1993-94 

1994-95 

1995-96 

May 

June 

July 

August 

September 

October 

November 

December 

January 

February 

March 

April 

May 

See 'Notes on Tables'. 
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NO. 7 : CHEQUE CLURANCES - CENTRES MAMU) BY RhseRVE BANK OF lMOU8 
~ R 0 v k . d  Sllw) 

Centres Mana~ed by Reserve Bank of lndrr 

YearlMonth Totrl Mumbai Cakutta New Ddhi Madras Bangalon Hydenbad 

I 

1 2 3 4 5 6 7 8 

(Numbw In Uthr) 

June 1995(P) 3.57 126 36 50 42 25 22 

July 1995(P) 4,O4 1,41 45 65 44 28 28 

37 60 41 August 1995(P) 3.61 1,46 28 

September 1995(P) 3.97 1,41 42 65 45 29 22 

October 1995(P) 4.01 1,50 38 66 47 28 21 

November 1995(P) 434 1.58 43 72 46 n 31 

December 1995(P) 3.92 134 38 68 45 26 2s 

January 1996(P) 3 s  1.36 38 71 26 28 

February 1996(P) 3.09 1,231 38 65 10 

March 1996(P) 3,68 1,38 41 68 47 1 0 

April 1996(P) 1 ,V 62 28 n 

May 1 996(P) la 41 26 18 

See 'Notes on Tables'. 
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NO. 7 : CHEQUE CLEARANCES - CENTRES MANAGED BY RESERVE BANK OF INDlA 
(Reviared Series) (Contd.) 

- 
Centres Managed by Reserve Bank of India 

YearIMonth Ahmedabad Kanpur Nagpur Patna Bhuba- Thiruvan- Jaipur Guwahati 
neshwar anthapuram 

9 10 1 1  12 13 14 15 16 17 

June 1995(P) 32 5 5 3 1 2 6 2 

July 1995(P) 33 6 5 3 1 7 2 

August 1995(P) 27 5 5 3 1 2 6 2 

September 1995(P) 33 5 3 1 2 7 2 

October 199YP) 30 5 6 2 1 7 2 

November 1995(P) 34 5 6 3 1 8 

December 1995(P) 60 5 6 3 1 2 7 2 

January 1996(P) 31 6 6 3 1. 7 2 

February 1996(P) 29 5 6 3 1 3 7 2 

March 1996(P) 31 5 6 3 1 7 2 

April 1996(P) 29 5 ... 6 2 

Mav 1996(P\ 29 5 2 5 2 
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NO. 7 : CHEOUE CLEARANCES - CENTRES MANAGED BY RESERVE BANK O f  INOM 
(~WbOd sorbs) (Conhl.) 

Centres Managed by Reserve Bank d India 

Y ear/M~nth Total Murnbai Calcutta New Delhi Madras Bangalore HydenbrU 

1 2 3 4 5 6 7 8 
(Amount In crona of r u m r  

1995-W(P) 38,39,677 23,75,141 2,04.398 653.526 2,50,926 89,487 84,242 

May 1995(P) 3,33,808 2,06.488 17,793 56,220 21,338 8.238 5,757 

June 1995(P) 3,22,884 2,02,673 16,580 48,601 22,679 8,160 7,590 

July 1995(P) 3,22,473 2,05,264 17,401 44,812 24,046 9,658 8,385 

August 1995(P) 2,65,166 1,63,015 15,517 43,771 25,361 6,118 

September 1995(P) 3,60,803 1,95,825 19,537 88,677 23,734 8,005 7,292 

October 1995(P) 2,93,236 1,76,364 16,245 47.163 31,329 7,951 6,670 

November 1995(P) 3,40,712 1,95,764 20,565 59,519 28,231 10,041 7,133 

December 1995(P) 3,30,054 1,99,595 19,879 48,066 8,635 7,385 

January 1996(P) 3,15,149 2,09,199 19,189 52,058 8,779 7.520 

February 1996(P) 3,10,311 2,10,506 18,989 55,933 7,311 

March 1996(P) 3,68,214 2,28,437 22,703 56,336 32,603 8,029 

April 1 996(P) 59,783 26,391 8,914 8,131 
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NO. 7 : CHEQUE CLEARANCES -CENTRES MANAGED BV RESERVE BANK OF INMA 
(Reviml Swks) (Corn@.) 

- 
Centres Managed by Reserve Bank of India 

YearIMonth Ahmedabad Kanpur Nagpur Patna Bhubane- Thiruvanan- Jaipur Guwahati 
shwar thapuram 

9 10 11 12 13 14 15 16 17 
(Amount In crom of rupees) 

May 1995(P) 10,947 1.568 1,247 689 444 625 1,751 703 

June 1995(P) 9,991 1,204 1,222 666 46 1 654 1,713 690 

July l995(P) 8,685 1,468 1,230 607 543 1,702 672 

August 1995(P) 8,824 1,221 1.117 689 445 590 1,499 658 

September 1995(P) 10,893 1.457 635 590 1,811 720 

October 1995(P) 8,965 1,355 1.266 640 376 1.759 748 

November 1995(P) 10,807 1,620 1,438 727 1.769 

December 1995(P) 10,886 1,451 1,448 733 532 635 1.775 803 

January 1996(P) 11,214 1,567 1,549 785 626 1.864 799 

February 1996(P) 9.932 1,552 1,509 724 630 ' 64 1 1.726 858 

March 1996(P) 12,153 1,623 1,661 925 74 1 1,994 1.009 

April 1 996(P) 11,687 1,705 2,098 857 



May 1996 RESERVE BANK OF INDIA BUZLETIN 

NO. 8 : CHEQUE CLEARAWES - CENTRES UANAQED BY AOfNCIEPI 
OTHERTHANRESERVEBANKOFlmWA 

year/ (~pr.-f&.) fo(d Amd- Baro- COC- Coim- Delht Luck- Ludh- M d -  M n -  Pww, Swat O(hn 

Month tsar da hln batore now law urd g.kn Cwm 

1 2 3 4 5 6 7 8 9 10 11 12 13 14 

(Number In kkhc 

May 1994(P) 2,oo 4 14 1 6 5 11 4 2 3 30 1.20 

June 1994(P) 1,87 3 15 1 5 5 11 4 2 3 29 1,09 

July 1994(P) 2,lO 4 16 1 6 6 11 4 3 8 32 1,21 

Aug. 1994(P) 1.99 2 13 I 6 5 I I 3 2 7 33 1.16 

Sept. 1994(P) 2.02 19 1 6 22 6 3 8 29 1,08 

Oct. 1994(P) 2.08 3 15 1 7 6 11 3 8 34 1,18 

Nov. 1994(P) 1.86 3 14 1 7 5 11 4 3 29 1,OQ 

Dec. 1994(P) 1.48 3 I 7 6 10 5 3 .. 1,13 

Jan. 1995(P) 2,71 4 15 1 6 22 5 11 3 3 8 35 1,W 

Feb. 1995(P) 2.51 4 14, 1 6 21 5 10 4 2 8 37 139 

Mar. 1995!P) 2.64 4 16 1 6 22 10 4 3 8 43 1,47 

Apr. 1995(P) 9.79 3 15 5 11 8 37 9,OO 

May 1995tP) 7.76 4 15 10 2 8 42 6,BS 

June 1995(P) 3.06 4 15 1 6 17 4 11 5 2 8 40 1.93 

July 1995(P) 2.89 3 18 24 4 10 2 8 50 1,44 



RESERVE BANK OF INWA BULLETIN May 1996 

NO. 8 : CHEQUE CLEARANCES - CENTRE8 MANAGED BY AGENCIES 
OTHER THAN RESERVE BANK OF INDIA 

- 
Year/ (Apr.-Mar.) Total Amri- Baro- Coc- Coim- Ddhi Luck- Ludh- Mad- Man- Pune Surat Other 
Month tsar da hin batore now iana urai galore Centres 

1 2 3 4 5 6 7 8 9 10 11 12 13 14 
(Amount In crorar of r u m # )  

1990-91 (P) 4,47,895 4,136 10.904 2,551 7.534 57,288 9,053 11.642 3,793 2,252 14,449 18.0653.06.226 

Mey 1994(P) 47,347 497 1,471 284 1,368 .. 1.601 1.088 543 426 2,603 3,100 34,366 

June 1994(P) 28,7T2 493 1,564 282 1.394 .. 1,320 1,039 552 401 2.853 2,631 16.243 

July 1994(P) 43,131 487 1,654 244 1.606 .. 1.142 1,069 639 447 2.395 2.708 30,740 

Sept. 1994(P) 41,005 . .  1.664 323 1.545 7,210 1.193 .. 477 .. 2,891 2,033 23,669 

Ocl. 1994(P) 44,628 428 1.833 349 1.789 .. 1.380 1,080 553 .. 3,256 3.022 30.938 

Nov. 1994(P) 38,136 421 1.610 359 1.744 .. 1,200 1,037 605 440 .. 2.786 27,934 

Jan. 1995(P) 61,230 488 1.700 479 1.826 7.995 140 1,054 520 543 3.153 3.130 40.202 

Mar. 1995(P) 67,861 485 1.946 498 2.266 10,463 .. 995 531 593 4.227 4,177 41,680 

Apr. 1995(P) 60,417 479 1,863 .. 177 1,048 .. 3.477 3,381 53,992 

May 1995(P) 97,368 487 1.848 .. 1,029 .. 508 3.682 3,879 85,935 

June 1995(P) 1.11.236 493 1,897 496 1.973 8,845 139 1,039 734 509 3,619 3,191 88,797 

July 1995(P) 57,398 447 2,195 .. 8.979 139 997 .. 492 3.689 2.983 37.477 

Aug. 1995(P) 66,058 469 2.485 492 1.638 8,609 150 1.023 812 458 3.545 5.453 40,924 



May 1996 RESERVE BANK OF INDIA BULLETIN 

No. 9 : MONEY STOCK MUSUFIES 

(Rs. in WWM) 

Currency with the public Deposit money of 
the public 

March 31IRepoRing 
Fridays of the month/ Notes in Circulation of Cash on Total Demand 'Other' Totel 
Last reporting circula- . hand with (2+3 deposits deposits 

Yl 
(7+8) 

Friday of the month tion (1 ) rupee 
(6+Q) 

small banks +4-5) with with 
coins (2) coins(2) banks Reserve 

Bank (3) 

1 2 3 4 5 6 7 8 9 10 

1990-91 

1391-92 

t 992-93 

1993-94 

1994-95 

1995-96 

May 12, 

May 26, 

January 

February 

March 

April 

May 10, 

May 24, 

See 'Notes on Tables'. 



RESERVE RANK OF lNDlA BULLETlN 

No. 9 : MONEY STOCK MEASURES (Concld.) 

(Rs. in croreq 
1. 

March 311 Post Offlce *2 Time M3 Total post 
Reporting Friday savings bank (10+12) deposits (10+14) office 

M4 
(15+16) 

of the month I deposits with banks deposits 
Last reporting 
Friday of the Month 

1990-91 

1991.92 

1992-93 

1993-94 

1994-95 

1995-96 

Mayl2, 1995 

May 26, 1995 

January 1996 

February 1996 

March 1996 

April 1996 

May 10, 1996 

May 24, 1996 



May 1996 RESERVE BANK OF INDIA BULLETIN 

NO. 10 : SOURCES OF MONEY STOCK (Mj) - 
(As In crores! 

Outstandtngs as on March 31 1 Reporting Fridays of the monlh 
Lasl reporting Friday ol the month 

sources 
1990-91 1991 -92 1992.93 1993-94 1994.95 1995-96 May 12 May 26 

1. ~ e t  Bonk Ctbdll Qovernmant 
(A+B) 

A RBI's net credit to Government (1 ) 
(i-ii) 

(I) Claims on Government (a+ bl 

( 8 )  Central Governmenl 121 

(b) Stale Governments 

(11) Government deposits with 
RBI (a+bi 

!a) Central Governmenl 

B Other Banks' Credit lo~Governmen1 

2. Bank Credit to Commercial Sector 
(A+B) 

A RBI s credll lo commercial sector (3) 

B Other banks' credit to commercial 
sector (~+ii+iii) 

( I )  Bank credit by conimercial banks 

(II) Bank credit by co..opperalive banks 

(~i i !  Investments by comme~cial 
and co-operattve banks in 
other securities 

See 'Notes on Tables' 
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No. 10 : SOURCES OF MONEY STOCK (M3) (Contd.) 
I 

(Rs. In crores) - 
Outstandings as on March 31 / Reporting Frldays of the month I 

Last reporting Friday of the month 

- 

January February March April May 10, h y  24, 
1 996 1996 1996 1 996 1 996 1996 

1 10 11 12 13 14 15 

1. Net Bank Credlt Government 
(A+W 

A. RBI's net credit to Government (1 ) 
(i-ii) 

(i) Claims on Government (atb) 

(a) Central Government (2) 

(b) State Governments 

(ii) Government deposits with 

RBI (a+b) 

(a) Central Government 

(b) State Governments 

0. Other Banks' Credit to Government 

2. Bank Credit to Commerclal Sector 
(A+B) 

A. RBI's credit to commercial sector (3) 

B. Other banks' credit to commercial 
sector (i+li+iii) 

(I) Bank credit by commercial banks 

(ii) Bank credit by co-opperative banks 

(iii) Investments by commercial 
and co-operative banks in 
other securities 



May 1- RESERVE BANK OF INDIA BULLETIN 

No. 10 : SOURCES OF MONEY STOCK (Ma) (Con#.) 
(Rs. In crorm) 

Outstandings as on March 31 I Reparting Fndays of the month / 
Last reporting Friday of the month 

Sources 
1990-91 1991 -92 1992-93 199344 1994-95 1995-96 May 12. May 26, 

3. ~ e t  Forrlgn exchmge 
Assas of Banklng Sector (A+B) 10,Wl 21,226 24,443 52,626 76,038 75,410 75,389 74,678 

A. RBI's net foreign exchange 
assets (i-ii) (4) 7,983 18,838 22,847 51,422 74,720 74.092 74,071 73,300 

(i) Gross foreign assets 11,217 23,617 30.889 60,081 79.757 74.104 78,308 77.ljr5 

(ii) Foreign liabilities 3.234 4.779 8.042 8,659 5.037 12 4,237 4.185 

8. Other banks' net foreign 
exchange assets 

4. Government's Currency 
Llnbllltles to the publlc 

5. Banklng Sector's net 
non-monetary Ikbllltlos other then 
1 lmr Doposlts (A+B) . 58,336 52,137 55,815 61,QOl 62,133 72,898 69,346 66,469 

A. Net non-monetary 
liabilities of RBI (4) 

8. Net non-monetary 
liabilities of other 
banks(residua1) 



RESERVE BANK OF INDIA BULLETIN May lwh 

No. 10 : SOURCES OF MONEY STOCK (4) (Concld.) 
(Rs. in crores) 

Oulstandings as on March 31 I Reporting Fridays of the month I 
Last reporting Friday of the month 

Sources 
- - -- -- 

January February March April May 10, May 24. 
1996 1996 1996 f 996 1 996 1996 

1 10 11 12 13 14 15 

3. Net Foreign exchange 
Assets of Banklng Sector (A+B) 

A RBI's' net foreign exchange 
assets (141) (41 

(i) Gross foreign assets 

(~ i )  Foreign liabilities 

B Other banks' net foreign 
exchange assets 

4. Government's Currency 
Llrbllltles to the publlc 

5. Bsnklng Sector's net 
non-monetary Iiabllities other than 
T lme Wposlts (A+B) 

A. Net non-monetary 
liabilities of RBI (4) 

B. Net non-monetary 
l~abilities of other 
banks(resldua1) 



May 1996 RESERVE BANK OF INDIA BULLETfN 

NO. 11 : RESERVE MONEY AND ITS COYPONENTS 

(Rs. in #ore$) 
Currency in ~ir~u(at(on 

Outstandings as on March 311 
each Friday 1 1st  reporting Total 0 1 W cash 'Other ' deposits Bankem' deposits C1-e M o q  

Friday of the month with banks with RBI with RBI (n+r+a) 

f 995-96 

May 5, 1995 

May12. 1995 

May 19. 1995 1.15,285 2.63 1 66.003 1,63,919 

May 26, 1995 1.14,268 3,813 6,489 54.605 1,7Q,382 

January 1996 1,20,075 3,567 6.377 49,498 1 ,75,9I 
7 

February 1996 1.22,555 3,518 3,773 56,497 1,82,825 

March 1 996 1,22,356 4.103 3,434 68,544 1,9433S 

Aprll 1996 1,29,114 3,637 5,468 59,406 l,@3,986 

May3, 1996 1,30.060 - 2.501 63,174 1 ,@5,t36 

May 10. 1996 1.33.618 3,700 5,568 54,818 1 ,w&M 
May17, 1996 1 -33,659 - 2.326 61,274 1,9748@ 

May 24, 1996 1,32,376 3,918 5,475 54,648 1 ,92,W 

See 'Notes on Tables'. 



RESERVE BANK OF INDIA BULLETW 

No. 12 : SOURCES OF RESERVE W N E Y  

(Rs. in crores) 

Reserve Bank's claims on 
Outstanding as on Net foreign Govern- Net non- R m e  
March 311 each Friday1 Govern- Commer- National Commer- exchange ment's monetary Money 
last reporting men1 cia1 8 co- Bank for cia1 assets of currency liabilities (2+3+4+j 
Friday of the month (net) (1 ) operative Agricul- sector RBI (4) liabili- of RBI (4) +6+7-8) 

banks ture and (3) tles to 
Rural the public 

Development - 
1 2 3 4 5 6 7 8 9 

1990-91 

1991-92 

1992-93 
I 

1993-94 

1994-95 

1995-96 

May 5, 

May 12, 

my 19. 

WY 26. 

January 

February 

March 

April 

May 3. 

May 10. 

May 17, 

May 24, 

See 'Notes on Tams' 
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No. 13 : RELATIVE RATES OF RETURN IN MAJOR FINANCIAL MARKETS 
(Per cent 061 mnum) 

Last WeehIFortnlght of Month 

March 1994 March 1995 Feb 1996 N r  l9OB Aprl11896 

1. Call Money Rate (Mumbai) 
(DFHI Avemge Lending Rate) 

2. 91-day Treasury Bills (Auction) 
(Cut-off yield) 

3. 364-day Treasury Bllls 
(Cut-off yield) 

4. Certificates of Deposit 
(Middle Rate) 

5. Commercial Paper 
(Middle Rate) 

6. Deposit Rate (1) 10.00 1 1 .OO 12.00 12.00 12.00 

7. Prime Lending Rate (2) 15.00 (3) 15.00 16.50 16.50 16.50 
a 

8. Coupon Rate of GO1 Securlties 
(lswed during the Month) 

9. Capltal Market (Ordinary Shares) 
a. Gross Yield (All Industries) 2.19 1.79 3.63 3.05 .. 
b. Change in RBI Index 49.3 4.0 -15.5 -18.3 1.2 (9) 

(AN lndustrles) 

Memo Item : 
Annual Inflation Rate 
(WPI on Point-to-Point Basis) 

See 'Notes on Tables' 



RESERVE BANK OF INDIA BULLETIN 

No. 14 : CALL MONEY RATES OF MAJOR COMMERCIAL BANKS - MUMBAI 

< (Turnover in Rs. thousand crore) 
(Rates per Cent per annum) 

Year/ Annuall Call Money Rate 
Month/ 
Week ended 
Friday 

Month1 
Weekly Weighted High Low 

Turnover (2) average (1) 

1991 -92 

1993-94 

1994-95 

1995-96 

April 

May 
Dec. 

Jan. 

Feb. 

Mar. 

Apr . 
May 

WEEK ENDED 

April 5, 1996 

April 12, 1996 

Aprll 19, 1996 

' April 26, 1996 

May 3, 1996 

May 10, 1996 

May 17, 1996 

May 24, 1996 

May 31, 1996 
- -- - - 

See 'Notes on Tables' 

Source : Selected Commercial Banks & DFHl 



May 1996 RESERVE BANK OF INDiA B U U m  

NO. 15 : QOVERNMENT OF INDIA : 91 -DAY TRUSURY BILLS 
(Outstandings - At face value) 

(Rs. In orom) 
Reserve Bank of India Banks State Governments Otbm 

March 3 1 / Last Tap ' Auction Tap ' Auctlon Tap Auction Tap ' Auctkn 
Friday I Friday Rediscounted Ad hocs 

March 31, 1993 1,287 15,430 1,147 306 155 2,083 - 160 22 

March 31, 1994 2.108 21.730 605 72 3,428 2,296 - 541 836 

. March 31, 1995 1,687 23,480 68 - 38 5.969 61 8 384 77 

March 30, 1996 2.355 29,445 3,211 - 408 5,026 2,285 465 fw 
April 1995 2,853 32,720 - 75 29 3,388 572 420 M) 

May 1995 804 35,640 305 - 136 5,707 1,274 403 85 

.June 1995 1,660 36,445 1,242 1 118 4,416 3.089 420 101 
I 

July 1995 1,769 36,895 2,003 1 321 4,628 3,452 429 74 

August 1995 1.218, 34,470 1,771 1 997 6,463 3,272 358 459 

September 1995 2,017 29,920 834 1 398 918 1,041 5,228 3,207 

October 1995 4,308 33.720 105 - 1,126 2,483 4,227 368 1,042 

November 1995 1,649 35,470 1,023 - 505 4,463 4,165 383 807 

December 1995 2,887 25,470 2,210 - 302 3,791 2,714 327 774 

January 1996 2,783 31,545 3,506 - 333 4,545 1,970 373 691 

February 1996 1,726 32,855 3,692 - 282 4,414 1,780 442 746 

March 1996 777 27,595 3,503 - 435 6,603 1,997 465 566 

April 1996 3,436 41,025 2,225 1 1,713 2,599 1,324 455 1,238 

# 

Week Ended. 

May 3, 1996 1,920 44,405 2,090 1 ' 1,988 2,199 1,262 531 1,159 

May 10, 1996 1,564 45,805 1,795 - 2,130 3,129 1,281 540 1,293 

May 17, 1996 1.504 47,245 1,410 2,548 2,995 1,348 521 1,194 

May 24, 1996 1,458 45,375 1.048 - 2,776 5,010 1,564 526 1,111 

May31, r 1996 1,198 43.550 679 - 2,926 4,691 1,877 49 1 1,018 

: The rate of discount is 4.60 per cent per annum. 
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NO 16 : GOVERNMENT OF INMA : AUCTIONS OF 911)AY TREASURY BILLS 
(Rupees In crores) 

Date of Date of Notified Bids Received B~ds Accepted Alloca- Subs- Cut-OH Implicit Amount OtIlstandlng 
Auction Issue Amount lion lo criplion price Yield at as on the Date of Issue 

Number Total Number Total Prlmary by RBI (per cent) Cut-olf 
Face Face Dealers price Outside with 
Value Value (per cent) RBI RBI 

1 2 3 4 5 6 7 8 9 10 11 12 13 

1995-96 
May 5 
May 12 
May 19 
May 26 
June 2 
June 9 
June 16 
June 23 
June 28 
July 7 
July 14 
July 21 
July 28 
August 4 
August 11 
August 18 
August 25 
Sept. 1 
Ssp!. 8 
Sepr. 15 
Sept. 22 
Sepl. 29 
Oct. 6 
Oct. 13 
Oct. 20 
Oct. 27 
Nov. 3 
Nov. 10 
Nov. 17 
Nov. 24 
Dec. 1 
Dec. 8 
Dec. 15 
Dec. 22 
Dec. 29 
January 5 
January 12 
January 19 
January 25 
Feb. 2 
Feb. 9 
Feb. 16 
Feb. 23 
March 1 
March 8 
March 15 
March 22 
March 29 
1996-97 
April 4 
April 12 
April 18 
April 26 
May 2 
May 10 
May 17 
May 24 
Mav 31 

May 6 
May 13 
May 20 
May 27 
June 3 
June 12 
June 17 
June 24 
June 29 
July 8 
July 15 
July 22 
July 29 
August 5 
August 12 
August 19 
August 26 
Sept. 2 
Sept. 9 
Sept. 16 
Sept. 23 
Sept. 30 
Oct 7 
Oct 14 
Oct. 21 
Oct. 28 
Nov. 4 
Nov. 11 
Nov. 18 
Nov. 25 
Dec. 2 
Dec. 9 
Dec. 16 
Dec. 23 
January 1 
January 6 
January 13 
January 20 
January 27 
Feb. 3 
Feb. 10 
Feb. 19 
Feb. 24 
March 2 @ 
March 9 Q 
March 16 @ 
March 23 @ 
March 30 Q 

April 6 @ 
April 13 @ 
April 20. @I 
April 27 @ 
May 4 43 
May 1 1  @ 
May 1 8 @  
May 25 @ 
June 1 @ 

Q : The f ~ u r e s  In respect 01 allocat~on to Primary Dealers are shown seperately from 1h1s issue onwards 



Mey 1996 RESERVE Bmm IM)UBuLLETrN 

(+In-) 
 ate of Date of Bids Received B i b  Acceped cutd  ~mplMkmwntW 

Issue ~uction Prks W a t  mr, 
Number Total Nurnbsr T W  (h Cutd onlheDae 

Face Face cent) pllos afWw 
Value Valw (Per cent) 

1 2 3 4 5 8 7 8 9 

May 

May 
June 

June 

July . 
July 
August 

August 

August 

September 

September 

' ktober 

October 

November 

November 

May 12 

May 26 
June 9 

June 23 

July 7 

July 21 

August 4 

August 18 

September 1 

September 15 

September 29 

October 13 

October 27 

November 10 

November 24 

December 6 December 8 9 27.00 3 9.00 88.50 12.9944 1811.50 

December 20 December 22 5 18.08 3 15.08 88.50 12.9944 1784.58 

January 3 January 5 8 34.20 8 34.20 88.44 13.0710 1758.78 

January 17 January 19 23 20 1.96 18 121.96 88.40 13.1222 1782.74 

January 31 February 2 22 143.00 11 80.00 88.40 13.1222 1818.74 

February 14 February 16 12 54.50 7 47.00 88.40 13.1222 1659.74 

February 28 March 1 3 9.00 2 7.00 88.40 13.1222 1858.74 

March 13 March 15 6 20.00 4 14.00 88.40 13.1222 1865.74 
March 27 March 29 5 21.00 3 13.00 88.40 13.1222 1874.74 

1996-97 
April 10 April 12 17 231.00 15 221.00 88.40 13.1222 2088.74 

April , 24 April 26 54 469.90 10 75.00 88.50 12.9944 2070.79 

May 8 May 10 37 337.93 12 91.30 88.54 12.9433 2061.08 

May 22 May 24 24 229.94 16 129.24 88.54 12.9433 2178.83 



S 320 RESERVE BANK OF INDIA BULLETIN &Y 1996 

No. 18 : GROUPWISE INDEX NUMBERS 
( I s e o s l  :: 

Industry Group Industry Weight 1992- 1993- 1994- 

General Index (Crude) 

Division 1 Mining and quarring 

Division 2-3 Manufacturing 

Division 4 Electricity 11.43 269.9 290.0 314.6 

20-21 Food Products 5.33 175.3 1 60.0 181.7 

22 Beverages, tobacco and tobacco products 1.57 113.7 137.8 133.6 

23 Cotton, Textiles 12.31 150.1 160.5 155.8 

25 Jute,hemp and mesta textiles 2.00 87.0 103.2 91.5 

26 Other textiles (including wearing 
apparel other than footwear) 

27 Wood & wood products,furniture & fixtures 0.45 190.5 199.3 203.0 

28 Paper & paper products & printing, 3.23 210.9 224.8 257.5 
publishing and allied industries 

29 LeatherJeather 81 fur products 
(except repair) 

30 Rubber, plastic, petroleum and 
coal products 

3 1 Chemicals & chemical products 12.51 276.9 297.9 327.5 
except products of petroleum and coal 

32 Non- metallic mineral products 3.00 209.0 218.5 233.8 

33 Basic metal and alloy industries 9.80 168.5 224.2 210.9 

34 Metal products and parts except machinery 2.29 124.6 126.5 148.9 
, and transport equipment 

35 Machinery, Machine tools and parts 
except electrical machinery 

36 Electrical machinery apparatus and 
appliances, etc. 

37 Transport equipment and parts 

38 Other manufacturing industries 

See 'Notes on Tables'. 



May 1996 RESERVE BANK OF INDIA BULLETIN 

1994 1995 1 808 
Sept. Oct. Nov. Dec. Jan Sept.(P) Oct.(P) Nov.(P) Dec.(P) Jan.(OE) 

7 8 9 10 11 12 13 14 15 16 

- 

QE : Qurck Estimate. Source . Central Statist~cal Organisation. 



RESERVE BANK OF INDIA BULLETIN May 19% 

- 
Sector General Mining 8 Manufact- Electricity 

Quarrying uring - 
Weight 100.00 11.46 77.1 1 1 1.43 

1 2 3 4 5 

Year 

1990-91 

1991-92 

1992-93 

1993 94 

1994.95 (P) 

January 1995 
April 1995 (p) 

M ~ Y  1995 (P) 
June 1995 (P) 

July 1995 (P) 
August 1995 (P) 
September 1995 (P) 

October 1995 (P) 

November 1995 (P) 

December 1995 (P) 

January 1996 (QE) 

QE : Quick Estimate. 

See 'Notes on Tables'. 

Source : Central Statistical Organisation 
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NO. 20 : NEW CAPITAL ISSUES BY NON-GOVERNMENT PUBLIC UMITEO COMPANlES 
f fRs.crore) 

security 8 Type of 1994-95 1995-96 March. 1995 (P) March1996 (P) 
issue (April-March)(P) (April-March) (P) 

No. of Amount No. of Amount No. of Amount No. of Amount 
lssues lssues lssues lssues 

1 2 3 4 5 6 7 8 9 

1 )  Equity Shares 
(a+b) 

a) Prospectus 

b) Rights 

2 )  Preference 
Shares (a+b) 

b) Rights 

3) Debentures (a+b) 

a) Prospectus 

b) Rights 

Of Which: 
I) Convertible ia+b) 

a) Prospectus 46 5,851.1 15 1,569.8 4 172.5 

b) Rights 

11) Non-Convertible 
(a+b) 

i) Prospectus 2 17.0 1 100.0 1 5.0 

ii) Rights 19 1,210.9 14 431.7 1 30 .O 1 71.2 

a) Prospectus 

b) Rights 351 6,740.7 267 5,842.5 41 808.6 28 722.5 

See 'Notes on Tables'. Source : Prospec!us/C~rculardAdverlisemen!s issued by Compan~es, replles given 
by Companrss to the Reserve Bank's Ouestionnaires. information rsceivsdl 
collected from Stock Exchanges. Press Reportslhandouts, etc. 
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NO. 21 : INDEX NUMBtiRS OF ORDINARY SHARE PRICES 

Yearbnonth BSE Sensitive Index BSE National Index NSE-50 Index 
(Base: 1978-798 100) (Base: 1983-8431 00) (Base: Nov 3,1995=1000) 

Average High Low Average High Low Average High Low 

1 2 3 4 5 6 7 8 B 10 

December 

January 

February 

March 

April 

May 

June 

July 

August 

September 

October 

November 

December 

January 

February 

March 

April 

Source : 1. Bombay Stock Exchange. 
2. National Stock Exchange. 
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Average of weeks ended Saturdaylweek 1990 1992- 1993- 1994 1995 
ended Saturday 91 93 94 95 

Jan Feb Mar Apr. May June 

1 2 3 4 5 6 7 8 9 10 11 

Government and 
aml-Government Securities 
Govenment of lndla 
State Governments 
semi-Government Institutions 
Industrial Securities 
Ordinary Shares 
~ l l  Industries 
Agrlculture and Allied Activlties' 

Tea Plantation 
Processlng and Manufacturing 
Foodstuff and Textiles 
Foodstuffs ' 

Sugar 
Tobacco 

Textiles ' 
Cotton Textiles 
Jute Textiles 
Silk.Woollen and Rayon Textiles 

Metals,Chemical and Products thereof 
Metals and Producta thereof 

Aluminium 
Automobiles & Auto ancillaries 
ElectricallElectronic Machinery 
Other Machinery 
Foundries and Engineering Workshops 

Chernlcals and Product8 thereof ' 
Chemical Fertilizers 
Dyes & Dye-stuffs 
Man-made fibres 
Other Basic lndustr~al Chemicals 
Medicines 8 Pharmaceuticals 

Other pr&.rsing and Manufacturing 
Cement 
Rubber and Rubber Products 
Paper and Paper Products 

Other Industries ' 
Electricity Generation and Supply 
Trading 
Shipping 
Hotels 
Finance and Investment 

: Includes the sub-group othersfmisceHaneous. 





May 1996 . RESERVE BANK OF INDIA BULLETIN 

W.23 : INDEX NUMBERS OF SECURITY PRICES-REQIONAL 
(1980-81 = 100) 

Mumbai Calcutta Madras Ahmedabad Oelhi 

Average of weeks Giovt.8 Ordlnary Govt.& Ordinary (3ovt.b Ordinary Ordinary Ordinary 
ended Saturday1 Semi-Govt. Shares Semi-Govt. Shares Seml-Govt. Shares Shares Shares 
week ended Saturday S~~urit ieS Securltles Securities 

1990-91 

1992-93 

1993-94 

1994-95 

January 1995 

February 1995 

March 1995 

~ p r i l  1995 

May 1995 

june 1995 

July 1995 

August 1995 

September 1995 

October 1995 

November 1995 

December 1995 

January 1996 

Jan. 06, 1996 

Jan. 13, 1996 

Jan. 20, 1996 

Jan. 27, 1996 . 



RESERVE BANK OF INDIA BULLETPI &Y 1996 

N624 : GROSS YIELDS ON GOVERNMENT AND INDUSTRIAL SECURITIES- ALL-INDIA 

(Per cent Per annum) 

1994 1995 

Average of 
MonthsIMonth 

1990-91 1992-93 1993-94 1994-95 - 
Sept. Oct. Nov. Aug. Sept. Oct. Nov, 

-- 

1 2 3 4 5 6 7 8 9 10 11 12 

Government of India 

Socurltles 

Redemption Yield 12.30 13.23 13.53 15.39 15.38 15.82 15.92 15.02 15.21 15.44 15.95 

Running Yield 8.92 9.03 9.10 9.27 9.26 9.26 9.26 9.69 9.69 9.69 9.72 

State Government 

Securltles 

Redemption Yleld 8 65 11.58 11.42 9.64 9.61 9.83 9.44 9.96 10.00 10.04 10.09 

Runnlng Yield 7.32 7.88 8 39 9 04 9 02 9 02 8.81 9.08 9.08 9.08 9 08 

Industrial Securltles 

Ordlnary Shares 
All  Industries 

Agriculture and Allled 

Activlties* 

Tea Plantations 

Procerslng and Manufacturing 

Foodstuffs and Textlles 

Foodstuffs' 

Sugar 

Tobacco 

Textlles' 

Cotton Textiles 

Jute Textiles 

Sllk, Woollen 8 Rayon 

Textiles 

Metals, Chemicals and 

Products thereof 2.70 1.70 2.34 1.82 1.65 1.62 1.64 2.98 2.99 3.06 3.46 

Metals and Products thereof 2.38 1.50 1.60 1.38 1.32 1.32 1.33 2.04 1.86 1.85 1.98 

Aluminium 1.25 0.85 0.91 0.71 0.60 0.63 0.68 0.85 0.86 0.85 0.94 

Automobiles and Auto 

ancillar~es 2.42 1.35 1.41 1.11 1.08 1.04 1.02 1.86 1.45 1.42 1.49 

Electrical/Electronic 

Machinery 2.28 1.70 1.81 1.32 1.05 1.03 1.05 2.17 2.20 2.21 2 . h  

Other Machinery 263 1.38 1.67 1.73 1.83 1.85 1.88 2.78 2.38 2.36 2.51 

Foundries and Engineering 

Workshops 2.46 2.17 2.06 2.11 2.47 2.37 2.51 1.46 1.41 1.50 1.70 



May 199C( RESERVE BANK OF INDIA BULLET?N 

YIELDS ON 

(Per cent per annum) 

1994 1995 

~veraoe of 1990-91 1992-93 1993-94 1994-95 
~onthslM0nth Sept. Oct. Nov. AUQ. Se~t .  Oct. NOV. 

- 
1 2 3 4 5 6 7 8 9 10 11 12 

Chernicrlr a d  Products 

thereof 3.08 2.03 3.23 2.34 2.04 1.90 2.00 4.10 4.35 4.51 5.23 

Chemical fertilisers 2.77 1.62 1.69 1.23 1.02 1.03 1.09 2.52 2.85 2.87 3.08 

Dyes and Dyestuffs 6.18 2.17 1.77 1.78 1.81 1.90 1.97 2.54 3.14 3.19 3.56 

Man-made Fibres 3.92 178 2.08 2.13 2.16 2.32 2.22 285 2.97 2.98 3.11 

Other Basic Industrial 

Chemicals 3.10 2.15 2.48 1.93 1.39 1.40 1.46 5.44 5.63 6.18 6.81 

Medicines and 

Pharmaceuticals 

Ohter Processing and 

Manufacturing ' 

Cemerlt 

4 Rubber and Rubber 

Products 

Paper and Paper 

Products 

Other Industries 

Electricity Generation 

and Supply 

Trading 

Shipping 

Hotels 

Financial and 

Investment 

. !ncludes the sub-group Others/Miscellaneous 
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Na. 25 : GROSS YIELDS ON INDUSTRIAL SECURITIES AND THEIR INDEX NUMBERS * 
ALL INDIA AND REGIONAL 

Industrial Securities - Ordinary Shares 
Average of 
Months/Month Yields Index Numbers of Yields 

(Per cent per anum) (198081 = 100) 

All Mum- Cal- Mad- Ahme- Delhi All Mum- Cal- Mad- Ahme- Delhl 
India bai cutta ras dabad India bai cutta ras dabad 

1992-93 

1993-94 

1994-95 

Sept. 1994 

Oct. 1994 

Nov. 1994 

August 1995 

Sept. 1995 

Oct. 1995 

Nov. 7995 
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NO. 26 : BULLION PRICES (SPOW - U M B A I  

(R8.1 
AS on the last Standard Gold (per 10 grams) Sllver (per Kilogram) 
rriday 1 Friday (1 

Opening Closing Opening Closing 

March 1995 

April 1995 

June 1995 

July 1995 

August 1995 

September 1995 488 1 4895 7405 7427 

October 1995 

November 1995 

December 1995 

January 1996 

February 1996 

March 1996 

April 1996 

Week Ended 

May 3, 1996 5344 5360 7468 7484 

May lo,, 1996 

May17, 1996 

May31, 1996 5253 5227 7525 7472 

Source : Bombay Bullion Asroclatlon Ltd. 

See 'Notes on Tables'. 



RESERVE BANK OF INDIA BL'LLETIN May 1996 

NO. n : CONSUMER PRICE INDEX NUMBERS FOR INDUSTRIAL WORKERS - 
ALL INDIA AND SELECTED CENTRES ( Base 1982=100) 

See 'Notes on Tables'. 

- 
1995 1996 

1990-91 1993-94 1994-95 Mar. Oct. Nov. Dec. Jan. Feb. Mar, 

3 4 5 6 7 8 9 10 11 12 

193 258 284 293 319 321 317 31 5 316 31 9 

196 257 285 29 1 315 317 313 31 1 31 2 314 

176 249 283 299 320 322 321 333 334 335 

189 243 266 271 30 1 304 299 292 290 295 

183 253 280 295 312 314 313 314 314 31 5 

198 268 300 302 334 334 331 326 324 33 1 

196 273 296 30 1 325 325 322 332 334 336 

20 1 279 314 327 348 352 346 346 349 352 , 

203 263 286 292 333 344 334 322 314 321 

189 255 277 280 304 309 307 303 299 299 

178 251 280 295 310 31 4 31 3 309 310 319 

201 278 306 313 343 340 332 327 327 332 

187 250 275 282 314 3r12 304 304 307 312 

195 258 287 296 327 332 329 325 326 328 

Centre 

1 

All lndia(2) 

Ahmedabad 

Alwaye 

Asansol 

Bangalore 

Bhavnagar 

Bhopal 

Mumbai 

Calcutta 

Chandigarh 

Coimbatore 

Delhi 

Faridabad 

Guwahati 

Link- 
ing 

Factor 
(1) 

2 

4.93 

4.78 

5.19 

4.77 

5.66 

4.99 

5.46 

5.12 

4.74 

5.35 

4.97 



May 1996 RESERVE BANK OF INDIA B W T M  

NO. 27 : CONSUMER PRICE INDEX NUWERS FOR INDUSTRIAL WORKERS - 
ALL INDIA AND SELECTED CENTRES (19824 00) (Con&) 

Howrah 

Centre 

Hyderabad 

Jarnshedpur 

Link- 
i ng 

Factor 
(1) 

Ludhiana 

1995 1998 

1990-91 1993-94 1994-95 Mar. Oct. Nov. Dec. Jan. Feb. Mar. 

Madras 

Madurai 

Monghyr 

Mundakayam 253 287 300 321 327 332 334 341 341 

Nagpur 

Rourkela 
t 

Saharanpur 

Solapur 

Srinagar 5.47 1 84 254 281 296 312 311 309 308 308 308 

Source: Labour Bureau,Ministry of Labour,Govsrnment of lndh 



RESERVE BANK OF INDIA BULLETIN May 1% 

NO. 28 : CONSUMER PRICE INDEX NUMBERS FOR URBAN NON-MANUAL EMPLOYEES- 
ALL INDIA AND SELECTED CENTRES (198e85=100) 

Centre 
1994 - 1995 

1990-91 1993-94 1994-95 Sept. April. May. June. July. Aug. Sept. 

All lndla(1) 

Mumbai 

Delhl-New Delh~ 

Calcutta 

Madras 

Hyderabad-Secunderabad 

Bangalore 

Lucknow 

Ahmedabad 

Jaipur 

Patna 

Srinagar 

Trivandrum 

Cuttack-Bhubaneshwar 

Bhopal 

Chandigarh 

Shillong 

Shimla 

Jammu 

Amritsar 

Kazhikode 

Kanpur 165 215 230 235 242 243 248 255 255 256 

lndore 170 228 248 255 257 254 259 269 273 272 

Pune 162 213 229 229 240 243 246 250 251 253 

Jabalpur 164 214 231 234 238 241 242 246 249 250 

Jodhpur 168 215 235 239 243 246 246 250 254 256 

Source : Centrai Statistical Organisation 

See 'Notes on Tables' 



May 1996 RESERVE BANK OF INDIA BULLETIN 3 335 

No. 29 : COWSUMER PRICE INDEX NWBERS FOR AGRICULTURAL LABOURERS 
(Juty 1980 -June 1961 a 100) 

State 
1994 1990-91 1993-94 1994-95 - 1995 
Oct. May June July Auq. Sept. Oe4. 

1 2 3 4 5 6 7 8 9 10 11 

Andhra Pradesh 657 951 1062 1043 1096 1107 1172 1185 1186 1176 

Gujarat 742 1046 1184 1152 1239 1256 1290 1316 1324 1332 

Jammu & Kashrnir 843 1175 1268 1274 1273 1309 1312 1353 1376 1385 

Karnataka 807 1105 1281 1199 1356 1378 1447 1482 1505 1483 

Kerala 939 1316 1464 1404 1519 1516 1567 1569 1532 1574 

Madhya Pradesh 862 1174 1346 1322 1364 1373 1423 1437 1323 1414 

Maharashtra 801 1067 1330 1242 1456 1483 1568 1573 1601 1581 

Orissa 830 1149 1298 1308 1329 1387 1460 !465 1466 1475 

Rajasthan 
t 

Tamil Nadlr 

Uttar Pradesh 960 131 1 1447 1460 1453 1488 1565 1558 1543 1536 

West Bengal 842 1107 1189 1195 1214 1233 1284 1326 1345 1380 

Source Labour Bureau, Min~stry 01 Labour Government of India 



RESERVE BANK OF INDIA BULLETIN 

NO. 30 : INDEX NUMBERS OF WHOLESALE PRICES IN INMA-BY GROUPS AND 
SUB-GROUPS (AVERAGES) 

(1 981 -824 00) 

1990-91 1993-94 1994-95 1995 1996 - 
Average of months1 Weight (April-March) Mar. Oct. Nov. Dec. Jan. Feb.(P) h4ar.p) 
Average of weeks 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

ALL COMMODITIES 100.000 182.7 247.8 274.7 284.9 297.9 299.4 297.7 297.4 297.6 298.7 

1. Primary Articles 32.295 184.9 250.9 283.2 292.3 306.8 310.2 305.0 303.0 304.4 307.3 

(A) Food Articles 17.386 200.6 284.4 312.7 314.6 338.8 344.4 335.8 331.6 335.6 342.5 

a. Foodgrains 
(Cereals + Pulses) 7.917 179.2 260.7 293.2 303.8 311.2 314.6 315.8 314.1 313.9 320.9 

a l .  Cereals 

a2. Pulses 

Fruits & Vegetables 

b l .  Vegetables 

b2. Fruits 

Milk 

Eggs,flsh & meat 

Condiments & spices 

Other food articles 

Non-Food Articles 

Fibres 

Oil seeds 

Other non-food articles 

Mlneralr 

Metallic Minerals 

Other minerals 

Petroleum crude 
& natural gas 

See 'Notes on Tables'. 



May 1996 RESERVE BANK OF lNDlA BULLETIN 

Na 30 : INDEX NUMBERS OF WHOLESALE PRICES IN INMAIY GROUPS AND 
SUB-QROUPS (AVERAGES) (ConM.) 

(1981-82400) 

1990-91 I 993-94 i994-95 1995 1996 

Average of months1 We~ght ( April-March) Mar. Oct. Nov. Dec. Jan. Feb.(P) Mar.(P) 
Average of weeks 

11. Fuel, Power, Light 
& Lubrlcantr 10.663 175.8 262.4 280.4 284.7 284.3 284.4 284.4 284.4 284.4 281.7 

I 

a Coal mining 1.256 232.6 346.4 3640 367.8 367.8 368.2 368.6 368.6 368.6 3686 

t~ Mineral oils 6.666 154 7 223.6 235.0 235.3 234.7 234.7 234.7 234 7 234.7 235.2 

C. Electricity 2.741 200.9 318.3 352.6 366.8 366.8 366.8 366.8 366.8 366.8 366.8 

111. ManufacturedProducts 57.042 182.8 243.2 268.8 280.6 295.5 296.0 296.0 296.6 296.3 296.4 

(A) Food Products 10.143 181.7 246.7 270.5 271.9 285.4 282.7 280.8 ' 279.6 276.6 274.1 

a. Dairy products 0.642 191.5 253.6 290.6 311.3 329.2 328.2 324.5 323.7 324.7 324.9 

II Cann~ng & preserving of 
fririts & vegetables 0.068 169.3 254.8 261.9 263.9 280.4 280.4 280.4 280.4 2833 283.3 

c.  Canning & preserving & . processing of fish 0.126 171.4 256.4 244.5 244.5 244.5 244.5 244.5 244.5 244.5 244.5 
d Grain mill products 1.530 184.5 251.2 266.5 281.3 283.9 279.9 286.0 288.0 292.0 290.9 

e Bakery products 0.242 165.0 240.1 253.2 256.3 279.5 279.3 279.3 279.6 276.8 277.6 

g Manufacture of 
common salt 0.035 166.0 236.7 245.1 258.4 472.5 499.1 508.7 522.8 534.5 544.3 

h. Cocoa, chocolate & 
sugar confectionery 0.088 155.9 186.2 212.6 222.5 2377 237.7 237.7 237.7 237.5 238.4 

I Edible oils 2.445 223.3 254.3 279.9 299.0 307.7 304.9 302.8 3017 298.2 297.3 

I Oil cakes 0.432 188.2 258.1 298.4 302.1 3181 321.6 325.6 321.7 319.4 315.4 

I. Other food products 
n.e.c. 0.240 169.2 224.4 249.3 261.3 270.1 269.6 271.1 271.4 271.5 272.5 

(8) Beverages, Tobacco 81 
Tobacco Products 2.149 242.1 306.6 342.1 357.0 375.3 376.0 376.4 376.3 376.4 376.4 

a. Wine Industries 0.099 161.7 190.0 328.9 367.2 329.7 329.7 329.7 329.2 329.8 329.8 

b. blah liquor 0.059 184.9 220.1 239.7 274.0 292.0 292.0 292.0 292.0 292.0 292.0 

c. Soft drinks & 
carbonated water 

d. Manufacture of bidi, 
cigarettes, tobacco & 
zarda 1.925 248.8 313.5 344.2 358.1 379.7 380.2 380.4 380.4 380.4 380.4 



RESERVE BANK OF INDIA BULLETM 

NO. 30 : INDEX NUMBERS O f  WHOLESALE PRICES IN INDIA-BY GROUPS AND 
SUB-GROUPS (AVERAGES) (Contd.) 

(1 981 g2=100) 

- 
1990-91 1993-94 1994-95 1995 1996 

Average of months/ Weight (April-March) Mar. Oct. Nov. Dec. Jan. Feb.(P) Mar.(P) 
Average of weeks 

Textiles 

Cotton textiles 

a l .  Cotton yarn 

a2. Cotton cloth 
(Mills) 

a3. Cotton cloth 
! Powerloom) 

a4. Cotton cloth 
(Handloom) 

a5. Khad~ cloth 

Man mado textlles 

Woolen text~les 

Jute,hemp & mesta 
textiles 

Manufactlrriny of 
textiles r1.e.c. 

Wood & Wood 
Products 

Paper & Paper 
Products 

Paper & pulp 

Manufacture of board 

Prtnt~ng & p~~Sl~shl f ig  01 
newspapers etc. 

Leather & Leather 
Products 



May 1996 RESERVE RANK OF NDIA BULLETIN 

No. 30 : INDEX NUMBERS OF WHOLESALE PRICES IN INDIA-BY GROUPS AN0 
SUB-GROUPS (AVERAGES) (Contd.) 

(1981-82=1[)(1) 

1990-91 1993-94 1994.95 1995 1996 

Average of months1 Weight (April:March) Mar. Oct. Nov Dec. Jan Feb.(P) Mar.(P) 
4verage of weeks 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 1 1  12 

Rubber & Plastic 
, Products 1.592 164.9 189.9 200.6 218.9 240.0 240.1 240.1 240.1 240.1 240.1 

a Tyros & tubes 0.766 153.3 183.6 189.8 208.8 238.5 238 5 238.5 238 6 738.6 238.6 

al. Tyres 0.697 151.3 180.3 185.4 205.4 235 6 235.6 235.6 235.6 235.6 235 6 

a2. Tubes 0.069 173.3 217.2 234.0 243.7 2677 2677 2677 2690 269.0 2690 

n Plastic products 0.442 187.2 194.2 194.6 196 1 212.0 212.0 212.0 212.0 212.0 212.0 

( Other rubber & 
plastic products 0.384 162.4 197.6 228.9 265 5 275 5 275.8 275.8 275 5 275.5 275.5 

(t!: Chemicals & Chemical 
Products 7.355 147.9 207.8 232.6 243.4 248.7 250.0 251.4 252.9 251.6 254.2 

. .: Bas~c heavy inorganic 
chem~cals 0.764 185 1 268 3 314.3 351 7 343 6 347 8 351 0 361 8 354.7 3756 

? Bas~c heavy organic 
chemicals 0.452 111.8 128.5 150.2 167.2 146.7 146 7 151.8 151.0 152.1 152.2 

c Fert~lizers & pest~cides 1.950 105.2 185.3 209.0 215 7 217.2 218.0 218.6 218.6 218.5 218.9 

cl Fertilizers 1.748 99 1 181.8 195.6 202.2 210.7 21 1 7 212.3 212.3 212.2 212.4 

i t  Pants, varn~shes & 
lacquer 0 240 204 9 306 5 308 5 311 U 323 0 323 0 ,323 0 323 0 324 9 327 0 

e Dyestuff & ~ n d ~ y o  0336 1611 2220 2308 2433 2571 2571 2571 2563  2571 2575 

1 Orugs XI medicines 1065 1496 1866 2206 2246 2389 2389 2389 2393 2389 240.4 

L Perfumes, cosmetics. 
toiletaries etc. 1.215 161.6 216.1 239.8 247.6: 260.7 2643 266.2 266.8 266.0 264.5 

gl Soaps B 
detergents 0.880 160.5 202.5 227.8 237.8 250.9 254.6 257.3 258.1 257.5 255.4 

92. 0the;s 0.335 164.5 251.6 271.4 273.2 286.6 289.7 289.4 289.5 288.4 288.4 

I. Matches, explosives, 
inedible oils etc. 0.856 176.3 223.9 236.9 243.5 2510 253.1 254.6 255.6 253.5 254.5 



RESERVE RANK OF INDIA BULLETTN 

No. 30 : INDEX NUMBERS OF Wh3LESALE PRICES IN MDIA-BY GROUPS AND 
SUB-GROUPS (AVERAGES) (Contd.) 

(1 981-82=100) 

- 
1990-91 1993-94 1994-95 1995 1996 - 

Average ot months1 Weight ( April-March) Mar Oct. Nov. Dec Jan. Feb.(P) Mar.(P) 
Average of weeks 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 1 1  12 

Non-Metallic Mineral 
Products 2.477 

Structural clay products 0.695 

Glass. earthenware, 
chinaware & 
their products 0.296 

Cemenl,lime & plaster 0.916 

c l  Cement 0 860 

c2. Lime 0.056 

Mica products 0.041 

CementSlate & graphite 
products 0.529 

Basic Metals. Alloys 
8 Metal Products 7.632 

Basic metals & alloys 4.784 

at. Iron & steel 2.441 

a2. Foundries for 
casting & forging 
& structurals 1.333 

a3. Pipes,wire drawings 

& others 0.814 

a4. Ferro alloys 0.196 

Non-ferrous metals 1.025 

bl. Aluminium 0.454 

b2. Other non-ferrous 
metals 0.571 

Metal products 1.823 



May 19g6 RESERVE RANK OF INDIA BULLETIN 

Na. 30 : INOW NUMBERS OF WHOLESALE PRICES IN INDIA-BY GROUPS AND 
SUB-GROUPS (AVERAGES) (ConcM. ) 

(1981gP100) 

-C 

1 990-91 1993-94 1994-95 1995 1996 

Average of months1 Weight (April-March) Mar. Oct. Nov. Dec. Jan.Feb.(P)Mar.lPI 
Average of weeks 

. . . , 

ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

Machinery & Machine 
.i Tools 6.268 180.2 237.9 262.8 275.5 283.4 284.1 285.0. 2859 286.4 2867 

a Non-electrical 
machinery & parts 3.277 190.0 246.8 265.7 272.6 284.0 285.0 2856 286.2 285.6 286.2 

a l .  Heavy machinery 
& parts 1.393 189.9 256.2 288.6 300.7 312.8 3140 314.6 3151 3148 315.0 

a2. Industrial machinery 
forfood&textiles 0713 159.2 204.6 211.9 210.8 216.9 217.5 219.3 ? I93  219.3 219.3 

a3. Fridge, office 
equipment & non- 
elect. machinery 1.171 208.8 261.4 271.3 276.9 291.5 291 5 291.6: 292.4 291.3 292.6 . 

b Electrical machinery 2.991 169.4 228.2 2597 278.6 282.5 283.1 284.3 285.6 287.2 287.3 

b l  Electr~cal industrial 
machinery 1.147 170.4 242.4 291.1 3027 306.5 307.1 3081 310.5 3129 3129 

b2. Industrial wires & 
cables 0.728 195.7 268.2 308.6 363.9 371.5 372.3 372.4 372.4 374.6 374.6 

b3. Dry & wet 
batteries/cells 0.231 177.0 220.5 228.6 235.4 237.4 240.2 249.2 252.0 255.0 255.0 

b4 Electrical apparatus, 
appliances&parts 0.424 144.4 186.0 193.1 194.7 197.6 197.8 198.3 199.0 198.4 199.2 

b5. Radlo & T.V. sets 0.461 144.4 172.2 181.2 183.0 182.9 183.1 182.9 183.1 183.2 183.2 

(LJ  Transport Equipment & 
Parts 2.705 181.3 223.8 238.5 245.5 255.1 2573 259.9 259.9 259.9 259.9 

a Locomotives, railways 
wagorls & parts 0.274 216.5 293.5 300.9 303.6 310.9 310.9 310.9 310.9 310.9 310.9 

b. Motor vehicles,scooters 
bicycles & parts 2.431 177.4 216.0 231.4 238 9 248.8 251.3 254.1 254.2 254.2 254.2 

IM) Other Misc. 
Manufacturing 
Industries 

Source : Office of the Econom~c Adviser. Minlstry of Industry,Government of India 



RESERVE BANK OF iNDIA BULLETIN 

No. 31 : INDEX NUMBERS OF WHOLESALE PRICES IN INMA - BY GROUPS AND 
SUB-GROUPS (Month-endlyerrr-end data) 

Last week Wc~ght (April-March) May Dec. Jan. Feb. March. April(P) tvlayK 
of monthlyear 
ended ~aturday 

A 

1 2 3 4 5 6 7 8 9 10 1 1  12 

ALL COMMODITIES 100.000 191.8 285.2 299.5 292.2 296.8 297.5 298.4 299.5 302.5 304.3 

1. Primary Articles 32.295 195.5 292.0 307.9 302.7 302.0 302.9 306.3 307.9 312.1 316.5. 

(A) Food Articles 17.386 210.8 313.9 344.7 335.6 331.8 332.1 339.4 344.7 349.0 357.2 

a. Foodgrains 

(Cereals + Pulses) 7.917 196.1 303.9 323.4 308.8 315.6 313.0 315.0 323.4 325.9 328.7 

al. Cereals 6.824 190.4 293.9 306.6 294.8 301.9 300.2 301.7 306.6 307.9 309.3 

a2. Pulses 1.093 231.6 366.6 428.3 396.0 401.0 393.1 398.2 428.3 438.1 450.1 

b. Fruits & Vegetables 4.089 205.3 270.8 352.4 341.3 300.8 304.4 327.0 352.4 364.0 375.0 

bl. Vegetables 1.291 195.7 277.2 340.8 387.7 320.8 289.5 297.1 340.8 402.0 4300 

b2. Fruits 2.798 209.7 267.8 357.7 319.9 291.5 311.3 340.8 357.7 346.4 349.6 

(1 Eggs.fish & meal 1.783 200.4 387.2 378.9 378.0 390.9 397.4 395.9 378.9 378.2 383.6 

f Other food art~cles 0.689 264.6 367.5 375.8 451.3 410.6 393.0 411.8 375.8 376.9 437.5 

a. Fibres 1.791 201.5 412.9 339.6 381.7 354.8 373.5 351.8 339.6 338.8 3417 

b Oil seeds 3.861 211.8 284.5 269.8 287.3 286.7 280.0 275.2 269.8 286.5 287.2 

(C) Minerals 4.828 109.0 147.0 155.3 151.4 154.6 155.1 155.1 155.3 155.3 155.3 

a. Metallic Mlnerals 0.231 164.8 329.1 427.4 353.8 417.3 427.4 427.4 427.4 427.3 427.3 

b. Other minerals 0.323 194.3 239.2 293.3 287.6 289.e 289.8 289.5 293.3 293.4 293.2 

c. Petroleum crude 
8 natural gas 4.274 99.5 130.2 130.2 130.2 130.2 130.2 130.2 130.2 130.2 130 2 

II. Fuel, Power, Light 
Lubricants 10.663 188.6 284.7 295.1 284.3 284.4 284.4 286.1 295.1 295.1 295.1' 

a. Coal mining 1.256 232.7 367.8 368.6 367.8 368.6 368.6 368.6 368.6 368.6 368.6 

b. Minerai oils 6.666 170.1 235.3 237.4 234.6 234.7 234.7 237.4 237.4 237.4 237.4 

c. Electricity 2.741 213.4 366.8 401.9 366.8 366.8 366.8 366.8 401.9 401.9 401.9 

See 'Notes on Tables' 



RESERVE BANK OF MDlA BULLETIN 

No. 31 : INOEX NUMBERS OF WHOLESALE PRICES IN lNDlA -BY GROUPS AND 
SUB-GROUPS (Monthand/yemr-end data) (Con#.) 

. . . .--- 
~ast  week Weight ( Apr~l-March) May Dec. Jan. Feb. March April(P) May(P) 
of month/year 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

Manufactured Products57.042 

Food Products 10.143 

Dairy products 0.642 

Canning & preserving of 
fruits & vegetables 0.068 

Canning B preserving & 
processing of fish 0.1 26 

Grain mill products 1.530 

Bakery products 0.242 

Sugar, khandsari & gur 4.059 

Manufacture of 
common salt 0.035 

Cocoa, chocolate & 
sugar confectionery 0.088 

Edible oils 2.445 

Oil cakes 0.432 

Tea & coffee processing 0.236 

Other food products 
n.e.c. 0.240 

Beverages, Tobacco 8 
Tobacco Products 2.149 

Wine Industries 0.099 

Malt (iquor 0.059 

Soft drinks & 
carbonated water 0.066 

Manufacture of bidi, 
cigarettes, tobacco & 1.925 
zarda 



RESERVE BANK OF INDIA BULLETIN 

NO. 31 : INDEX NUMBERS OF WHOLESALE PRICES IN INDIA - BY GROUPS AND 
SUB-GROUPS (Month-endlyear-end data) (Contd.) 

(1 981 -82~100) 

Last week 
of monthlyear 
ended Saturday 

- - -- - --- - - 
1990-91 1994-95 1995-96 1995 1996 

Weight ( April-March) May Dec Jan. Feb. March. April(P) May(P\ 

Textlles 

Cotton textiles 

a l .  Cotton yarn 

a2 Cotton cloth 

(Mills) 

a3. Cotton cloth 

(Powerloom) 

a4 Cotton cloth 

(Handloom) 

a5. Khadi cloth 

Man made textiles 

Woolen textiles 

Jute,hemp & mesta 
textiles 

Manufactuting of 
textiles n.e.c. 

Wood & Wood 
Products 

Paper 81 Paper 
Products 

Paper & pulp 

Manufacture of board 

Printing & publishing of 
newspapers etc. 

Leather & Leather 
Products 



RESERVE BANK OF INDIA BULLfiJN 

No. 31 : INMX NUMBERS Of WHOLESALE PRICES MU INMA - BY QFIOUPS AND 
SU8-GROUPS (MoMhWymrand data) (ConM.) 

(lsel4?2=100) 
CL 

1990-91 1994-95 1995-96 1995 19% 

~ast  week Weight ( April-March) May Dec. Jan. Feb. March. Aprll(P) May(P) 
of monthlyear 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 1 1  12 

(G) RUWW 6 Plastic 
Product6 1.592 165.6 222.7 240.4 225.9 240.1 240.1 240.4 240.4 240.4 240.4 

' a. Tyres 8 tubes 0.786 153.7 215.9 239.1 221.1 238.5 238.6 239.1 239.1 239.1 239.1 

a1 . Tyres 0.697 151.3 213.2 236.0 216.4 235.6 235.6 236.0 236.0 236.0 236.0 

a2. Tubes 0.069 177.5 243.7 270.2 268.2 267.7 269.0 270.2 270.2 270.2 270.2 

b. Plastic products 0.442 188.3 196.1 212.0 200.8 212.0 212.0 212.0 212.0 212.0 212.0 

C .  Other rubber & 
plastic products 0.384 163.3 267.0 275.5 264.5 275.8 275.5 275.5 275.5 275.5 275.5 

(H) Chemicals & Chemlcal 
P1'0d~Ctr 7.355 154.0 243.7 256.1 247.3 251.5 253.8 257.3 256.1 256.9 267.1 

a. Basic heavy inorganic 
chemicals 0.764 203.0 353.6 392.9 337.0 351.9 369.8 391.5 392.9 393.9 394.9 

b. Basic heavy organic 
chemicals 0.452 114.7 167.2 152.4 160.7 151.8 150.7 159.3 152.4 140.7 140.7 

c l  . Fertilizers 1.748 99.1 202.2 212.5 209.4 212.2 212.4 212.5 212.5 212.5 212.5 

c2. Pesticides 0.202 180.5 332.7 281.6 332.7 273.2 273.2 281.6 281.6 281.6 281.8 

d. Paints, varnishes & 
lacquer 0.240 215.3 306.2 326.9 314.2 323.0 323.0 326.9 328.9 326.9 326.8 

e. Dyestuff & indigo 0.336 165.5 244.4 259.6 257.1 257.1 256.8 259.6 259.6 259.8 259.6 

1. Drugs 81 medicines 1.065 153.1 226.0 242.2 230.0 238.9 240.6 242.3 242.2 242.2 242.2 

g. Perfumes, cosmetics, 
toiletaries etc. 1.215 186.8 248.0 263.4 299.2 266.2 266.8 267.6 263.4 268.8 272.8 

gl. Soaps & 
detergents 

g2. Others 0.335 171.6 273.2 289.4 388.3 289.5 289.5 288.8 289.4 288.7 288.7 

h. Turpentine,synthetlc resins 
- and plastic materials 0.477 180.4 253.5 267.1 270.6 264.7 288.7 266.2 267.1 267.0 268.3 

i. Matches, explosives. .. . 
inedible oils etc. 0.856 183.7 242.1 251.2 239.0 255.2 254.9 253.5 251.2 255.6 250.3 



RESERVE BANK OF INDU BULLETIN 

Na31 :INM)(WUYBUISOFWHOLESALEPR#=ESWlWDU-BVOROUPSAND - (-4 -1 ( M s . )  

(1ssl-crplOO) 
1990-91 1994-95 1995.96 1 995 1996 

Laatweek W-ht (April-March) May Dec. Jan. h b .  March. April(P) MaY(pT 

Non-MetrHk MCnerd - 2.477 

Structural day products 0.695 

Glass. earthenware. 
chlnaware & 
their products 0.296 

Cement,lime & plester 0.916 

c l .  Cement 0.860 

c2. Llrne 0.056 

~ p r o d u c l s  0.041 

Cement.SLate & graphite 
w s  0.529 

Bask Nael8, Alloys 
hul.1.rPradUm 7.632 

Bask metals & alloys 4.784 

al.  kon & st& 2.441 

82. Found;~for 
casting & forging 
kt strvcturals 1.333 

a3. P*,wire drawings 
& others 0.8 14 

. FerroaHoys 0.196 

Non-ferrous metals 1.025 

bl. Aknninium 0.454 

w. OIhernon- tms 
metak 0.571 

*Ell products 1 .a23 
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NO. 31 : INDEX NUMBERS OF WHOLESALE PMCES M INDIA - BY GROUPS AND 
SUBGROUPS (Month-endlyear-ond data1 lconcld..) . , 

(1981-82;100) 
1990-91 1994-95 1995-96 1995 1996 

~ a s t  week Weight (April-March) May Dec. Jan. Feb. March. Aprll(P) May(P) 
of monthlyear 
ended Saturday 

1 2 3 4 5 6 7 8 9 10 11 12 

(K) MachineryLMachine 6.268 188.8 275.6 287.8 279.5 2m.2 286.6 286.5 287.6 288.0 269.1 
Tools 

a. Non-electrical 
machinery & parts 3.277 199.8 272.7 287.2 279.8 285.6 286.6 286.8 287.2 288.6 289.1 

a1 . Heavy machinery 
& parts 1.393 200.8 300.8 316.3 307.5 314.6 315.3 315.4 316.3 318.5 319.3 

a2. Industrial machinery 
forfood&texti les 0.713 171.2 210.8 219.3 216.9 219.3 219.3 219.3 219.3 220.2 220.2 

a3. Fridge, office 
equipment & non- 
elecl.machinery 1.171 215.9 277.0 294.0 285.2 291.5 293.4 294.0 294.0 294.7 295.2 

b. Electricalmachinery 2.991 176.7 278.8 288.0 279.1 284.7 286.6 286.2 288.0 287.4 280.2 

b l .  Electrical industrial 
machinery 1.147 174.5 305.3 316.2 306.5 308.1 312.9 312.2 316.2 313.0 317.0 

b2. Industrial wires & 
cables 0.728 204.9 360.4 371.1 360.4 372.4 372.4 371.1 371.1 372.5 372.5 

b3. Dry & wet 
batteriesfcells 0.231 195.3 236.2 256.9 234.2 252.0 252.0 253.2 256.9 259.5 282.0 

b4. Electrical apparatus. 
appliances & parts 0.424 151.4 194.7 200.0 194.4 199.0 199.0 200.0 200.0 200.9 200.9 

b5. Radio & T.V. sets 0.461 151.7 183.0 183.2 183.0 182.9 183.3 183.2 183.2 183.1 183.1 

(L) Transport Equlpment 81 
Parts 2.705 190.8 245.4 260.4 246.8 259.9 259.9 260.4 260.4 261.7 261.9 

a. Locomotives, railway 

wagons & parts 0.274 239.8 303.6 309.5 303.6 310.9 310.9 309.5 309.5 309.5 308.5 

b. Motor vehicles,scooters 
bicycles & parts 2.431 185.3 238.8 254.9 240.4 254.1 254.2 254.9 254.9 258.3 258.5 

(M) Other Misc. 
Mmnufrrcturlng 
lndudrler 0.972 123.0 169.8 169.7 172.2 169.7 169.7 189.7 169.7 170.1 170.1 

Source : Office of the Economic Adviser.Mlnlstry of Industry,Government of India 



RESERVE BANK OF INDIA BULLETIN 

NO. 32 -FOREIGN TRADE (ANNUAL AND MONTHLY) 

In Rs. Crore In US $ million In Rs. Crore In US $ million 

Year Exports lmports Trade Exports Imports Trade Exports Imports Trade Exports Imports Trade 
Balance Balance Balance Balance 

1990-91 32,558 43,193 -10,635 18,145 24.073 -5,928 

1991 -92 44.042 47,851 -3,809 17,866 19,411 -1,545 

1992-93 53,688 63,375 -9,687 18,537 21,882 -3.345 

1993-94 69,751 73,101 -3,350 22,238 23,306 -1,068 

1994-95 82,674 89,971 -7,297 26,331 28,654 -2,323 

1995-96 (P) 106.465 121,647 -1 5,182 31.831 36,370 -4,539 

Month 1995-96 (P) 1996-97 (P) 

April 7,894 7,734 160 2.513 2,462 51 9,604 10,205 - 601 2,805 2,981 - 176 

May 7,478 9,309 -1.831 2,380 2,963 -583 

June 7,617 9,276 -1,659 2,426 2,954 -528 

July 7,884 9,681 -1,797 2.513 3,085 -572 

August 8,141 9,511 -1,370 2,578 3,012 -434 

September 7,957 9,647 -1,690 2.399 2.908 -509 

October 8,662 9,680 -1,018 2,508 2.803 -295 

November 9.272 11,269 -1.997 2,669 3,244 -575 

December 10,273 10,964 9 1  2,938 3.137 -199 

January 9,484 12,071 -2,587 2,654 3.378 -724 

. February 9,778 10,765 -987 2.669 2,939 -270 

March 12,023 1 1,740 283 3,496 3,413 83 

Source : Directorate General of Commercial intelligence 8 Statistics .Calcutta 

See 'Notes on Tables'. 



May 1996 RESERVE BANK OF INDIA BULLETIN 

No. 33 : INDIA'S OVERALL BALANCE OF PAYMENTS 

(h. In aroma) 
1BO-91 (PA) 1991-92 1-83 

items Credil Deblt Net Crsdh Debit Net Cndlt D&t NU 

1 2 3 4 5 6 7 8 9 

A. current b u n t  
I. V r t c h r n d l ~  33,152.6 50,086.2 -16,933.6 44,922.5 51417.5 6,4W,O 54,762.0 (0m.9 -14,100.9 

(i) Private 33,152.6 24.523.8 8.628.8 44,922.5 28,845.9 16,076.6 54,762.0 33,041.2 21.720.8 
(ii) Government - 25,562.4 -25,562.4 - 22,571.6 -22,571.6 - 35.821.7 .35,Bl1.7 

11. lnvlslblrr 13.393.6 13828.5 -434.9 23,449.0 19,191.3 4357.7 23,901.0 lm.4 
1. Travel 2,612.5 702.5 1.910.0 4,891.9 1.111.5 3.780.4 6.080.3 1,178.9 4,863.4 
2. Transportation 1.764.6 1.961.0 -196.4 2.308.2 3.189.8 -881.6 2,850.4 4.547.0 -1,696.8 
3. Insurance 198.4 158.4 40.0 264.7 306.8 42.1 459.4 448.9 10,s 
4. lnwstment income 660.5 7.392.9 -6,732.4 541.8 9,938.5 -9,396.7 1,003.9 11.506.7 -10,502.8 
5. Government. not 

included elsewhere 27.3 311.2 -283.9 42.0 292.5 .250.5 219.6 305.2 -8S.6 
6. Miscellaneous 3,564.3 3,275.0 289.3 4,840.0 4.313.2 526.8 4,128.4 4,541.6 -413.2 
7. Transter payments 

(i) Onlcial 829.3 1.8 827.5 1,141.5 1.5 1,140.0 1,055.0 2.3 1,052.7 
(ii) Private 3.736.7 25.7 3,711 .O 9,418.9 37.5 9,381.4 8,124.0 35.0 8,089.0 

Total Curnnt 
Account ( I +  II ) 46,546.2 63,914.7 -17,368.5 88,371.5 70,608.8 -2,237.3 78,663.0 91,426.6 -12,105.11 
B. b p l n l  Account 
1 Prlvate 

(i) Long-term 15,419.1 12,104.9 3,314.2 29,181.5 19.610.4 9,571.1 31.604.7 21,643.3 0,981.4 

(ii) Short-term 80.2 31.1 49.1 2,874.4 300.1 2,574.3 1,508.6 4.531.5 .3,021.9 

2 Banklng t,098.7 2,232.9 -1,134.2 3.479.9 3.885.0 -405.1 4.492.0 1,633.3 2,858.7 

3 OHlcbl 
(I) Loans 12,223.8 10.5 12.213.3 12,137.5 19.8 12.117.7 11,906.8 10.5 11,896.3 

(ii) Amortisation 16.7 4,298.8 -4,282.1 16.7 5.944.0 -5,927.3 8.3 7,524.5 -7,516.2 
(iii) Rupee Debt Service - 2,139.8 -2,139.8 - 2.785.1 -2,785.1 - 2,334.6 -2.334.6 
(IV) Miscellaneous 12,012.4 7.372.1 4,640.3 10,104.0 14,943.2 -4,839.2 16,604.7 16,239.5 305.2 

Total Crplbl Account 
(1 +2+3) 40,850.9 28,190.1 1&600.8 57,794.0 47,487.6 10306.4 6 6 1 1  53,917.2 l2@@ 
C. I.M.F. 3,- 1,155.9 2,177.8 3,204.6 1,127.3 2877.3 4331.0 067.6 1.W.4 
0. SDR All0~8Hon - - - - - - - - - 
E. Totrl Clpltrl 

Account, IMF m d  
SDR Al lo~at i~n  
(B+C+D) 

and cumnt 
rccount (A+€) an04 83,260.7 12@J70.1 1,19=7 141- 1 R m 1  1 M l J  2686 

PR : Partially revised. 

See 'Notes on Tables'. 



RESERVE BANK OF MDIA BULLETIN May 1996 

No. 33 : INDIA'S OVERALL BALANCE OF PAYMENTS (Concld.) 

(Rs. tn Mores) 

April-June 1992 July-Sept. 1992 0ct.-Dec. 1992 Jan-March 1993 

Credit Debit Net Credit Debit Net Credit Debit Net Credit Debit Net 

A. Current Account 
I. Merchmdln 11,918.4 16,402.2 4,483.8 13,151.4 16,726.5 -3,575.1 13,293.4 16,950.5 -3,657.1 16,398.8 18,783.7 -2,384.9 

(i) Private 11.918.4 7,922.4 3A196.0 13,1514 7,825.6 5,325.8 13.293.4 7,908.9 5,384.5 16,398.8 9.384.3 7,014.5 

(ii) Government - 8,479.8 -8,479.8 - 8.900.9 -8,900.9 - 9.041.6 -9.041.6 - 9,399.4 -9,399.4 

II. InvblbJer 4,698.5 5,269.5 -571.0 5,323.4 6,147.6 624.2 6,239.2 5,413.1 826.1 7,639.9 5,733.4 1,906.5 

1. Travel 1.346.4 363.3 983.1 1,436.6 315.9 1,120.7 1.979.8 251.1 1.728.7 1.297.5 246.6 1.050.9 

2. Transpottation 515.0 1.173.5 -658.5 845.5 1,280.4 -434.9 632.4 1,032.6 -400.2 857.5 1,060.5 -203.0 
3. Insurance 99.6 133.6 34.0 105.7 96.1 9.6 106.1 110.5 -4.4 148.0 108.7 39.3 
4. lnvestmenlincome 245.9 2,436.0 -2.190.1 301.8 3,202.8 -2.901.0 217.2 2,602.8 -2,385 6 239.0 3265.1 .3,026.1 

5. Government, not 
included elsewhere 2.5 86.1 -83.6 8.3 101.7 -93.4 86.1 46.5 39.6 122.7 70.9 51.8 

6. Miscellaneous 288.1 1.068.9 -780.8 809.5 1,141.3 -331.8 1,497.2 1,357.5 139.7 1.533.6 973.9 559.7 

7. Transfer payments 
(i) On~cial 294.9 01 294.8 171.7 - 171.7 302.7 2.2 300.5 285.7 -- 285.7 

(ii) Pnvate 1,906 1 8.0 1.898.1 1.644.3 9.4 1.634.9 1.417.7 9.9 1.407.8 3,155.9 7.7 3.148.2 

Total Cumnt Account 

(1 + I) 16,616.9 21,671.7 -5,054.8 18,474.8 22,874.1 -4,399.3 19,532.6 22,363.6 -2,831.0 24,038.7 24,517.1 -478.4 
e. ~ c a w n t  
I. M r t e  

(i) Long-term 9.461 4 4.727.9 4.733.5 7,802.8 4,778.3 3.024.5 7,464.8 6,771.4 693 4 6,875 7 5.365.7 1.510 0 

(a) Short-term 3829 664.7 281.8 464.1 1.682.2 -1.2181 246.4 1.363.5 -1.1171 416.2 821.1 -404.9 

2. fknklng 1,642.6 535.7 1106.9 1,118.5 482.5 636.0 582.0 434.3 r 1477 1,148.9 180.8 9681 

3. OrOlclsl 
(i) Loarls 1.838.5 2.9 1.835 6 2.M)l.O 1.1 1.999.9 2.543.4 1.5 2.541.9 5,523.9 5.0 5.518.9 
(ii) Atnortisation - 1.569 1 .1.569 1 2.2 2.029.1 -2,026.9 4.4 1.787.4 .1.783 0 1.7 2,138.9 -2,1372 

(iii) Rupee Debt Servce - 175.0 -175.0 - 1.315.9 -1,315.9 - 26 8 -26.8 - 816 9 -816.9 

(IV) Miscellaneous 3.316 0 2.774.4 541.6 4.443.9 6.248.6 -1.804.7 4.412.7 5.846 8 -1.434.1 4.432 1 1.369.7 3.062.4 

TOWI capital Account 
(1 +2+3) 16,641.4 10,449.7 6,191.7 15,832.5 16,537.7 -705.2 15,253.7 16.231.7 -978.0 18,398.5 10,698.1 7,700.4 

C. I.M.F. .- 192.7 -192.7 1,717.1 312.7 1 4 . 4  1,685.3 150.7 1,534.6 828.6 211.5 617.1 

0, SDR Alloutlon - - - - - - - - - - - 
E. foul  C8pltal 

Amrmt, IMF and 
SDR Alloatlon 
(B+C+D) 16,641.4 10,642.4 5,999.0 17,549.6 16,850.4 699.2 16,939.0 16,382.4 556.6 19,227.1 10,909.6 8,317.5 

F. Total CIpltrl 
Amunt, IMF. 
SDR AllacaHon 
md currant 
8cc-t (A+E) 33,258.3 32,314.1 944.2 38,024.4 39,724.5 -3,700.1 36,471.6 30,746.0 -2,274.4 '4,265.8 35,426.7 7,839.1 

G. E m s 6  
Omlrrbnr -18.8 2,109.8 2290.1 -4,826.7 

H. lb8arveaad 

-trry gaH 
( h m S @  *I -925.4 1,SW.3 -15.7 -3.2124 



RESERVE BANKOF INDUBUUETIN 

No. 34 : FOREIGN EXCHANGE RESERVES 

SO& Odd 

End of In millions Rupees crore In millions Rupees cron, In million8 
of SDRs of U.S.S of U.S) 

1994-95 

1995-96 

May 1 995 

idne 1995 

July 1995 

August 1995 

September 1995 

October 1995 

November 1995 

December 1995 

January 1996 

February 1996 

March 1996 

April 1996 (P) 

May 1996(P) 

May 2, 1996(P) 

May 10, 1996(P) 

May 17. 1996(P) 

May 24, 1996(P) 

May 31, 1996(P) 

See 'Notes on Tables' 



RESERVE BANK OF INDIA BULLETIN 

No. 34 : FOREIGN EXCHANGE RESERVES (Concld.) 

End of 

Foreign Currency Assets 
- 

Total 

- 
Rupees crore In millions Rupees crore In millions 

of US.$ of US.$ 
(2+4+6) (3+5+7) 

1990-91 

1991 -92 

1992-93 

1993-94 

1994-95 

1995-96 

May 1995 

June 1995 

July 1995 

August 1995 

September 1995 

October 1995 

November 1995 

December 1995 

January 1996 

February 1996 

March 1996 

April 1996(P) 

May 1996(P) 

May 2, 1996(P) 

May 10, 1996(P) 

May 1 7,1996(P) 

May 24, 1996(P) 

May 31, 1996(P) 
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No. 35 : DAILY FOREIGN EXCHANGE SPOT RATES 

(Rupees per Unit of Foreign Currency) 

FEDAl Indicative Rates 

Date RBI Re-US$ U.S. Ddllar Pound Sterling Deutche Mark One Hundred 
Reference Rate Japanese Yen 

Buying Selling Buying Selling Buying Selling Buying Selling 

1 2 3 4 5 6 7 8 9 10 

May 1, 1996+ 34.5200 

May 2. 1996 34.5500 34.5300 34.5600 51.5200 51.5975 22.5025 22.5300 32.7650 32.8200 

May 3, 1996+ 34.5500 

May 6, 1996 34.5000 34.4800 34.5100 51.9775 52.0575 22.6175 22.6450 32.8700 32.9300 

May 7, 1996+ 34.5000 

May 8, 1996 34.7500 34.7400 34.7700 52.4225 52.4925 22.7575 22.7875 32.9850 33.0450 

May 9, 1996 

May 10, 1996 

May 13, 1996 

May 14, 1996 

May 15. 1996 

May 16, 1996 

May 17. 1996 

May 20, 1996 

May 21. 1996 

May 22, 1996 

May 23, 1996 

May 24, 1996 

May 27, , 1996 

May 28, 1996 

May 29. 1996+ 

May 30. 1996 

May 31, 1996 

FEDAI : Foreign Exchange Dealers' Association of India. 
+ Market (i. e., Mumbai) closed. 

Source : FEDAl for FEDAl Rat- 



RESERVE BANK OF INDIA BULLETIN May 1996 

No. 36 : INDICES OF REAL EFFECTIVE EXCHANGE RATE (REER) AND NOMINAL EFFECTIVE 
EXCHANGE RATE (NEER) OF THE INDIAN RUPEE 

(36 - country bllateml welghts) 
(Base : 1985 = 100) 

Export- based Weights Trade-based Weights 

REER % Variation NEER % Variation REER YO Variation NEER % Variation 

1990 
1991 
1992 
1993 
1994 
1995(P) 

January 1993 
February 1993 
March 1993 
April 1993 

1993 
May 1993 June 
July 1993 
August 1993 
September 1993 
October 1993 
Novernber 1993 
Decenber 1993 
Januarv 1994 
Febrl~ary 1994 
March 1994 
April 1994 

1994 
May ,994 June 
July 1994 
August 1994 
September 1994 
October 1994 
November 1994 
December 1994 
January 1995 
February 1995 
March 1995 
April 1995 
May 1995 (PI 
June 1995 (PI 
July 1995 (P) 
August 1995 (P) 
September 1995 (P\ 
October 1995 (P) 
November 1995 (P) 
December 1995 (P) 
January 1996 (P) 
February 1996 (PI 
March 1996 (P) 
April 1996 (P) 

See 'Notes on Tables' 
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r\. NOTES ON TABLES 

Table No. 1 

Total of rupee secur~ties held in Issue and Bank~ng Departmefits. 
Relates to loans and advances orlly. 
Total for Murnbai, Calcutta, Madras and New Delh~ only. 
Figures relate to last Friday of the monthlyear 
Figures relate to the last Fridaytlast reporting Fr~day (in case of March). 
Figures relate to last reporting Fridayi March 31. 
Weighted average of borrowing rates reported by selected instltutions. 
Monthly data are averages of the weeks and annual data are averages of the months 
Annual data are averages of the months. 
Figures relate to the end of the rnonthlyear 

Table No. 2 

The gold reserves of Issue Department were valued at Rs.84.39 per 10 grams up to October 16. 1990 and from 
October 17. 1990 they are valued close to international market prices. 

(1) lncludes Government of lndia orle rupee notes Issued from July 1940. 
i2! lncludes (i) Paid-up Capital of Rs.5 crores. (ii) Reserve Fund of Rs.6.500 crores. ( i i~)  National Industrial Credit 

(Long-Term Operations) Fund of Rs.5.678 crores and (iv) National Housrng Credrt (Long-Term Operations) Fund 
of Rs. 178 crores from the week ended June 30, 1995. For details about earlier pel ~ods. reference may be made 
to the footnote given on page S 434 of May 1995 Issue of this Bulletin. 

13) lricludes cash, short-term secur~ties and fixed deposits. 
14; lncludes temporary overdrafts to State Governments. 
15) The figures in bracket indicate the value of gold held under other assets. 

Table Nos. 3 81 4 

The expression 'Bank~ng System' or 'Banks' means (a) The State Bank of lrld~a and rts assocrates. (b) Narrorl- 
al~sed Banks. ( c )  Banklng c:ompanles as deflned In the 6aflklnd Regulat~on Act, 1949. ( d )  Go-operallve banks tiis 

far as scheduled commerc~al banks are cowernsd) and ( e )  any other flnanc~al tnsfltutlon not~fled bv the Central 
Government rn th~s  behalf 

Excludes borrowings of any scheduled State co-operative bank from the State G o v i : ~  rin:er.il and any Reserve f u ~ i a  
deposit required to be mn~ntained w~ th  such bank by any co-operative society w~th~r l  ltle area of oper.?l~nn ot such 
bank. 
Deposlts of co-operative banks with scheduled State co-operative banks are excluded from thts itt!:lr tjut are 
included under 'Aggregate deposits'. 
Excludes borrowings of regional rural banks from their sponsor banks. 
Wherever i t  has not been possible to provide the data against the Item Other demand and time I~ab~lit ies' under 
'Liabilities to the Banking System' separately, the same has been included in the item 'Other demand and time 
IiaMIities' under 'Liabilities to others'. 
Other than from the Reserve Bank of Ind~a, lndustr~al Development Bank of India. NABARD and Export-Import 
Bank of India. 
As available in the Reserve Bank records in the case of Scheduled Commercial banks and as reported by the 
banks in the case of scheduled State co-operative banks. 
lncludes borrowings by scheduled State co-operative banks under Section 17(4AA) of the Reserve Bank of lndia 
Act. 
AS per the Statement of Affairs of the Reserve Bank of Ind~a. 
Advances granted by scheduled State co-operative banks to Co-operative banks are excluded from this item but 
included under 'Loans, cash credits and overdrafts'. 
At book value; it includes treasury bills and treasury receipts, treasury savings certificates and postal obligations. 
The data are inclusive of all participation certificates (PCs) issued by scheduled cammercial banks. i.e. to other 
banks and financial institutions. 
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(1 2) Figures in brackets relate to advances of scheduled commercial banks for financing food procurement operations, 
(1 3) Inclusive of the figures given within brackets, which represent the liabilities on account of Participation Certificalcls 

issued. 

Table No. 5 

(1) Total of demand and time deposits from 'Others'. 
(2) lncludes borrowings from the Industrial Development Bank of lndia and National Bank for Agriculture and Rural 

Development. 
(3) At book value; includes treasury bills and treasury receipt, treasury savings certificates and postal obligations. 
(4) Total of 'Loans, cash credits and overdrafts' and 'Bills purchased and discounted'. 
(5) lncludes advances of scheduled State co-operative banks to central co-operative banks and primary co-operatwe 

banks. 

Table No. 6 

(1) With effect from April 13,1996, banks are provided export credit refinance against their rupee export credit and 
post-shipment export credit denominated in U.S. Dollars taken together. 

Table No. 7 

The data include inter-bank and high value clearing in respect of Mumbai, Calcutta, New Delhi and Madras, inter- 
bank clearing for Hyderabad from 1991 -92 onwards and for Bangalore and Ahmedabad from 1993-94 onwards. 

Table No. 9 

For details of money stock measures according to the revised series, reference may be made to January 1977' 
issue of this Bulletin(pages 70- 134). 
Banks include commercial and co-operative banks. 
Financial year data relate to March 31, except scheduled commercial banks' data which relate to the last reporting 
Fridayof March. For details, see the note on page S 963 of October 1991 issue of this Bulletin. However, scheduled 
commercial banks' data for 1995 relate to March 31, as the last reporting Friday of March happened to be 
March 31. 
The data for 1994-95 are not strictly comparable with those for other years, as M, data for 1994-95 include 
scheduled commercial banks' data for 27 fortnights while for other years, they include 26 fortnights. 
Data are provisional from April 1995 onwards. 

Net of return of about Rs.43 crore of Indian notes from Pakistan up to April 1985. 
Estimated : ten-rupee commemorative coins issued since October 1969,two-rupee coins issued since November 
1982 and five-rupee coins issued since November 1985 are included under rupee coins. 
Exclude balances held in IMF account No.1, Reserve Bank of lndia Eqployees' Provident Fund, Pension Fund, 
Gratuity and Superannuation Fund and Co-operative Guarantee Fund, the amount collected under the Additional 
Emoluments (Compulsory Deposit) Act, 1974 and the Compulsory Deposit Scheme (Income-Tax Payers') Act. 

Table Nos. 10 81 12 

(a) On the establishment of National Bank for Agriculture and Rural Devglopment (NABARD), on July 12, 1982, 
certain assets and liabilities of the Reserve Bank were transferred to NABARD, necessitating some reclas- 
sification of aggregates in the sources of money stock from that date. 

(b) Please see item (c) of notes to Table 9. 
(c) Data are provisional from April 1995 onwards. 
(d) Data for 1995-96 relates to after closure of Government accounts. 

(1 ) lncludes special securities. 
(2) lncludes Rs.751.64 crore (equivalent of SDRs 21 1.95 million) incurred on account of Reserve Assets subscription 

to the IMF towards the quota increase effective December 11,1992. 
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(3)  resents investments in bondsishares of financial institutions, loans to them and holdings of internal biB. 

, and discounted. Excludes since the establishment of NABARD. its refinanace to banks. 
(4) inclusive of appreciation in the value of gold following its revaluation close to international market price effective 

october 17.1990.Such appreciation has a correspondinp effect on Reserve Bank's net non-nlonelary liabilities. 

Table No. 11 

Please see item (c) of notes to Table 9. 

Table No. 13 

, I  J Deposit rates for March 1994 and March 1995 are the ceiling rates for term deposits of maturity of 46 days to 3 
years and above. The rates for March 1996 onwards are cellrng rates for term deposits of maturity of 46 days 
and up to 2 years. Effective October 1, 1995 banks are free to determine the rates for deposits above 2 years. 

; (2) Relating to five major scheduled commercial banks. 
(3) Minimum Lending Rate. 
(4) 10-year maturity. 
(5) No issue. 
(6) 3 year maturity. 
,:) 2-year maturity. 

Table No. 14 

(1) Weighted average of the borrowing rates reported by selected major scheduled commerctal banks and DFt II. the 
weights being the amounts borrowed. The monthly/annual average is the weighted average of the weeklylrnonthly 
averages. The high and low figures in columns 4 and 5 against monthslyears are the hlghest and the lowes! of 
the weekly averages during the monthtyear. 

(2 )  The turnover figure in column 2 relates to the total amount borrowed by tile reporting banks and DFHI, hence the 
data may be considered as broadly indicative in nature. 

Table Nos. 18 & 19 

Table 18 contains data on manufacturing sector at two digit level of 17 groups along with general index and sectoral 
indices, viz..Mining and Quarrying. Manufacturing and Electricity. Table 19 gives data on General Index and three 
main sectors. 

Table No.20 

. (a)  Figures exclude data on private placement and offer for sale but Include amounts raised by private financial 
institutions and Issues through OTCEI. 

(b) Equity shares exclude bonus shares. 
(c) Preference shares include cumulative convertible preference shares and equi-preference shares. 
(d) Debentures include bonds. 
(el Convertible debentures include partly convertible debentures. 
( f )  Non-convertible debentures include secured premium notes and secured deep dlscount bonds. 
(g) Figures in brackets indicate data in respect of premium on capital issues which are included in respective totals. 

Table No. 26 

The ban on forward trading in gold and silver, effective November 14. 1962 and January 10, 1963 respectively 
still continues to operate. 

2 (1) In case Friday is a holiday, prices relate to the preceding working day. 
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Table No. 27 

( 1 )  The new series of index numbers with base 1982-100 was introduced from October 1988 and with that th$ 
compilation of the index numbers with the base year 1960 was discontinued. The linking factor can be used to 
work out the index numbers with the base year 1960 for October 1988 arid subsequent months. Details of the new 
series were published in May 1989 Issue of the Bullet~n. 

(2) Based on indices relating to 70 centres. 

Table No. 28 

The new series of index numbers w~th base 1984-85 = 100 was Introduced from November 1987. 

( 1  ) Based on indices relating to 59 centres 

Table No. 29 

Annual data relate to :he average of the months July to June 

{ I ;  Including Manipur, Meghalaya and Tripura. 
(2)  lnclud~rig Delhi, Haryar,~a and Himachal Pradesh. 

Table Nos. 30 and 31 

(a 1 The new serles of 111dex ntlrnbers w~th base 1981 82 = 100 was ~ntroduced rn July 1989. Details regarding the scope 
and coverage of the new series were publ~shed in the November 1989 and October 1990 Issues of the Bulletin 

Table No. 32 

(a) The foreign trade data relate to total sea, air and land trade, on private and Government accounts. Direct transti 
trade, transhipment trade. ships' stores and passengers' baggage are excluded. Data include silver (other than 
current coins), notes and coins withdrawn from circulation or not yet issued. indirect transit trade and trade by 
parcel post. Exports include re-exports. lmports include dutiable articles by letter post and exclude certain 
consignm~nts of foodgrains and stores on Government account awaiting adjustment, diplomatic goods and 
defence stores. lmports and exports are based on general system of recording. Imports are on c : f. basis and 
exports are on f.0.b. basis inclusive of export duty. 

(b) In the case of data in rupee terms, monthly figures may not add up to the annual total due to rounding off. 
(c) Monthly data in dollar terms also may not add up to the annual total due to the exchange rate factor. 

Table No. 33 

(a) Interest accrued during the year and credited to NRI deposits has been treated as notional outflow under invisible 
payments and added as reinvestment in NRI deposits under private long term caprtal. 

(b) The item 'Non-Monetary Gold Movement' has been deleted from May 1993 onwards in conformity with the 
recommendations of the IMF Manual on BOP (4th edition); these entries have been included under merchandise 
or official miscellaneous capital depending upon the nature of transaction. 

(c) Balance of payments data from the year 1990-91 are presented in a format in which in the year of imports, the value 
of defence-related Imports are recorded under imports with credits financing such imports shown under 'Official 
Loans' in the capital account. Interest payments on defence debt owed to the General Currency Area (GCA) (as 
and when they are made) are recorded under investment income paymehts in the invisibles accounts and principal 
repayments under official amortisation in the capital account. In the case of the Rupee Payment Area (RPA). 
interest payment on and principal repayment of debt is clubbed together and shown separately under the item 
'Rupee Debt Service' in the capital account. This is in line with the recommendation of the High Level Committee 
on Balance of Payments (Chairman : Dr. C. Rangarajan). 

(d) Exchange rates : Foreign currency transactions have been converted into rupees at the parlcentral rates up to 
June 1972 and on the basis of average of the Bank's spot buying and selling rates for sterling and the monthly 
averages of cross rates of non-sterling currencies based on London market thereafter. Effective March 1993, 
conversion is made by crossing average spot buying and selling rate for US Dollar in the forex market and the 
monthly averages of cross rates of non-dollar currencies based on the London market. 
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Table No. 34 

ja) Gold was valued at Rs. 84.39 per 10 grams till October 16.1 990. It has been revalued close to tnternational market 
price with effect from October 17, 1990. The increase in gold holdtngs by Rs. 1.571.72 crure during the period 
1992-93 to 1995-96 was on account of acquisition of gold from the Central Government. 

(b) Conversion of foreign currency assets and SDRs into U.S. dollars is done at month-end exchange rates furn~shed 
by the IMF. Since March 1993, foreign exchange holdlngs are converted into rupees at month-end rupeelU.Sdollar 
market exchange rates. 

Table No. 36 

(a) The indices presented here are in continuation of the series published ~n thc July 1993 issue of thls Bulletin (pp 
967-977). 

(b) The indices for 1990-1 992 are based on afficlal exchange rate arid the Indices from 1993 onwards are based on 
FEDAl indicative rates. 
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